
APPLICS:-sri.G.R.Rangadhrnaih and Others 

v/s 
RESPCtDENTS:- The Chairman,Railway Board and Other. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran, Advocate,No.4O/2O83,lamkuj.arn Road, 
Kaloor,Kochi-682017. 
Sri.P.Shivan Pillai,Advocate,Grasis House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vi.jaynarayan,3-C ELIJO1tAiJO,112,Nungambakldarn High Road, 
Madras-600 034. 

Chairman,Railway Board,Rail Bhavan,New Delhi:. 
The Secretary,Ministry of Railway,Rail Bhaven,New Delhi. 
The enéral Manager,Southerri Railways,Park T'own,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 

9, 	The Divisional Railway Manager,Southern hailvays,Mysore. 
10. 	TheSenior Divisional Personnel Officer,Southern Roilways, 

Palghat,Kerala. 
Ii.. 	The Divisional Personnel Off icer,Southern Rilwys, 

Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager,Southern Railway,bangalore. 
SrieK.R.D.Karanth,Advocate,3r2,Mangalanagar,S.ankey Road Cross 
Bangalore.5... 
Sri.A.N.Venugopala Gowda,AdvocateNo.8/2,Upstairs, 
R.V.Road,Opp;Bangalore Hospital,Bangalore-4. 
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SUBJECT;- Forwarding of copiös of the Orders passed by 
the Central Administrative Tribunal,Bangalore.. 

-x-x-x-x- 

Please find enclosed herewith a copy of the OPDEJ- 

passed by this Tribunal in the above mentioned applications 

on 	16th Day of December,19939  for further neóessary action. 

V 

4 i DEPUTY REGISTR/th(J) 
-YKJUDIClAL BRANCHES. 

gm* 

:! 



- 	 - 

THURSDAY, THIS THE 16TH DAY 01 DECEMBER, 1993 

SHRI JUSTICE V.S.MALIMATH 
	.... CHPTRihN(J) 

SHRI JUSTICE P.K.SHYAMSLJNDAR 
	

VICE CHPIRIIAN(J.) 

..SHRI V.. RArIAKRISHNH 	 •••:• 11MBE-R(A) 

Sri C.R1ngedhamaiah, 
5/0 Sri -Ranqaish9  
aged abàUt 68 yeas, 
Retired Guard-A Special, 
Chikkabidre, 
Chikkanereyakanahalli Ta3uk. 

Sri K.V.Sreekantiah, 
5/0 Sri K.V.Subramanyaiah, 
aged about 69years, 
-RetIred Guard-A Special, 
Ch-70,t.h Main,Saruethipu:E"rr 
ilysorb 9•  

Sri M.1..Narayana Setty, 
5/0 Sri K.Munisuameiah, 
Retired Guard-A Special, 
2003/2,Rajkarnal Street, 
Ilysbre - I 

Sri B,J.Nagaraiaieh, 
5/0 Sri Jayapale -Nayenar, 
Retired Guard-A Speciel 
158, Shankaraneger, 
J.B.Kaval, Bangalore-560 022 

Sri K.SeshEdri, 5/0 Sri Krishna, 
Bhatta, aged about 69 years, 
Retired Guard-A Special, 
92, Lakshmipurem, Arsikere. 

6. 	Sri I1.Channabasaveiah, 
5/OSri Madapa,sged2bOut 69 years, 
Retired Guard-a Special, 
964th Main Road, 6thcross, 

nagarBangplore -  21 
14,  T --' 

c7.Y (Sri) K.414, /' 4nivasachar, 
/0 Sri 	venkataernachr, 

t ,ged abIt69 years, 
R-eiired) tu6rd-9 Special, 

\ L 	69H Pallel Road, 
Jayej,apExtension, 	- 

'\ Sh-P9a/oun - 577 201 

, 

.... Applicants 

Contd, I- 
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1. SriShivaswamy, S/c Srj.T, 
u.rgechelam. P1118i, aged 

about 69years, Retired 
Driver-$ Special, 44,. It 

* Majn, Ileàes Block, Nw 
Bamboo Bezar, Mysore-21 

, Sri.J.N.Phroah, S/o Sri tI!.P. 
Pharoeh, Retired Driver—R 
Special, 2355, I Main, II 
Cross, KeG.Kopnal, Chamara 
-puram, Mysore, 	- 

$pplicants I to 9 in 

 Sri. R.3.Mahedeven, 
O,1,Nos,395 to 40/1 

/o R.Jeyaram, 
aged about 67 years, 
Guard tht Special (Retired) 
residing at No.157, 	IVth Cross, 
Nagappa Blók, 
Bangelore - 560 021 Applicant IIJ in O.A. 

No.57/90 

 Sri R,Shjv8j8h 
Retired guard 	Special, 
arid residing at No.1153, 
'Sri Rangat, 	II Main Road, 
S.NaColony; 	Yeshwarithpur, 
Bengalore - 560 022, Applicant 11 in O.A. 

No.416/90 

 Sri Pepanrie, 
S/a Nethevedu, 
aged about 63 years, 
Driver Passenger 11R448, 
Southern Railway, 
Bangalpre City(Retjred) 
No.5/19, Backside of 
Nuniswèra Temple, 
Bhuvariesuainagar, flagadi Road, 
Bengal.ore - 23. 

 Sri Chouse Mohjiien 
5/0 Dzeen f1ohidee, 

• 
aged about 63 years, 
Driver Passenger MR 238, 

uthern Railway, Bangalore City, 
Retired) C/c Noor Mohamed, 
.73/U.,. RaIlway Quarter, 

'ICswanthapur, • B.angaiore :-. 220 

 Sri D.5ohn Peter, 
S/c Diiaiswamy, 
aged about 58 years, 
Driver Goods MR 612, 
Southein Railway, 
Veawanthapur (Retired) 
No.620II Cross, I S€ag, 

* 

41-11kl ipu r 
~
amt Bangaloie - 210 ...APPL ICANTS 
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' 	15. Sri Manickem, 
S/a Laksrnenepa, 

,1sged' .a.bou-t 60 	year6, 
Driver Passenger MR .414., 	. •. 
Southern Railway, .krsikere, 
(RetiTed), 	No.286/h,, % Ith Cross, 
Banqalore - 50 121, - 

 Narayene, 	 . 	. 
. 	. 	.. S/a N yathavadu, 

aged aiout 72 years, 	I 
Shunter MR 27, 	. 
Banga).ore City, Southern Railway, 
(Re.tjred) No.53 t/o Nwaz Stores  
lrth Cross'Msgadi Road, 
Bangalore - 23, 

 Sri 11.5.Susainathan, 
S/a Merist)smy, 
aged about 62 years. 
Drive± Passeri9e1 MR 475, 

outhexrn. Railway, 	Yelehenka, 
(Retired)C/o 	.F.Joseph, 
45/A Old Railway Q.iarterè, 
Yeswanthaur, 	Bengalore - 22 

1 ri Sidieih, S/a Siddeieh Gowa;  
aged 62 yars, Dithcel.hssistaflt 
MR 523, Southern Railway 

City, 	(Retired Bangalore 
No.58, 	I Cross, 	3rd P1i 	Road, 

21. Ramacharidrapuram, 	Bengalore - 

19. Sri Kedirvelu C.R.., 
S/a C.S.Ramalingam,: 	. 

• aged about 58 years, 
Goods Driver MR 624. 
Southern Railway,. Harihar,. 'S 	- 

• (Retired), 	No.32/2, 	I Main Roai', 
I Cross, 	Okilpuram, 	 : 	• . / 	. 
Bangalore - 	21, 	'. 	. 	

5 

2. Sri Gularn Dastagir, 	. 
S/b Md.Ghouse, 
aged abut 69 -ye arS, 
ShunterR 597, SQUtIfl Railway, 

• Yesuanthipur (RetirG) No.3, 
all, Star Building, Dfarga Moh 	a 

.tkd Madras Road, 
Q. S1. 

- S 	 - 

(u,( S/ 	Hae'f, aged 67 years, 
Shdpr MR ç59, SouthernRailway, 
BaP1'ore ) a)tcnrnenf(Retire). 

ix f':9oss, 
\ 	hastn',' Indiranegar, 

S 	
3$ .,A7PLICANTS. 

. , 
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22 	D.Johnp  
H 	 SJo W1DéidPil1ei, 

aged eboOt 66
/

erS 
esiatent 	erdET 1O3, 

.outhernailusy, Bena1ore 
(Retired), C/o Carehtet Suremeny1, 
2th Crose Magadi Road 

Barigaibra 

23 Srt -Shak.Fektudd2en 
8f0 Mohmmai Khsirn 
aged about 63 Yé.8DS, 
Reliway Guèr 	52, 

outhern Rai1wy, *ri.kere 
(Retirad), f1anipet, 
reikere 10.  573 1030  

Hasten District1  

241 SrI KG1Xtishnemiftthy, 
S/a KbGtmdapá, 
age 	pboa t 6b 'y ai8) 

Guard 	S1 LE 994p 
outherh. Railway, Arsikere, 

(Ret e3))'Nob84%  Yrraipe Blcøk 
Lsxm.ipur, rsikere 	573 103. 

.25 SrI *EvA  
S/o 1E eiipa)  aged about 63 
yeats Pne3.t Guard EE j317, 
Southerr Riiuy Sag O.:' city, 
(Retired), No,294, 	5th iqain, 
Ke:isiger1 3€e111to To'r., 
Bangalore 

	

2' 	SrI NV Fin anda Rao, 
S/a N,Vetkoa Rao, 
aged abbut99 years, 
Firemen 	- MR 549 
Southern Railway, h1moge Town, 
(ReUred),No 121, IT Noss, 
Behi'd 	 AshaknaqaT4  
Shilnbga Toun 

27-a Art N,1'len1, 
S/o M&ttai, eged .bout 

re, Shunter MR172, 
outhrn Railway1, 

Bpparieh.alli(Reti'ed)., 
Rarnauatnyalya)  MS.Ntgar, 
Xathrnefl1,81I1 Main Road,, 
Béhgalore -- 

2. 'SrImer, S/0 flurugesh, 
aged ebout 63 years, 
Drjr 60068 MR 410, 
Southern Railway, 
Yeswert1iepur (Retite.), 
N22., ICross,, Bhasysmger, 
5riraI1tpuram Benga10re.- 21, 



•••i.i, 

29. Sr 4  Rnaiah, . 	. 
5/0 Venkataramenepp, 
aged about 63 years, 
Ltiver Passenger tIN 721 0  
SouthernRailway, Shimoga Town, 
Retire 	No,209/41., Reokamm 
Building, M81fl Road, 
Yeswanthapur,Bangelore-22. 

30,. Sri Sye 	hbas, 
Sfo 'SYPA Dest.air, 
aged pbout 69 years, 
5outh6rr Railway, •BongolOa City, 
(Retirel) No.41, Cross, 
TI Mairi , atharayanapura 
(Near Surmye Maasjid), 
Bengeloe - 264  

31. Sr1du], Rahim, 
5,0 Md.Bøkshi, 
ged about 62 ye.re, 
hupiter MR 349, Southern Railway, 

BangaloreCity (Retired), 
No.221'1, 114 Cross, 
Hoshalli Main Road, 
!atharayanpure 
Batgalore - 26. 

32. Sri K.M.'avoonj, 
a/0 K.'.1athew, 
.ageJ about 66 years, 
Driver •Gnod FI 701 7  
Southerti Railway, Yeuanthapur,. 
(Retired), No.517, 7th Cross, 
K.N.Extensioti, Yesuanthepur, 
Bangalore 22. 

33. Sri.5,Cai'gadhaaiah, 
S/o B.Siddaia, 

:age aboUt 6Z yeArs;  
Guari, A—Spl. ENT 428, 
Southern Railway, Arsikare, 
(Retjie), Nt.Vstha Nilays, 
near Se.dene "elkies, Behind 
4'P House, Araikere. 

! 	 ed\ebit E4 years, 
1ail 	tT,1VI, 

outh4rrt1JRai:uy, Banalure (ity, 
Ret$JJ, N 264tUhy Qtrs 

\ '1 	 ptherri • a'iluey, Bangnlore-23. 

umeran$ S/o c.i,t,u, 
about. 59 years, Mail Guard * 

	

	
S.Raiiu8y., 8age1ore ity, 

{Retiré)', No. 1C4',. 6th -Main1. 
II Cross, Shankarnagar., Yeeunthcur P.O. 

ç

yBanaiore._ 22.: 	• 
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6. Sri 	.Nagaraj M 	, 	2- 
5/0 Muriawomy NAkil edaut60 .yea', 

Dr:iver 	oods MR 436,. 
• . 	. :Southern Railway, Bangalore. City, 

(Retirod), 	No .6.I, - ko tha.n1aremapurarn, 
Valyalikaval, 12—R Croac, 
Bangalore. 	': 	 : 

37, SrI C0 Copal, 
• - S,0 Gangan, 

96d abut 	I yee, 
• :ri;Gboé"r1R59j, 

puthen Railway,. . Yewanthapur, 
(ReUred), C/a C.thak:avc'thy 
.No.42/b,.Railway Qtxa, 
Baiyappanatial].i, 

• Bengalore - 38. 

• 
31L Sri -Khudus,, 

S/c Hus.Sal 
aged ebout 	yEers, 
DrIye -  Fess3ngaz MR112, 

• : Southern Railway, 	Ban.a1cre City1 
(Retir),. No.469, 	lQth Cron, 
Mathlkere Main Road, 
Veswanthapur 	galcre-22 

39 Sri....Meyanna, 
.5/0 Nayanna.Cowda, 
aged eb'out. 71 yeas, 
Shunter fIR 254 , 	- 
-Southern oÜtheTfl Railway, Bangelore City, 
(Retired), No.40, 	7th Cross, 

- Gayathringar, SIrarnpuram, 
Bangalore-.21. 

• 

....................... 

40 Sri Gurusl.ddaiah, S. 
S/o Siddapa, 
agedt  about 	8 
Driver Passenger MR. 393, 
Southern Railway, Shinioga Town, 
-(Reiir'ed.)f - :ktth Guddekaval 
Hosur Jevii.gel Post., 	Arsikere 
-Taluk, 	Hassen)istrict. 	S  

Sri 1Iohamed I-icssain, 
SI0 Nohanied Budensab, 
aged about 6E years, 
Shunte.r MR 01-11  

Southern Ra1.uav, Hariher,. 
(Retired), rnaravethj Poct, 
Herihar Taluk, Harihar. 

Sri T.Duggan, 
S/o KOEODuggaily 
aged about 65 years, 
Driver Passenger MR 971  

iç'Southern Railway, BangeloreCity 



-- 	- 

.. 	7 	.. 

residing at :munikalappe Gaidei, 
• R.arnaswamy Palsyam, 

Khammanahellj iiin Ro3ady,• 
• 2nd Cross, 	Bangeloro-33. 	 .' 

43. .Sri :Johfl..- -Ross, 	5/o 	Noah, 
aged about 62 years, 	 . 

. Driver.  Passenger fIR 359, 
So:Uthern Railway,. BaTigalore C1.ty, 

• . 	(Retired), 	No.BC0, 	HMT loi"ut, 
behind .Choudeswari Tórip.le, 

• Math.iIe'e, 	Benqlore-54, 	. 	S  

 Sri E,Hussey, 5/0 	ilIi3Husse.y, 
• . 	aged about . 64 yers,  

DriverPassenger, MR 19 1  
Souther:n Reilwcy, 	Bengaloro Citj, 
(Retired) 	.No.5,.. .7.t.h Cross, 
SuedarpaiyE, .Yeswanthapur, 
Bargalor-22. . 	 . 

 Sri-  B.JayarEim Sir,çh, 
5/0 Narsyan Sin5 .h, 

• aged about 63 years, 
. . Driver.PassenyerMR 61, 

Southern Rai1uay 	rn Shioge 
(9.at1rai) 	No.1831, 	III Cross, 
Rthan.inh -Lane, •fIe.rtdi Moh1i.a 
fIysore: 	570 .021, 

41, Sri 	fruthi..Pac, S.. 	 • 

5/6 Neelak.anta Rac, 
aged abput64 years, 	•. 	• 

ii 'S 
Driver Passenger fIR . 422, 
Southern •Railay, 	ah.galore City,. 
(Retire;), 	No2:3, 	i1IainRoad, 

. 
Guridu 	eeswaraTempleStreet, 
Matedhahl.l1, 	Bangalore-32. 	. 

4?. Sri: MohamedBasha, 	- S/a 	
bdulla Sal, 	. 	. 	 . 

aged 	about 	67 	years, 	••••• 	. 
Shunter:riR 423,  Southern Railway, 

. Harih.ar;.Retired), 	No.351, 	* 
11 Cross, 	Gendhinagar, 	

• 	 .• 

Haii±i ar. 	 . 	• 	 . 	•• 

S/a Govindan, 	. 
' e 	dat\9 	years, 	S 	 • 	 S  
- 	Sjrer 	 • 

( 
( 

Shërn)lwe.y., 	Bangalore City, 	• 
 Sun 	Roddy, 	

• S 

 cksde ofPnohare Mills, ,c 	u9 
 

S  rappa, S/o !1uthapa, 	 - 
- • out 	72 	years., 	• 	• 	S  

Driver Goods, Southern Railway, 
S Yeswanthapur, 	(Retired) 	 • 	...PPL1CANTS 

- • 	 ..Contd./ 



- 	.. 	-r 	 - 
S. U •-, 

- 

Cfo Chaterine M, 
Ciarayc-tht'High :School,  
-No.61/I, XV-N. Block, 	•. 	 . 	 ; 
.Rajajinager, 
Bengelore - 10. 

Sri Rengaiah, 	 - 
5/c Rengasuamy, 	-• 

aged about 68 years, 
Driver Passenger fIR 160, 
Southern Reiluy, Banqetor-
(Retircd) Wo27, Chic 
Road Cross,- Shiv ifl8j' 

Bengalore-51. 

51. Sri Ethirajan, S/c R.Ciem!jrdi, 
aged about65 years, 
Southern Railway, Mysoro' 
(Retire1), Driver PCSCQC.t, 

fIR 378,- No.1389, III Cress,, 
Kaki Róad, [lendl  
Mysore-21-. 

52, Sri. A.Xevier, S/a 'S.t.nthoriy, 
aged abut 62 yoar, 
Driver - Passe rer FR 63, 
Southern Railway, rsikera, 
(Retired), Nc 52/2/, 	behind 
St.Ilarry8 Church, Arsikee-1.03, 

Sri Linga, $/c Karbaseppa, 
aged about 67 years, 
Shunter MR 2531  
Southern Railway, I-arihar, 
(Retjred),C/o Kurvethi. Lnga, 
rnrvathi Post, Harihar. 

Sri Revanappa, 
S./o Siddappa, aged about 53 years, 
rireman First ML 1129, 
Southern Railway,  
(Retird), C/o Revanepo,' 
Challageri, Mallikarjuie Extension, 
Arnravathj Post, Hariha. 

.55. Sri I.Ethieraj, 	•• 
S,o  Albbaiah Sunder'Ra, 
aged about 73 years, 	. 
Driver Mail fIR 5, 	- 
Southern Railway, 8anoalore [ity, 	0 

(Retired), C/c t..Sridn,r, 
No.343, Railway Ctrs.' (Mt) 
Bengalore - 23 	 0 	 • 	 0 

56. Smt.Kama]e -Bai Proji Rae Kaulë,  
/o 'lte Piro3i'R.oh...ic'ri, 	 0 

1ed about .5iyea's, 
flPsenger 11R 4533% 	 0 

Southern Railway, irsi.ker, 	• 	
0 

No.223, 11U Rms floed' rsikere. 	• 	...APPLICRNTS 
0 	 • 	

,., Contd,/- 

a 



aged about 45 Y',••:. 	: 	 ( 
Shjjter MR 592, 
Southern Railway, Yesuanthapur, 
No.111  4th Cross, Behind Yerarnma 	: 
Kalyan •Mentap, MohankumAr Nagar, 
Yo-swanthapur, .Bangalore-22, 

bt.. &mt..Sharadamrna, 
• i/p late S.Gatjeshan1. 

aged about 2 /er, 	t'tr MR, 
• Southern' Rilway, 'áswr.t'apur, 	S 	S  

No5, .X cross, Mohaikurnrnuat, 	• S 	S  
S 	Yéswanthapur, Ban.gaJ.ore•-22. 	 • : 

59. Smt.Suf'ia Khatun, 
t/o late Anwar 	 S 

aged about 5 53  years, 	S 	 S  
Diesel Asst. MR 
Southern Railway, B 	1ora C5.ty, 
c/o f1.rumai, No.072/ )  K'i Exn., 
5th Cross, YesuerthapLrS ; 
Bangalore-22 

51)1 Smt.Kenakamna. 	 -. 	 S  
'Wi/o late .Stibramany, 
aged ebout 49 years,  
DiaØlsst. MR 521 
Southern Railway.. angalore City, 
No.4/C,I floor, 11 ly,Ccicny, 
Bangälore-2.3. S  

61.,  ..Sri Shanthaku.mar, 	 : 
Sfo late nandaraju, 	 S  
aged about 25 years, 
Driver Passenger, MR 358, 
Southern Railway; frsikere, 

mbedkar .nagar., Holenarsiptjr, 
Hasan 01st. 	

5 

62. Smt.Devamrna, 	 S  
L/o late B.MVenkatesh, 	 S  
aged aboUt 47 year-s, 	 S 	

S 	 S 

Is 	 iese1 Asst o  MR.1266, 	. S 	 S 

Southern Railway, Banqa!ore City, 
B. Railway Qtra., 	 S 	 S 

j ' 	 i:ning Room, 	 S 

''ie14r23 
S 	

S 	 S 	 S 

S 	

S 

53 years, 	• 	 S 	 S 

. Driver-'o a, MR 474, 	 5 

-5QjJLtfr 	eilway, No.131 	5 	 S 	• 
. 	th 	a, 6th Block, • 	S 	 S 	• 

- 	negar, 6engalare 	Ic. S 	 • • 	.,.• PPLItANTS. • 

-"V • 	 S 	 ..tontd./- S 	 - - 
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4, Smt.Helen 	•• 
J/o late .J.Jristrem, 
aged about '50 years, . 
Site No.17, Petol Hanürnaiah's Flet, 
Jelahálli Post, •Bangelort-I3 

654 	Sri D.Ramsmurthy, 	 . 	pp11cants inSl.No12 
S/oDoralsiJamy, 	 to 66 in 0.No.320/92 
aged about 60 years, 
Driver Goods MR l3,5, 
Yeiw.anthaur, No.3751 	Cos, 
III (lal.fl E1od. Goku.. 	 : 
MattikereLeyout,& Pzs -., 
Bangalore-54. 

66. Sri..Abdul RahlmKhan, 
aged about 60 years, 
Driver Goods MR. 514,, 
No.43, KBvika Layoa€7  
(lysore Rcad, Bancaiore-26. 

67, Sri SbthL Rao S 
5/0 late S.N.iikentaieh, 
aged apdt 63 years, 
Driver Goode fIR 739  
S..Rai1uy., Bengaicre 
(Retired), No.1362, 5th (lajnRoad, 
lind Staa, F--Clcck,.. 
Rajajinagar, Bangalore-560 010. 

64.0 Sri .F.Henderson, 
S/o late F.LKenderson, 
aged about 60 years, 
Driver Goods MR 031  5.Railwcy, 
Bengalore (Retired), No.31., 
Pampanagai, Yesuanthapur,, 
Bangalore-22, 

69.. Sri Bhoemaiah, 
5/0 Chennaish, 
aged 'about 68 year8, 
Driver Passenger MR 109  
S.Railway, (lysoreDivision, 	 0 

(Retired), AJ..Colo'ny, near 
New 'Railway Ccr.y, 	• 	 • 
Shimoga Town. 

7J. Sri Shiva, S/o VenkatasuaTny, 
-aged...about 64 years, • 
Shunter MR 307, S.Rallway, 
Mysore Division, (Ret.Lted) 
No.172, A..Co]ony, nec 
New Railway Colony, 	 • 	• 	• 

Shimoga To'n - 574 201 

71. Sri Mohemad lkkbbas, • 
5/0 Khalender Khas.tm, 	 ' 
aged about '62 yoar, • 	 '• 	' 
Driver Mail, MR 426; 	. 	 • 	'... PPLICNTS 

j,4V 	 • 	• 	• 	 .,Contd./- 



'V 	

V 	 : 	 -. 	
• •V 	 - 	 . .. 	. 	 -V. 

S.Railway, P*rsikere Divisior, 
(Retired), Gopal- Singh Qucrters 
B.H,Road, lrsikere. 

72. SriE.Natarejan, 
S/O Ekambar em-K,:. 	': 	 S  
aged aboUt 62 years, 	. 	. . ' 	• 	. 
Driver Mail. 1111 429,  
S.Railway, F4rsikre iv18iun, 	.. 
(Feti.red), No.2911  (umarrr. 
Nileyem, VflEssan Roci 
'rs1kere -73. 103. 	. 	 . 

.73.. Sri SuI'amahy,.'  
S/a lithandi, .ged about. 59 years 	'• 
Driver Passe,ngr, $.R'aflway, 	•. 	 . 	 • 

	

rsikere Dlvision(Rsttred), 	. 
'C/o inthony, 15/1, Rail'.ay Querters, 
1rsikere'- •V  

H 	 74. Sri' R,Purushothom,  
'I 	 S/o B,Rarr.achandra NEIdU 	•' ' 

aged .aout 63 years, 	 V  
HDriver Pissengar MR ?15. 	 V 

S.Railwy, Ftroire ij is1ci, 
(Re.ti.rec), C/o R.Shaakai',  
No.121/B, HUCO Colony, 	 ' 	 V  

V 	 Bhadravcth5. - ?7 301, 	 V  

75• Sri EFoter,  
'H 	 Sbo V.nthony,  

ago ebout 64 years, 	 V  
.Drit:erMail, (IR.139, 
S.Reilway, rs'ikere Division,  
(Retired), I Cross, Hassan Road,, 	V  

UrL16e, rsikere.-. 

76, Sri Kanakaraj,  
S/a Vjththony, - Major, 	. 	 V  
Driver Passenger MR 106,  
S.flailuay', 	 .. A"sikcii tiviso,n, . 	 V  • 

V 	
, V (Re'tird)C/o R.nthony, 
Crane Driver, .No.'4, Railway Quarters, 

 Arsikere. 	
V 

770' %ri Bh6emsen " 	
• 	 V 

 - V 

,S'-H.Mahadev, 	• . 
V 

- out 62 years, • 	 .. 	 V 

DjeP,asseriter ri-.59, 	V 	 . 

	

r'sikare VDIVIsIUfl, 	. • 	 V 	 • V  

	

Muthilamnic Temple Road! 	' 	V 	• • 	 V 

/5h CrsJI Road, Near W;etar Taflk, 	V  
0 	Snthhaer, Doddahallectjr,  

7 • 	 . 	 V  

71 	Sr.i.!3't..akshmiharayene, 	 ' 	 . 	V 	• 
V\S./,Rang.2ppa, 	 V  

Ob 
,...RPPLICANTS,. 

4, 
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No.3.L6, kttimcramiaTemPle Street, 
Cotnpet 	Benga1øe-53. 

.7. I N.Channepe, 
? /0 Naresimhaiah, 

aged about 66 years, 
Driver Goods MR 571., 
S,Railwey, Arsikere Di1sior, 
(Retird), 	dahalli 	t2J.tge, 	 S 

1rfront of Railway Stathri, 

* 	
. Sulekree 	Poct, 	Arskert T:1;E. 

0. E.bj K.Sub'ramanIyarn, 
S/a Kettamari, 	. 

• 
aged aout 59 years, 
Shunter MR 801, 

. S.Railwey, 	(r.ikera DiViofl, 
• (Retired), 	III Cros, 

. Upperliné, Hassan Rod • 

• rsikere-573 103, 

81, Si JanI, 5/o 	(haex, 
aged about 62 years, 
Driver Mail MR 102 1 	RM'u7, 

• rsikere DIvision(Retired), 
• Thollur P.O., Thiruthalli, 

rsikers. 

2. Sri M.Veleyudam, 
• S/d Muthan, 

aged about 61 years, 
'Shunter MR 507, S.R2ilwvii 
rsikere Division (Retird), 

• No.2/22  Sriramapuratn, 	III Cross, 
Hassan Road, 	Arsikere. 

83. '5ri G.Tndra Singh, 
S/a 8.Copal Singh, 
aged about 66 years, 

• Driver Mail MR.101. S 4 RaI1wcy, 
krsikere Division, 
No.194/A, Railway Quarters, 

• rsikere.. 

04 Sri N.Krishnaiah, S/u A.Muniya, 
aged about 66.  years, 

• Driver Passenger MR 408, 
Southern Railway, Frsike 	tvisIon.

S  K (Retired), 	Cfo 	N..i'lafloh3r, 
. No.49/fl, Railway Quarters, 	 . 	 • 

rsikere. 

15, Sri Kempa, S/a Munlyappa, 	 • 

• aged about 63 years, 	 S 	 • 

Shunter MR 243, S.Railua , 
Birur Division, .(Retired 

• Belary Camp, 	Ner Plaque—Fimrne Teripla, 	 - 

Birur. 	 •,,PPLICFNrS 
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BE., S 	Kenchi, S/oaradainh, 

ged about 64 years, 
. 	

-Dr.iver 'Passenger Mfl 108 	 : 
. •..: .S.Reilwey, .Firsikare Division, 	. 	 . 	 •. 

(Retired), No4b221,: 9th CO55, 
Right Side Hessan Road, 

. 	 Frsikere. . . 	. 	 . 

87. Sri P.Nerayanaswatny, . 

S/o Ponnusuamy, aged.abu't 63 yc.rs 
Driver Passenger fIR 439, 	. 

5..tlailu€y, Herihr D1v!.ur. 
. 	 •. (Retired.), Heseqn Rcd,. L~t-'wn UIiF1 	 . 	 .• 

. 	 Farsikere, 0• 	
0 	

0 

- 	 . 

18.SriC.4ueminathan, S/a hirtcpp, 
,..ged about 58 yesre, 

ShurtarflR 104.9 	c ilway 
rs1kere Division (Fetjred) 

Hasan Rod, Dour. LIne, 
Arslkere, 

89. 	Sri Rams, S/o Be1ary IN a1aya1Eppa, 
0 	

aged about 66 yers, 
Driver Pessenger, Ilk.. 148, 
S,Raiiuy, CiIckjjur .D)i.iiisir1, 
(Ret.ed),;..BeI1ery.Camp, 
Near PlagUo mn TemplE, E3itur. 

go.. Sri Fe). •li Baig, . 

V. •llirzan Baig,' 
eed:bout 66 yers, 
Dver Passenger MR 382, 

O 	

SRfl.way, Shimoga Division, 
.(Rtirod.),. Tank Mohalla, 	• 	 0 

O 	 •6thCross, Shimoga Town — 577 201 	
0 

9 .1. SrI Bheema NaIk, 
S/o Hanump Naik, 
aged about 68 years, 
Driver Pass3ger IYIR 363, 	

0 
O 	

• .5.Railway, Irsikere. Division,. 
0 	

• (Retired), C/o td. P.Basayenns Cowda, 
0 	 0 	

• Badavana Mseragere P.C., 	0 

avanagere-3. 

0 	 V98abu14Venkatappa, 	
0 	 • 

92. • ag0 frkyearS, 

• Sbu er-'Il.L 'S.Rei1w, 
Lsfke3iikbn,(RetieJ, 
i --I /C GoiiasM LX,Uflicip3i 

O ( 

	

	 e-sicen, 	 Kadt;t, 
cC ickarnaèl1u 1IIstric4, 0 

0 	 .-7LJ/ 	0 

9. 	 5/0 Thanceveiu,. 
geabJ 7ie era,

NJ, 
	

•• 	 • 

MR 252, 

• 	

S.RtJBanga1ore city, 
(Retired), No.103/3, 1st Lmss, 
$3d Byappanahalli, 8anga1oe-3. 

/ 

0-a. ,PPLICMJTS.. 
., Contd/— 
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Sri K,Suremany, 
94, 	S/o Kurnarasuemy, 

aged abut 62 years, 
Shunter 1'lR 779, 
S.Reilusy, Bangalore City, 
(Retired), No.23/5, 12th Cross, 

Be egadi Road, 	ngelore-23. 

Sri J,Daniel S/C Joseph, 
aged about 6 years, 
Shunte.r 1R 577 
Bangaicre City (Retired), 
No 6 5/1, 	Streo. Ift€1  
1agadi Road, Bangaloro-23. 

Sri Akdul Khaleel, 

96. Sb Shaik.Rahiin, 
aged about 68. yCais, 
Driver Passenger IIR 2161  
S.Railway, Banca1o!3 City, 
(Retired), No.9, 1t.tT.rc& 	r'd 
f'Iagadi Road, 8angc1ore-2. 

Sri •Uenugpl, Sb 	ari, 
97i aged about 63 veers, 

Driver Passenger IR 815, 
S1RaIlway. Bangalore Cit'. 
(Retired), No.12/ti,. I flain !od, 
3rd Cross, Hanurqenthapüran, 
&riramput'am, 5anga1cre-21  

Sri Shak Arrcer 
98., S/c Mci.Sa1ar, 

aged about 66 years, 
Driver. Passenger MR 470, 
5.Railuay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
Annepalya, Bangalore 	30. 

Ganga Kanum'a, S/o Cangathudu, 
99. aged abut 66 years, 

Driver 11ail lR 319 . 
S eIailiay, Bangalore City, 
(Retired), No.4/4, III Croas, 
Dayanangeragar, Srirarnpurarn, 
Bangalore-22. 

Sri Basheer Ahmed, 
S/o Azeern Mohiden, 

10, aged about 62 years, 
Shunter fIR 2211  S.Railue.
Bangalore City, (Retired) 
No.3, 5811 Colony, 
Brindavananegar, 5th Cross, 
Elathikere P.O., Bangalore-54. 	 .,.• APPLICANTS, 

..Contd,f- 
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101. S.i 1....Nenjaiah, 
S/a •Llngaiah,. 
aged. about 62 years, 
Driver Good.;R 691, 
S..Reiluey,Yeswanthapur •tMvision, 
(Retjred)m C/o M.rumaj, 
No,1075/t, R.N.Extensior, 5th Cross, 
Yeswenthapur, Bengalore-22. 

10. Sr.i K.Daappa, S/a Krisnr,r.npe, 
eoed Ir)iJt 66 yesrs, 
Driver 	',• MR 31?, 

.Reilway, Yesuc1ilh.ep:.: ".Lviicti, . 	(Retired), C/a P.nanda, 
1.6.Export, 6th Main, Irdistiei 
Su-Urb Peenys, Beigcior&-5b 

iüL Sri iLDJInto, S/o 6.D.Anto., 
aged about 64 years, 
Driver Pesseng6r MR 217 
S.Railway, Beng'lori 1ty, 
(Retired), No.1.091, 
III Cross, Yesuanthapur, 
Bangaloro-22e 

/104. Sri Syeci Hamsed, 
/o Gulam Jilani, 

aged abcut 55 yers,. 
Shunter MR 759, S.Rail.tey, 
Yesuanthpur Division 
(Retired), Cfo P.T.Sto, 
flpp.to  Railway Station, 
fesianthapur, Bangeior-2. 

Sri 1,Yesudas, .5/0 arokyasuamy, 
Ins, 	aged about.. 65 years, 

Driver Passenger, MR 510, 
S.,Railuay, Bangalore C1.ty, 

kR
etired), No.267, 4th Square, 
irphy TounfHoysa1anagr, 

Ulsoor P.O., Bangeiare-560 008, 

104. Sri M.\Jeera Raghavan, 
S/a lluniswamy, aged about 66 years, 
Driver Passenger MR 5023" 
&,Railwey, Bengalore City, 
(Jred), No.11, Brindevannagar, 

Near $0 feet Rthad; 
//TDkC., Bengdort-40. 
7.i --I- 	••• 

f I Sri.K'.Sutkr n.ysm, 
a S/$i,.Kenh,aged about 65 yers, 

1 o 	Dthit&rPa fe,ige"r MR. 304, 
?S ftad 	nga1pre City, 	• 

\\ 	(RetirdjoNataraj, No.:79/, _4 '€aiarteT$, YeswsnthapLtr, 
AppLrRrS. 
Contd.f- 
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1oe 	Sri [VI.Nagaraj, 
S/a L.Murugesh, 
aged about 62 years, 
Driver Passenger MR 4281  
S,Reilwev, Bangeloro City, 
(Retired), No.33/2, New No.111/2, 
9th hem Road, Sriramepurarn, 
Bangelore-21. 

11. Sri FI.Iluniswemy, Sb Iur1:çy?h, 
aged ekcut 62 veers,. 
Driver Passenger MR 
Southern Railway, 	fl'.T' t.is.j 

(Retired), No.9/F, I FIEin, 
I Cross, Hanurnanthapurn', 
Sr.iramapurem,  

lEi. Sri A.ArulnethEn, 
Sfo A.Frokyasuarnv, 
aged about 65 yoat'c, 
Driver Passenger MR  
S.ailway, Bangalore City, 
(Retired), C/o lames, 
No.139/H. Railway urters, 
Yeswahthapur, 8e'qelor-22, 

11. Sri T.A.KrLshnamurthy, 
Si'o T.C.yyas'a:y Puici, 
aged about 63 years, 
Shunter MR 62, S.Ra1ley, 
Yeswanthapur(Retired), 
6th flat, 4th Cross,' 
Moharikurnernegar, 'iesuerithupur .C. 

flathikere, Bargalare. 

117Z Sri H.Honnaiah, 
/o, Marigowda, 

abed about 61 years, 
Vlriver. toads MR 61.0, 

.1ilu8y, Yesuanthepur 
Rëtire6No.2, II Fiain ROEd, 
rd 93oss, B.K.Nager, 
esuathapur, Bangalore-22. 

11•• Sri N.hrumai, 
Manner swemy, 

g.ed about 62 years, 
Driver Passenger MR 682, 
S.Reilway, Bangalore 5t,', 
Retired), No.1075/6, 

K.N.Extension. 5th Crs, 
Yesuenthpur, t3angelor-22. 

119. Sri N.Dora.tswamy, 
S/a V.Narasimhulu Naidu, 
aged about 75 years, 
Shunter MR 213, S,4i1way, 
Bangalore Contongic'rit(ietired), 
No .52—H/A, Lakàhminaraar,ura, 
Srirampurem, Banal6re-21. .a , APPLICANTS. 

..Contd/— 
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K.Hanumeja, 

	

- 	 115, Sb Thirnmareyappa, 
..,..aged about 66 years, 

Driver, tiall MR 33, 	' 	V 	'• 	.' 	 -. 
S.Reiluay,.Bangaiore Ctby,'-r'-, 	

V  '' 
(Retired), No. 5ZFc*N.Coi'ony, 	 V 	 V.  
$PMIein Road1  .YeauHnthapur, 
Bangalore - 22. 	

V 	 V  

Sri flathew, S/o Kri8hfl3f, 	 V 

116.. aged about 63 ycar, 	 V 	V  
river Goods MR 6,' 	 V 	 V  

SiRaliway, Yeswanthspur. 	 V  
(Retired), 'No.'ll, .11 'Mein1 	

V 	

V 
V 	

III Cross, 'B,K.Naoar,  
Yesuanthapur, 8enalo:c-?.2. 

 
V 	

:Srj A.Peruma), 	 V • 
V 	

V 	

V 
V 	117. S/a S,Arumuqam, 	 V 	 V 

V 

	

	 aged about-64 years, 
.hunter MR .4479, 

	

V 	

V 

S.Reiluay, Yeswanthapu', 	 V 	
V 

V 	 V V 	
(Retired), No.69/6, 	 V 	 ' 

	

V 	

V 	Railway 'Qi.iartcrs, Yswanthptr. 	 V 

V 	

V 

V 

 Bangalore-22. 	 V 	

V 	
V 

Sri 'Shanmug'ñ, 	V 	 V 	

V 

V 

 S/o 3.5uharrarya udaia 
aged about 63 years, 	 V 

V 	 , 	Driver Passenger, MR 772, 	 V 	

V 

V 	

V 

Bangalore City,'S.Railw€iy.. 
(Retired),, No.586/I, 5th ii-i. 	V 	 V 	 V 

V 	
Basavanagai,• \Iibuthipuram xtension, 

V 

V 
' Bangalore - 37.. 	

V 

V V 

	

V 

Fbdu]. Gaf'foar, VV 	
V 	

V 	
V 

11' 	Sfo Ballary Abdul Khadar, 	 V 

' 	aged about 62 years, 	
V 	

V 	

V 

V Driver Passenger, MR 387, 
S.Railway, Shimoga Town, 

V 	
No.105, 6th Cross, 	 V 	 , Applicants in Sl.'No, 
Basevanagudi, Shimoga Town - 577 201. 67 to 119' in' 0.A.No1  

298/92. Sri BJ.Thyegarajan, 	 ' 
120 V /0 'nenthara5u Pilley, 	 • 	, 	,• V 

V . 

 

aged about 73 years, 	
' 	 V V 

	

' 	 ' • 

	 V 

Driver Mail, S.Railuay, 	 V 

Bangalore City., c10 S.S.A.Oa5afl,Resjdjn at 	 , 	 V 

Ne201d No,5S, CKO Garden . 	 V 

tb SS Road,' 	
V 	

: 	 • 

027. 

If" '8,rkhony,\ 	V 	
V 	 V 

,aged-about )7jjyears V 

'V Sb 	eE)3fl, S.Railways, 	
• 	 V 

Bangalore3i, C/o Phillip Moses, 	V 

• 	
V V V 	

Revillway Quarte2s, 
Cis.ict. 	.., APPLIANTS. 

V 	 . 	 .. Ijritd.'/- 
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1:22. Rangaieh, 
S/o Thirunielleish, 
aged about 69 years, 
5hunter, S.flailuay, 
Shimoga Town, 
Hosahalli, fniruthur, 
Hobli, Holagunda Post,. 
KuiglTeluk, Turnkur Dlistrict, 

K.Raju,5/0  Kuppan, 
eged about 51 years, 
First Ftrenan I!L 1141. 
S.Railusy, Bange)oa Ciy. 
,C/o Station Iqaster. 
Nayandahalli Railway St'tinn, 
E3angelore-39 4  

L...Fleury, Io J.L,Fletry, 
aged about 64 yeal:s, 
Nail Driver MR 58, 
S.Reilway, Hriher. 
No.16, Rameiah Leyrut, 
St.Thomes Toiri Post, 
KhamrnnahaUi, Benqalore-84. 

Naga, S/o Siddppa, 
aged about 68 years, 
Shunter MR 2821  S.Railuay, 
Chicjaju 	orehsra Colony, 
Chicjajur-577 523, 

Vcradaraj, S/a Kuppusuemy, 
aged about 62 years, 
Driver Passenger MR 4959  
S.Railuay, Bangalore City, 
No.24/16, 12th Cross, 
Maged Road, Bangelore-23. 

Smt,Pepmma, 
aged .bout 51 years, 
W/o'late S.Naga, 
Driver Passenger. MR 133, 
S.Railway, Arsikere. 
Behind S.Marrys Church, 
Arsikere-573 103. 

K.R.Seatharamajah, 
S/o K.Remasuamy Shastri, 
aged about 73 years, 
Shuntor MR 587, S.Railuay, 
ilysore. No 0921, Asoka.Easteios-35, 
Hallethkerei, Plysoro. 

12.9. K.Srinivasalu, S/a V.Kiihrias.uin, 
aged about 62 years, 
Driver Goods Nfl 747, S.Railuey, 
iBYapenahalli, No.8, 1st Street, 
Markham Fload, Cross, 

.. Rshoknagar, Bangelor-23. 



I 	 . 
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130. Smt,4Noreen Fletcher, 	

'S 

4 aged about 62 years, 
'W/o lateV:,'fletcher, 
-MailDriver, ..S.-Railway, 
Bangelore Pity, No.1, 
Deukar Roed, 9th Ileiñ, 
Mathikere,'Bangelore_550 054. 

131. Smt.'Lekshrnamma, 

Q'ed about 42 years, e late K.Siddaiah, 
Drjver. Goods, .LRailwáv, 
Krihar, C/c £.Revanna, 
Pointamap Subramar:yc Roid, 
Railway Station, Nettana Pus-c, 
Puthur Teluk, South Kannr, 

32, •Snit.Sbenthemrna, 
eqed about 43 •yc81s, 
fo late Thippasw,am.y, 

First Fireman ML t247, 
S,Reiluey, Chicjjur, 
enatha Cálony, Hosera3ra, 

Chcjajur-577 523, 

l3o St.5.R.Susil9 Baa, 
aged about 54 years, 
Wfo late S,Rema Rao, 
Diesel Acsistant L19 72'3, 
S.Railway, Yesuanthapur, 
C/c S.ia1t, No.73/3 
Railusy Quarters, Yesuantnapur, 
Bangalore-22, 

:t,S1.aradamma, 
aged about 63 years, 

ete R.Ramoo, 
W1Ver Goods MR 456, 
,Ra.iluay, Mysore, 
No.2065, fkbar Road, 
Mad1 Ilohella, Ilysore. 

.mt.Kenthamma, 

0ed about 51 yees, 
late Rajamanizkam, 

Driver Goods MR., S.Riluay, 
.'9 012, 
uarter, 
Arsikere. 

Ra gal a 
years, 

gex MR 107 9, 
icjejlJr, 
Sigflajel15. 
Tumkur District. 

134. 

1351 

. S. APPLICFNTS 

.. Cc ntd,/-. 
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h.Shiieppa flea, 
S/o H.Anentha R.ao, 
aged about. 63 years, 
Driver Passenger MR 47F, 

Jeilway, Atsikere. 
No.,496, eunn

4ivarethri 
('lantap, 

i.Bt Layout, 	Esusranegar, 
Ilysore. 

138. &nt.Debbie Rezoric, 
aqed about 44 veErs, 

o late.P.Rezorlo?  
Driver Passenger 	461, 
5,Railway, Bangelor.e City, 
No.932/31  Opp,KirBnBuUc1g, 
2nd[lain, 5th Cross, 
K.N.Extenéion. Yesutirt.hapur, 
Sangalore-22. 

139., 	mt.8.S.&usheelc3mm, 
ed about 50 ye.s, 

Vfo late Y.Shenkàr 
Driver Goods MR 492 0  
S.Railuay, brsikere, 
C/a V.5.Laxrni emana, Nc2/L, 
Railway ¶uartcrs, 	s1to. . 

140, Smt.S.Srrth"rnnia, 
aged about 58 years, 
fo late A.R.Srinivasa Rao, 

Driver Goods MR 7 3 

S,Raiivay, Yesuanthapur, 
Banq.4p. 	No.794/A, gttt 
Ktension, Triveni Road, 
ysnthapur, Bangalore-22. 

rni.Hansabai, 
4ed about 55 years, 
W:/o  late G.R.Srinivasamurthy, 

Goods Driver MR 760, 
S.Railuay, Arsikrt, No,73fJ, 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

Smt.P.Savithri, 	 . . 
a
)late 

ed about 52 years, 
Jo 	P.1l.Panduranga, 

Driver Goods MR 712, 	 .. 
S0Railway; Yesuanthepur;  
Bangalore-22. 	. 

Smt.l9asten Bi, 
aqed about 60 ye ats, 
1J/o late Mohamed SherifC 
Driver Passenger MR 419, 
5.Railuay, Shimoga Town, . 
Near Anjaneya Temple, Haen Road, 
Arsikere. 	 : 	. 	a .. RPPLICNTS 

.,.Contd./- 
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144. Sri Prasad Kiren, 	 - 

•- V
ed bOut'24 yearsj 	 . . 	 .. 	 • 

late. Góvindsswan.y, . 	 . 

Shunter. MR 38.6, s.:Raih'ey, 
Arsikere, C/a Srinivasan,.  
Railway Ticket Collector, 
Near Railway Undoz, Bridge, 	 - 

Hessen Road, Arsikere. . . 	 . 

145. -5mt.Rachei. D'Monte 
aged .about 58 
W/o late H.R.0 Mctte, 
Driver Mail MR 2, 
S.Railuay, Bangaicru, 
NO.220.. .VSTRoat4, 
Opp.Benastedi Railway 'itc'tio.,, 
Benqelore-84. 

1.46. Smt.Nishajèn, 
aged about 58 y'rs,. 
i/o late Syad Abclul 
.hssistnt •(uard, S.Rilvy, 
Banga].ore City, 
c/o Syod Chouse Pasha, 
No.304/I, Railway Qurtcrz, 
M.G.Colcny, •B - ga1cre-2. 

147. . Srnt,ksiyann, 
aged about 60 years, 

late Tajpeeran, 
.Pesser.et Divet !' 
S.R.aiiwey, Mysore. No.6, 
R.1J.Layuut, .Seshadrip.!rr::, 
Bangalore-20. 

148. Smt.Annamary j 

0
ed ebout 43 years, 
late A.Ghendran, 

Shunter MR 369, S.Railwey, 
Bangalore Cantonment, 
Muthamme Garden (Chinnappe .Gerth:.), 
Munireddypalya, E3angalore. 

149. Smt.DyotMlekshmi, 
aqed about.50 yets, 	.. 

tJfo late Chinnavenkata Remanepa, 
O.tese.l Assistant MR 5679 

ax, y Araikere, 1,4o 	yspp, 
/IO~r_ rTft._i,rR?J pstman, I Cross., 

: 	tIV 	o1n -Le Hassen Road

cr 

 
ke4\\ 

1. 010 'BeleremOli1gh S.A. 
't ma.ppejneyeram Tivri, - 

I
R Nd1i,S.Railway, 
Tster Hosemane 4th Croa, 

... APPLICANTS 

.1. 



',u .raiu viuuua.LJ.yar, 
aged about ZS ) y arS 
o.os Driver, ;;11R 6807  

SRF1way, SMmoga Town, 
'Ps.olony, Near Railway Stetiun 
Shimooe Toun—E77 201. 

152. H.S.Sathy'e 'teyanc? 
S/a H.$iniraeaieh,-
aged ebdi&t 63 yI's' 
Shunterf1R 7971  
Bangalo

4 
 City, S.R0i1uy1  

No.17, Ramakrishnaiah S1-ret, 
Seshadripiram, 
Bangalore-60 020. 

153s  Kousalya Bai, 

ved 52 years, 
a late K.Keroji Re, 

Driver oods MR 63, 
S.Raili1y iysor&, 

(.000 Colcny, 
'RaiIuy uart3r, 
Yadave4.ri Poet, 
i'Iysore..p, 

154. R.Pran1a baj, 
aged about 50 years, 
:W:/0 late .J.SafhyanrRyr, 
Shunter P1R 748, 
Bengal.pte City, S.fl8iluay. 
No, 	Beradevarü Gudi, 
Ran&8jnghpet, 4th Cross, 
Bangalope City, 

Khamurir4se, 
aged about 43 years, 
Wo late Yusuf'f Sheriff,' 
Shunter PIR &35, Sflilwy, 
Bangalore Cantonment, No.99, 
C/O Sajjad Sheriff, 
Jadidasnagar, 3rd Cross, 
D.J.Halli, Bangalore-45, 

B.N.Nagsraja Rao, 
,z/o B.N.P1oorthy Rea, 
First Fireman [IL 1525, 
S.Railuey,.'Plysore, No.112 0  
Xanaka9iri, [Iunicipal Farm Peed,. 
%Iidyar'anyapuram, 
Mysore-570 008. 

Irokya fiery, 
aged about 60 years, 

late P1.Chinnaswamy, 
Driver Passenger fiR 82, 

JV 

S.Railwey, I'rsikre 
I"... PPL.I'ANTS 
.. .Con'td,/— 



:;: 	•:ij ' 	'"'' 	 :- 
23 	 - 

et 	 '- 	
I -Res1ding 4.  

1No.52/79,,.Puehpagirj., 	J 
Belvthagrame, 

• 
Mysore-570 015. 	 - 

158. V..Selverangam, 
Sb 	%J.8Jppaiah fludeliar, 
aged Oout 63 years, 
Driver Passenger ri 	489 	' 

• 5.Railuey,. Bengelore City, 
No.63, 	Pillanna Carden, 	•. 
.111 Stege, Railway Leycut., 

• Bangaloro-5G.0 tJ4ti,: 

1'59 FMokya 	eae, 	 0 	 S 

S/a N.Francis (late) 	 S 	 •• 
aged about'24 year:s, 
Oriver Passtnger fIR 24, 	 .• 
S.Railuay, Harthcr, 	ICoss, 

• Old 	r1açur, 	Guthuor Post1  
Harihar - 577 603. 

160. fI.Sundare, 

H 
e. ed about 55 years, 
/o., late 	L.fthirajulL' 	11CL, 

Driver Passenger I1R 911 
S.Riiiwey, Bangicre city, 
No.20,BH:9l0flY, Uhitefield Ro8d, 
Madh6tpura Lie., 
Ban91ore—S6O .O4. 

11:i :arOja, 
i 

H 
BQ6d about 54 years, 
7o lets D.rumuga, 
First riremari, 	S.Railt.Jay, 
Bangalore city, 	No.U/41, 
Selvanagar,. Okalipuram, 
&rirempuràm P.O., 	8anga1ore-21 

162. Shanthamma,. 
• aqed about 60 years, 
ifo.te Sunder £iajI, 
Driver,  eood fIR 705, 
£.Railuay, Harihar, 
No.79, tid rIapur, 
Harihar. 

13c Mnthoniarnme, 
.?4Rbout45 years, 

B.Sand 
i iJ.uay, 

1'' c' 	ik,arian Villa, 
' Behhd. 	fIarry's Cht,rch 4  

(( 	kerL1 fu 

4?zh13orni rja 
. aebj1'/5? yuerS, 

Anthony, 
"ttertIR 537, 	a5ivay1 . 

Behind St.av 
Church, rsikerc. ..'. .MPLICANTS 

.. Contd../— 
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C 
Salleth Mary, 
aged about 58 years, 
W1a 1ae.,.,.rokY . SWamY, 
Shunter flR 219,.. 	 . 

4 flai1way, Harihr, 
C/o Thomas, THIS. fJffipe, . 
5Jai1(ey, Biru.r,.. 	. 	. 	. 	.. . 

PDhenalaxrni, . 
aged about 49 yeei,-
W/o late P.Munistamy, 
Driver Goods flfl 683, 
S.Railway Hrihar 
D/O late under Ci1tji. 

No.79 9  Did Frlapur, 
Harihar, 

16.7-. Kamakshiamma, 
aged about. 58 years, 
/o late Chokkalingai, 

Shunter fIR 227, S.RaiIuy, 
Ye.suanthepur, No.48k  
Selvanagar, Behind Devi 7a1kis, 
Srirampurern, Bangalc.r9-21, 

CFle'tcher, 
s7 A.Fletcher, 
aged about 62 years, 
Driver Passen 	1R 3, 
S.Railuay, fIysore, 
No.58/591, Kennedy Nest, 
Pushpagii, 1Isore. 

,Razja Khanum, 
aqed about 28 years, 
D/o late Abdul Hameed, 
Shunter fIR S.Railuay, 
Frsikere, /o fId.bbas, 
Gopel. Singh Quarters, 
B.HRoad, rsikere, 

flazbool Jan, 
aged about 49 years 
J/ late Ahmed Baig, 
Shunter ,'IR 521, S.Railw6y, 
Banqalore City, c/o Afroze Beig, 
No.99, 3rd Crass Road, 
ladides -Ngar, D.O.Halli, 
Bangalorë-45. 

K.)J.Surapa, 
Sb Venketanerayenappa, 
aged about 72 years, 
Passenger Guard EfIti 87, 
S.RailUay, Hassari, Nô.8'i3, 
9th Main, 4th Block, '. 

,Jayanegar, -Bçalc"re1.. 



.- --'•'. -'- 	- -. 	.-.. 	 _-..;_.•_-_.. .- 
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172. 	R.Srinivasan, 
S/0 	esuem, 

S 5gad about 64 years, 
Driver Goods MR '755; 
S.Railuay, 	Bangalore Citt, 
No.52 9 	111-.Cross, 	' 
K.N.Extenslon, 	Ye suanthepur, -.. 

Bangalore-. 22. 

173. 5.R.Saraswath'i, 
aqed about-' 50 years., 
/o laLe 5,Raig17r.R1e Ic. 

'.Driver Goods 'MR .737.,. -- ' 
Yesuanthapur, S.Ri1ay 
No.28, Anajana Nilaya, 
11 Main'Road, BK.Nagar 
Veawenthapur, 8anga1or22 

1 
74r Fends 3anu, 

aoad about 35 ycais, 
.W!7o late Syed Nisei-, 
Diese.l Assistant ML 1:4 1 
S,Railuay, Arsik6ke 9 c. 
saka Wst. Cross-20. 

Mysore. 

175.' t.N..Sareeraflga, 
S/c C.Narasimhachar, 
aged about 59 yeerç 

sistant Guard EMT 726. 
S.Railiiay Ar3ikorc,. 

' No.46/2, ld RMS Road, 
ftrsikerc. 

.E,Chandra Oai, 
aqod about 54 years, 
tt/o late Y.Ekambarem, 
Driver Goods fIR 379 9 
S.Railuay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Mein, Subrarnnyanac,at, 
Bangalore-21..' 

Philomiia, 
aged about 58 years, 
fo late TJirokyasWainy 

Driver Mail MR 1*, 
5alway, Bangalore City, 
Nc,c,1anumanthappe. Rnd, 

.Rar.aswenty. Piyc, 
alre 3. 

8. 

~~ZCA 
- 
~Lv%v 

Pss 

. 'Contd./- ,0• 

p cnW 
ab1Li56 years, 
tKIKrishn IyenQa 

;h.r/Muard EfIB 371 

r1uaj, Bangalore City, 
621 Milk Ctntre,. 
ranyapuram, flyse-51C 008. ..-. RPPLICFN1S. 
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i79.o B.Jayamme, 
aged about 57 years., 
W/o late N0Ba6avarái., 
Driver Pssenger fIR .791  
S,flailtJay, Arsikere, 

Cfo. B,VasanthakUfllar,. 
No,6/C, Railway Quartera., 
Near Childrent s Park, 
Bangrpet. 

in., Zilunnia, 
aged about 60 yebrEj 
.WJo Syed Yaseem (int)., 
Driver Goods fIR 40, 
5RailUay, flysore, No.2599, 
5th Cross, flouse Wver Khans Fni, 
Madi flohalls, Nysoze. 

131. A.Rehimem Krian, 
S/u ImnKhar, 
aged eout 69 year?, 
Shunter M1 300, 

i S.Railwa?, Harihar, 
No.4521  I Cross, GandhinEgr, 
Harihar. 

1P2. Prapullakshi, 
aged abo'jt i years, 
Wi/o lata Christopher sdrws, 
Driver Goodsp  FIR 570, 

ilysare (KL.), 
L0QO Colony, No.94/B,  

Railwa quarters,  

Flysore-20. 

183. Cayatri Shanmugam, 
8ged ebout 38 years, 
U/a late S.Shanmugam, 
Driver Passenger MR 205, 
S.Reilway, Ilysore, 
No.91, VRC Railway Quarters, 
(Ylysore20. 

184.. N.Narayan.aSWamY, 
S/o Narasappa, 
aged about 62 years 
Shunter FIR 440, 5.Railuay, 
Yesuanthapur, N0.5/6/47, 
.Laxmipurem., Near Ri1Wey S t. atic 
Hindupur0 	 . . 

185. N.Mohiyuddifl Khan, 
S/a fI,hdul Nabikhsn, 
aged about 63 years, 
Guard Passerer EMT 461, 
S,Rsiluey, Ny8Ore, No,2244, 
Sawday Road, Laskhker flohalla, 
rleene Bazaar, Ilysore. 	 •... PPPLICNTS 

C 



192. 

.. .*.. 	 - 
- 	7 	 - 	 -' 

- 	' 	,.  k --- 	-- 

-_ 	- 	t 	 -- 	- - - 	 - 	---- - 	' 
4 186. - 	 in S1.Nc.120ti ,  

S/o :J3seph, 	 ere epplicents lfl 
aged ehout 67 years, 	 o..377/92. 
Shunter MR 315, 
S.Rai]-way, Bangelore City, 
C/a r.C.Nathen, N0e2, 
(vjuktha3arden, '- 	 -. 
Spur TatikRoad, Chetpet, .• 	 .. 
Iladres — 600 0316. 

187, K.K.B3erathe'n, 
Raghean, 

retired Driver tBI. firedt, . 	 . 	 . .. 
Staff No.P.5521, 	 . 

0 	
RajeneeshY'm Shoranur.  

184. . .VelL, 5/0 Unner, 
Retired.. Gurc iQ Gre 
5,:No.631.4, tieveki Sideriarn, 
Nedungathoor, 5hcr3n1.n' .- 

K,Kesavan,Kthy, 
Retired Guard 	. 
i.No.6O66 

Santhi 'Jhavati, 

	

Veloor. . 	• 	. 

1900 P.Paramäswaran Neir, 
S/c Krishnan Neir, 
Retired •fuerd 3" Special Grade, 
5.tJo,5071, Pedinehare Chonal House, 
Shorenuz-1. 

191. V.C.Sankuncii Nair, 
S/c Achuthan Nair, 
Retired Guard 
Special Gawlla,, S.No.6172, 
Ayikkara HoUse, Kevelappera, 
Shoranur, 

P.Sund are san, 
S/ Kunhikcftan, 
Retired triver B" 
S.No.P 6439, 

jas, 4/73, 
F,p p1e Provideflce High Sctool, 
GafVRed, Calicut. 

	

I 	my piLLai, 
6helaot Pillni;  

rd 	Gre±e, 
Gift House, 

	

ik 	Shiranur. 

ra 
N. 
re 

I 

ppUcentS in Sl.Nu. 
187 to 193 are 
applicants in C.Fi.44/93. 

• • 0 • MPLtCAfiTS. 
. . .Coritd./— 
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19, 	bRiRamer Ne'tr, 

.'S/o K.Nareynan Nair, 
Retired Driver 'B' Staff 
.P 2314, 

RBviyenkenclth House, 
Chuduvalathoer, Shranur 	1• • 

19514 .EK.RamenkUtty t4air, 
t. Kennan Nair, 

Retired Guard Special Gt&e, 
S.Nc.5096, l'undenath.HPWE, 
heruthuruthy Post, 

Trichur District. 

1.9G.. R,Krishna Naidu, 
S/o Ramekunhan Nai&, 
Retired Driver 

J. S,jg..1,  64451, 
Mailisseryparambi). Houia, 
Pludeliar Street, 
Shoranur - 1. 

197. L.PlanikFtm Pludaly, 
/o C,LakshrIaIn Iiudaly, 

Retired Drtis.r •'t: 
5.No.P 4026, Plnickaniva3, 
Pl.C.R.ad, Shoranur-3. 

19$, T.V.Sreeman Pillel, 
S/s T.U.*oan Pillei, 
Retired Driver 	Gracie, 

1794, 
Sunli Vihar, Ianeshgii, 
horanur-1. 

19g. 1.Paramesuaran, 
/ 	S/s P.N.Sahrasanama Iyer, 

Retira '*' Specièl Grace Guard, 
S,Ni',1495. Devi Nivas, 
Nedungatur, Shoranur-1, 

200, T.Sankunny Nair 5/s Pl.P.chuthan Nair, 
Retired Guard '1k', .S,N..6459, 
Padmalayam House, Paruthipra, 
Sh.renur. 

201. C.Balakrishnan, 
5/0 T.Sankaren Nair, 
Retired Driver 'B', 
Stat'f No, P 5702, 
Krishna %Jihar, Vellathecil flagEr, 
P. 0 .Cheruthuru thy, 
Tri&iur District. 

V 

Mpplicants in Sl.No. 
194 to 201 are 
app1iants in0.A.45/93. 

PDLICRNTS -• 

I 



202 	K.Govirdan Kutty 
S/r, C.K.AchUthanNeir, 
Retired Driver, Start No.P.2833, 
ItAll Special Grade, Vedakkekonnariath 
House, Chiriuvàla4±ur, Shoranhir - 679 121. 

P.Ramankitty Neir, 
S/c .K.Sriankaren Ncir, 
Retired Guard 
Speciel Grade, Staff No. 
E14671, Puilconni Ho..iêü1  
Chuduvaiathu Shora:,ur•-. 

P.Narayana Pillai, 
Sb •P.krishnan, Retired 
Driver Uca 

I 
Staff N.P 55Ci',. 

Poovathingal House, 
Kizhskethll, Pannthipra, 
Shoranur-1. 

2S5. S.Raman Nair, 5/n,.Krnar; 	te 

Retired Driver 
Staff Ns,P 7065:., Sternico1 
Cbennthunethi PJi?t 1  
Trichur Diètrit. 

V.Narayariafl Ezhuthachan, 
S/ó DUe1u Ezhjhche.. 
Retired. Lece5hunter, 
S.N.i P 8117, t3evasarnperarnbii House, 
(lannanurPost, VIB ei1pi:d. 

K.Chellan,.S/o T,Karpr., 
Retired Driver 'C', S.N.U3, 
iluthukurssi Kunnath House, 
Geriashgiri 6ustp Shoranur. 

2Off, 	K.P.Gopalan, S/s K.Narayanan 'ambar, 
Retired Guard B'm S.M. 7525, 
'Leéla Sedan", 
R.alluey Booking Crice Rcd,1  
Shorenur. 

-Zt1 	•'ç-.N.Kesavan, 5/.. Perugan, 
RI—Colo I.F.tlan TB', 
5.{'i6. •Q 10026, 
Thekrv,tathi]. House, 
ço1akulam, ShOrenur. 

nden Nair 
IAIt Specil, 

Kzf 1 5v1%. 	
21, tRarr,a Njvas 

Ri49 Rd.\r1anjaka'i, 
ft 	ranu: 

1.4 
;\ 

APPLICANTS. 

Iontd./— 

/ 
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21.1. K,chuthan Nair, 
5/0 Achuthan Neir, 
Retired Locr Shunter, 
&No. 6 6054, Kadambet Hou3e, 

Mundarnukarn Amsorn, 
Post Ganashgiri, 
Shoranur-3. 

212, C,Manimuthu, Sf0 Chambake 
Iludaliar, Retired Driver 
S.Nn.P 7492, Nambnthodi ricuae, 
No,179, (uda1iar 5itret, 
Shore nur-1. 

K.P.Govindankutty, 
Since deceased by Legal Rep:sent2tiVe;  
Smt.Sulochana Amma, H.Nn./3i 1, 
Nesnban Thodi, !ludeliar atreet., 
Shore nur-1. 

..E.Belasubramanie Ilenon, 
S/c fledhava Rae, Rt 	ci ir, 
Driver 1t B" Srade, S.Nrj. V b, 
'tGeetha Niva&', Ponnenwiigalacr Hou.s, 
Shore nur. 

 K,Senkaran, 	S/ti f1echavanK., 
Retired, Driver lLAt., S.No,P,4305, 
Xayanathuthodi House, 	Kallippadan P.O. 
Shoranur - 2. 

 V.K.Veluk'itty, S/n Kelu N1r 	K., 
Retired Driver 	1 9 5,No.9730 9  

51.Nos, 20t. 
216 are 8pplicants 

Karthika, 	Kenalappara, in 0,446/93. 
Shoranür. 

217 M.Velu, S/u Velu, 
Retired Driver "B" Grade, 
Staff No. 	P 7936, 
Naikankunnathu Veedu, 
Kovaippera 	P.O. 

 P,PoVelukkutty, S/c Shanku, 
Retired Driver II:6fl 

O. 

S.N. 	P 7192, 	Padincharvettil House, 
Karakkad, 	P.0.Kaveleppara. 

 P.T.Ouseph, S/u Thoman, Retired., 
S  Guard .B°  Grade, S.No,9431, :1 

'eg)'appi11y House, .Vap.pelassery P.O., 
I  Angamali, Ernakulam. ; 

 P.Krishnan, s/o  Imbichyndi, 
Retired, Driver ILTh  Gr.ade ... 
S,No. 	P 5730, 	KrishneqhMr,. 
Nedungethur, Shorenur-6)1?.i, .,.O.APPLICANTS 

V . 5 

,.,C.ontd./— 

I 

• 

, 
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221. M.ChandukLnhën, 
Sfo f.Imhichikutty, . 
Retired-, Driver "At' 
Special Grade, S.Nn.P 28979  
Pilassery House, P.tJ.Vençeri, 
Via CalibUt. 

222, M.P.Kesavan Neir, 
S/o P.K.Chandu N9ir, Retired., 
FiremRn 	S.No.94611  
Chenimanassery Padinharj 
Kottnol P.0., C1icui 

223. P.K.Ramareflioker, 
S/c Chamy Penicker, 
Retired., 	 Creds, 
S.Ne.8284, Navaratna, 
P.O. Kunniampurern, 
Ottspalam-4. 

5i.N.217to 22.3 are 
applicants in. O.A.47/93. 

K.BalakriShfla Menon, 
S/m P,Madhave !1er,n, 
Retired Driver tAt 
Specii Grade, Staff rJn.P 2437, 
Kcandathil hcuse ,srn t.h.1 	ne, 
Trichur - 1, 

(.P.Ch1nnan Menrn, 
S/it P.Sankunriy Mo roni .  
Retired Guard tt 
Sreci'l Grade, S.No,9333, 
Alcngt Lishas, POO.Pulakedf  
UiE.Chelakara, Trichur. 

221. 	.P.GnpalaPishareti, 
S/e C.P.RahavaPisharCt1, 
Retired Guard Special Grade, 
NOT 	(1ajakkad, 
Shranur-679 121. 

227. 	C,ChandraSekharafl, 	• 
S/a M.K.Merinn, 
Retired, 	Special Grade Guard, 
S,Nit.7618, 	"Gku1", 

shnk Nagar, 	Kamboni Road, 
Pyyanthitle, Trichur-'3. 

228, 	V.M.bdi.l 	Kadir, 	 • 	• 

5/. 	U.fl%.-Mohamed •Haji, 
Retired, Guard 	tAt Spcii &rr, 
S.N.,9826, 	20/163, 	htT,}paiifli', 
suthol, Trichur. 

2
CIO Prsfl, 	s/ 	0.S.Peran, .S1.No.224 to 229 are 

applicants in OJ(.48/93, 
'
V.
(' 	 Guard, 	S.r.0 	1933, 

P.O. ( 	 House, 
Vi. Trichur, 

ft680)O 	 .. 	. 

.. 	• PPL tPNTS 
. C ntd. - 
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P.Narayanan, 
s/o Sankaren, Retired, 
Special Grade Guerd, 
S.N.EE 861 	Ushas,. 
Rayeroth Paamb, P.0.Paral, 
Tellicherry-670 671. 

j'.Sankaran Nair, 
8/o T.Nareyenan Neir, 
Retired •, Guard WSecl 
5Nh.12746, AshiT.Vadl PieI, 
P.J1KooLhuparaIrbe, 
'Pin-670 643. 

232, C.,H.Balan Nambiar, 
Sb Ki.hikrishrin 4diod1 t.,. 
Retired Guard,'' 
S,No..997, Usha Bhavan, 
P.0.Kottayampuil, Via, Te11;i"'y. 

233. .11.Padmanebhan Ne5r, 	- 
S/o A.V.Kr,ishna £'ler1ori, REtired, 
Driver t A Special, 5.Nu, P 5T,54 
Day1 Niva, Kottarahumpa, 
P.0,Azhlkode., Carrianora. 

234, K.K.Susheeie,W/U Late 
jC.Pnand?n Retired., DTJ.Jer G', 
S,2Ei5, Anand 'Jihar 'i1:avil, 
Kannur - 670 008. 

235 w  1,Nrayani, t/o Late K.P.arayenan 
Najr,.Retired. Guai'd 1C', 
S.N1903, r.adathil House, 
P.Othirekkal, Cannanore— 670 011. 

236, 	<1Kunhamboe, S/ri Appu, Retired., 
Shunter tBt, S.Ns.P..5331 2  
Packkadem House, 
P.0.Trikkripur, Kazhargd. 

237. K.f.Vanajakshy, /o Late C.H.G.palari, 
Retired uard 	Special, 
S,Nri'.9498, Chettiyam Veettil, 
Near Railuay B Cabin, Badagra. 

J 
238. R.K.John, 5/. .J.Kur1an, 

Retired., Guard 
S.N..93, Ariyathu Prari!1 
House, Pellrn.P.O., 
Kottayem - 7. 

239k R.Marappan, 5/. Rarnâ Go.indan, 
Retired D*iver, 'C' - 
Staff No. P.2718, E0-11.8 0, 
Railuay C.l.ny P.O., 
Erode - 638 002. 

SL.Nu230 to 238 are 
applicants in OJ.49/93. 

4 
APPLICNTS4 

.Contd./— •. - 
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240, K.C.Nallappan, 
S/a 5.Chinnapps G.urider, 
Retired Driver A Special, 

2946, Door IT o4, 
Parvathi Krishrian Street, 
Kollem'Pelayam, 
Erode - 2. 

241, P.Karuppannan, S/n Prflgic Lrr 
Retired., Driver 'A', 
s.r0, p 3583.. 
Korakattu lJalasil, 
Door lcio.5229/A 14, taevr3r)' 
Erode-?. 

M.Kandasamy, 5/. Marappa tcwnd 
Retired Dri%/9r 1C', &,Ná.P 24. 

NRed, Er.de-8 302. 

, Muthusaiy, S/o Paleni ['rdr, 
Retired Driver'C', S,!.P 31CC, 
Raghavand& Nager,  

A.Ramesamy1  IS 
fo Ay6Iu'inç 

Retired. Rá*tr'1!A'., S,Nc.23-36, 
Pudt-iupalayam, Door 246, 
Alampalayem P.O., Erode-B. 

245. S,Kandasamy, 5/o Sengedsn, 
Retired, Driver 'C', 
Staff No.P 4103, Ragsvana.dar 
Negar; Door No. PAB 18, Cavery R.S., 
Erode-?. 

246. C.Kumarasamy, S/o ChellappaGounder, 
Retired,, Flteman 'B', S.No.P 7865, 
Door No, PPI:283, Pudupaleyam, 
Allàrnpalayam Post, Erodn-8, 

247, T.J.Paerakhan, 5/o T.J.J8mallutheer1, 
Retired,, Driver :b, 
S.No, V38, D.No,94, Railway Colony.  
Post, Erode, 

248. Velappa Gounder, K, 
$/a Kolanda Gotinder, 
fietird, Shunter tB', 

-SQ!P 37O, 
/Wiyam, Kattoor, 

Post, 
,r 

. Pupr1 

	

*( 	Syk59) erh 

N S.No.14O8 

	

& 	Pudue1 a 

I, 

uPdan 
inter IBI  
Door No.197, 
Pkkarkam, 

..' APPLICANTS. 

• 



S. 4 4' 

250,. A.Nallasamy,. 
Sb 	Gounder, 
Rc.::d e ,Driver 'B', 
S,No, PT3 102371  

D,No.280, Puthupalayefli, 
lampa1ayam P.0, 
Erode-0. 

251. N,Kaliannan, 
S/o Na1laownder, 
Retired. Diesel Fcsstant 
S.TJo. P 4011 Sastri Nag3, 
D.No.55, Near Wster 
Erode 638 002. 

252 K.-Ramasamy, 
S/a Kalianna Goundan 
Retired. Shunter 1 81 1  
S,No,P 39581  D.No,82, 
dappalli R fr C Pret, 

Cavery, Ervde-7. 

253 	P.Sengoda Gounder, 
SJc Palani 	under, 
Retired., Shunter B. 
S,Nr,. F 4429, D.N..562  
dapal1i 'Jiilago, 
Peppapalsyam, Cavery R.S., 
Ernde-7. 

254., P,tiuthusamy, 
S/a 'Pcn1 	urc, 
9etred-1  Shunter 18V, 
S.Np.P. 50 	Pudhupa1eyi, , 
D,Nà,263, qraharam, 
Alampalsyam P.O., Erade-8. 

255. V.Sengodan, 
S/o Velappa Gounder, 
Retired, ShuntertB t , 
S.Ne,.5133, D.N.2/60, 
Ottapalli, PiIlayar V51 Strent. 
Cavery, Erde-7. 

256, K.Chinnappan, 
S/c Komara Samy Gunder, 
Retired., Driver ICt, 
S.NiP 3531, Avakathu, 
Cavery ?.0.2  Colony Road, 
Er,ae-7, 

257. P,.Venkatach1ani, 	 4: 
S/c Peruma Gounder, 
Retired., Shunter '0, 
S.N. P 4097, d 1/11. 
Karuthuveli Tnottam, 
Odappálli, Cavery R.S. 
Errde-7. 	 APPLICANTS. 

'V 	 ..4ontd./- 



ii 	- 

	

274 	:S/oP.Govindan,Retired., 
Guard Speciel Grade, 
6.Nc,.12054, tSmrithit, 
Post Vngeri, flathoth Peremba, 
C1 icut. 

P,Krishnan, 
275. 	S/oK,Per'irnal Naidu

Retired., Driver 'Al' Spaci., 
5.No.P.43609  3/2751  
app. Spares.Lsnd, 
Vadekkanchery, 
Trichur-:680 528. 

A.Bhaskaran, 5/0 ppu, 

	

276. 	Retired,, Dilver ICI.  GidF, 
5No. P4301, 
yyanatu Parambu Hpus, 

Ayyappankavu Road, 
Kochi-18. '. 

	

7 	K.Chryikutty Kannoli, 
277. 5/0 Kandan, Retired., 

Driver tCt, S.Nc. P 9430, 
Kannoli House, Kacheri Amsorn, 
Desom, P.0Calicut-673 011. 

C.Iladhavi, L/. Late 
278, 	C.K.Krihnan Retired., 

Driver 'C', S.N..,P., 3737, 
Krishna Nivas, P.00la'yil srern,ba, 
P.0.Kallayi, Calicut-673 rJG3. 

. 	T.Kesavan NaiD, 
279. 5/0 N.Govinden Neir, 

Retired., Guard tBt, 
s.N..4956,: Santha Sadan, 
Chüduvelthur, 
Sh.ranur-67 121, 

' 	fi.Eljas Aron Rj, 
280. 'SI. S.Ilariedsss, 

Retired P.Special Driver, 
S,No. P 3702, ED 196 E, 
Railua Colony P.O., 

- 638 002.. 
0M NT, 

pp8 Go.v1ndri, 
(81 ,fbc\chinnapparI, Retired, 

fi4fShui,S.Wo. P 3631, 
( 	• 	414)ailuayColOr1y P0.1, 

ro 

51,No.269 to 279 are 
applicants in .0..b.52/93. 

... APPLICPNT5. 

.. ,Contd./- 



.. 38 ,, 

11.Kasimir L.uis, 
/o K.Ilaria Louis, 

Retired., Guard A SpeciRl, 
S.,No,1211, Annadurai Street, 

Erod.636 002. 

K.fluthusamy, S/u Kulandal 
Gouder, Ret'ired., GuerE 8, 
5.Nn.12011, 1' R8mamoor;hy 
Street, Ko.11empelayan, 
Erode-63q 002. 

K. Sundare san, 
284 

 
S/o W.Kelyanesundera 191!dal.ar. 
Driver A Grsd, S.Nu. r sp 
N6.48, Lenin Street. 
Erlde Railway CeloriyPt, 
Eroje-2. 

K.R .Lakshmanan, 
285. S/o P1.Rengasmy Ksr;u, 

Retired., Driver 'A 
Starr No,P 4467, 
'orth Edo Street. 

Bheema 'Naar, 
TirOchirappelly, 
Pj-620 0.01. 

K.Subramaniam, 
S/c S,Krisbnasay, Reiird. 
Driver 'A' Special Grade, 
.S.No...P 17I, 43, Lenir. Stre4, 
Railway Colony Post, 
Erodé-638 O02. 

R.&ethurama, 
$/n Rathinam, Retired., 

13.river '' Special, 
S.No. P 2888, 
Ilamathi 111am, 
106, Bharathi Palayern, 
llolapalayem P..Q., 
Erda-2. 

M.Chinnappan, 
5/,m C.I'ouskkan, Retired,, 
Dieet Shunter, 
S.Nn'. P 71785  7/B 
Rdiluy Colcny, 
Erode-2, 	 •.:. 

11.Merappan, 	 . 
S/s M.f1athan, Retired. 
Driver tAl  Speciel, 

' 3779, 1071, 
Kamelagam, Bar athy Palayem 
Street, riulepalayem Pd'O 

/ Ersde-2. 	 . 	 ,.. •APPLICANTS 

Xrptc 



amy, S/n Parumal Nidu, 
rivFr 'B1  Grade, 

23, No.17/B, 
m Street, £O2a 

/c SWaITI3. Nathan, 
J/DrIver '0' trade, 

p513, Duct 414/D, 
/ Coitny P.O., 

sis.No..Z80-ts 299 are 
applicants in 0.b.53/93. 

S... APPLICANTS. .  

.Coitd,/— 

. i..S.Srjnjvisen, 
22 •/ R.Swamjnet.han 

. Retirá, Driver 'A. $p9ciEd 
S.N.J 43399  345 •., 
Railwêy Quarters, Raiiwa', Cnorv.. 
Er6de-638 002. 

'PiNEtmasivayem, 5/. 	N.Balr,!1drn. 
293•  Retired. Driver tA'  Spj, 

S.N. P 5511, •L 1i, 
Housirg 	eriar ger, 
Erode-639 001., Tarnilneu 

K.Mf1uniraj, S/ 
294. 	Retired., Djesel Assistant,  

S.N..PTJ 102121  

lanickkavssagar Street, 
Sesrj Nagar, 	 - 
Raili.j" 	P S U e;  
E.rjde-2. 

L.Anthoni S.wamy, 
295. 	S/s Lourdu Suamy Pil.1a1, 

S,.N. B 1419. 41/A 
Railuy Coleny, 
Etode-63$ 102. 

fl..B.ipethy, S/. M.P1ook 
2960 	Gounder, Retired,, Driver 

t.8-1  Grade, 	.N.. P 5"478', 
17/f Cid Railway Colony,, 

V. Balaraman, 1/. Venkkatasuamy 
Naidu, Retired, Driver B' 
Grade, S.0e, P 9420, 
aliay C.lo,y, Ersde-2, 

mas 

 
259-0 

: Qfj  

297. 



I..' 

'S 

.. 40 ., 

.P.Pangunni flenon, 

3p0.' 	
T.C.KNair 	- 

Retired Guard 	Special, 
S.N.. 1-5200, Fournami 

- Nangappe Negar, P.O. 
Olavakkot, Pin-671 002. 

,Krishnañ Neir, - 	. - 

301. 	
" Kunchu Nair, Retired.. 

Dri'ier,- A Special, 
S.N. P 1444, Sr'sh.lam, P.0.Olavakkmt,  

V.Sréedharan Nait, 
SI.0 .R.Krishna Pillal, 

30L41 Retired, Guarc4  A Speria1 
S,Nc.,.15202, Thuruthel 
Aymanam P.O., Kcttaya. 

P,A.Rsjar, S/u P.IeIPPU 
303. Retired Guard ! 3ec.1i, 

S.No.l6144, House Ni,a6.'5LJ8, 
Reshmi", Near P.F%.Coi.tny, 

- Cochin_AI 

C.Kutty Ntrayerian, 
S/n U.C.Nereyanan Neir, 

	

- 	Retired, Guard .A Special 4  
S.No.76251  Chembra House, 
Shorenur * 679 121, 

iP,K,KesI'y, S/c P.K.Koshy, 
Retired Guard, &.Nr,1520c.. 
Vazhakalejil, Giigadikal P.O. 
Changannur, Pin-689 122. 

K.L.KuDrn,- 

	

306. 	/o K.P,'Lonappan, 
Retired Guard ASpecial, 
S.D, 1'5216, 'Char1dir,i", 

. Hi,:-Shôol Road,-  
- PiOParappur, iia. Trichur 

552. 

NRamJ<rishan tJambidi, 
307. S/ Chtan 8hettathiripacf, 

Retired. 0--A', 
S.N94.14044, "Karthika", 
Remaiptram, Trichu- €80 631. 

V.N-.aijeij, - 
08. W/o tte'

4ociell 
Rê,n- n, Retired.;  

.4rive A  
S.fà.P 4367, Sree Rangrn, 

-Engi6e Road, 
flaia&et- 678 102, 

g ; 
Jl 

It PLICAF4TS 
1 

- I 	- 



1-.-Nos. 300 to 311 are - 
Ppplic?nts in O.A. 54/93 

-' ..---'-- 

:•- 	 - 	--i 	- -- 	 - 	 a LUZ 

	

1Rhrd 	
: 

d-.• 	 e. ' . amaD an ran,-. •.- 
- 3u9-.- ' 	 - - 'Retire

iNg  
d,, 

	

- ,', 	•: 	4 

	

Panjkkath House, 	, 
hiKallengode, Palght - 67 6 506. 

	

- 	 -. 	-- 

j1u.4i/O I1uchemt, Ret1re,, 
Driver A Special, 
S.No, P 213, 

- 	 allath HoLse, 
Kuthupamba, Ecictharc 0.6.  
Palghat, P..n-678 611. 

H 

- 

Retired. Gua-d.c---C-', . 
66331  Cher6dathHiusi,, 

-Xittamassery, Rliaye-te3 105. 

1.NarayannS/i% .Rr.rsm, 
'tir9o-Drivet Gbois, 

. 

	

	PTJ -11)5051 1.o, 
3evanar.thn Street, 
Poonthur-si;-Riri, 

c.Krnarasamy, S/, Chinnppa 
Gounder, RetirL,, Dive• 
•tBf, S.io, P 42060  ri.No.61,, 
SholePruva., £uthar.r, PLIT'arn, 

-. Erido-, 

3..• •T.5Retfl.o.rthy, 
. S/aTK.S.ndarsjalu, 

Re-Ured., Driver''R' Special, 
SN..P 3540, 15, Sundaram' 
Street, Erode-2. 

ILAbdul 3a?rsr, 
315. S,e  bdii1 Kader, Retired., 

Driër, Geods, S,Nn1V 44, 
235 Kalyenasundaram Stre-et, 
Ex.de- 630 002. 	- 

316. 
S.ngemüthu, 
Sb- V.Sibie Neicker 
P-eknaLred. -Driver 4 81, 

1365, 0.No,411 D, 
iony,P.0., 

,?2 
Ploc15a'1 

S/w /e11-eirm, 
iver 'At 
0. P 3542, re1hr,n 
P.O., Erode. 	- 

fiagar, 

- 	- PPLICANTS 
-:/ C3fltd./.. 



F r  

AP?LICNTS. 
...Contd./— 

• 

K,Chinnaaiyen, 
318. S./o Isnunan, Retired., 

Shunter VB1 , 
S.No.P 7458 2  76,L.G.G.S. 
Colony. V.O.C. Street, 
Vollampalayam, Ernde. 

li.Krishnan Sb flunusarny, 
319.. Retired., hunt2r, 

5,Np.10072 9  PTJ, .N.411L, 
Railway Colony, Erode. 

R.Thiaoarjan, 
32. S/s Ramasuamy, Rctire'r, 

Guard 'P.' 5,No.14332, 
Thangapattalaikarr 
Popnthurai Road, 
Eride, 

	

21 	P..Chinnaiyan, 
5/. Arumugam, Reti:etii., 
Drivei tf 5MrJ  
N..331 A, Railway CJcr:',', 

P,Subrernar5ari, S/c A  
322. Retired Guard 'A', 

Staff No.748, 112. 
\Jinayger K'il Stre, 
Sastri Nagar, Er.de—E38 002. 

S.Kannimuthu, 
'323. S/o Subba Thevar, Retir9d. 

Guard 	S.No.16066 9  
Sundarammallliarn, 11/8 
Kill, Nanjappa Leyrut, 
Sulur, Coimbat.re-641 402. 

R,Angenna Pillei, 

	

324, 	/• Rangasuamy Pillaf, 
Retired. Guard, 
S.No. 152719  20 .rt.n Lhinne 
liar iamrnan Koil Street, 
Karungalpalayam, Erode-3, 
Perryar District. 

V.flari, 5/. Venketesari, 
Retired Guard, S,No.12563, 
No.111, ?tThera I1lam, 
Kurikaranpalayem, 
MulapEalcyam P.st, 
£rode-2, Periy8r Djjct. 

V.Lakshmanan, S/r, S Vad.\JlL 
Retired Guard. 5,Nv.136. 
BharathipRlayam Street, 
Kurikeran pelayani, 
fiulapalayam Post, Erode-2. 

V Periyar Distrirt, 

51,N,312 to 321 are 
eppilcants in (J,I.No.55/93 



.-.--,. ... 	 S 

• 	 .. 	I••# •I 

U.K.Shunmugh8sundaram, 
7. S,c .S.Keruppanasamy, 

- 	Retired., Special grade Guard, 
S.Ni.J/T 35, 194 E,. 
Railway Colony, Near Railway 
Colony Post Office, [rode. 

V.K.Unni Nair, 

328 	S/ti K.Raman Nair, 
Retired,, Ass1stat Guar. 
S.No.1902, Ccntchery St, 
Ehde. 

R.Lakshmanan S/r: rnas'.v, 

329 	Retired '' pecii Guari, 
S.Ne.7210, D.No,1%3, 
Sastri Naqar, Sadayamplyri 
Road, Erede. - 2. 

\I.Swamyappah, 
330, S/c G.Visuvasarn, Retired. 

Guard, S.Nr. 12111  
5 Karuppanasuamy Koil Iii Strci., 
Surampetti Road, Erode-6E CU 

- 
S  PeriyarDist:ict. 

R.Veeraraghevan, 
3310 S/ti V,Rrna )yer, Retired 

Gard, S.tc.15231, Wc.J, 	- 
Tayumanavar Street, 
Pundural Reed, Erode-638 1102, 

K,Ramalingan, 
332. 	/° 1J.Kandasamy, Retired,, 

Driver 1P.t, S.Ne. PTJ 10052, 
Door. Nc..16, Est Pttakarr, 
Street, ree-63 002. 

- 	G.R.Samuel Raj, 
333 	S/ô G.N,Anandham Pills!, 

Retired. Driver '! Special, 
S.Ne. p 2836, 23 A, 
Panchayat Union Street, 

.(v1anhpe, Podanur,. 
Coimbàtàre-23, 

Kader Ai-I, 

si6.'\\ 37262  168 I1a:n 
ctial 	Temilrdu. 

N.P1i 

if 

1uthu, 	Nanjapa 
j, 

 
Retired., Driver 

8751  95/11 Arthiillam, 
ore Road, P,danur-23, 
Nadu,, 

SJ.N.322 to 332 ar 
applicants in 0.F.56/93. 

APPLICANTS. 

. .Contd, I- 
S. 



- - .t. 	 - - 	--'-- 	 7. 	C*__ It_i,. 	-o. 	•--' 	 4 

?. 44 

S.Velusuemy Pillai, 
S/scASankarai ingam Pi11.ai, 

336. 	Ret-i-reid Driver 'B1 .,N..6437, 
o,Ne,:360, Selvapurarn,, 
North Peru, Main Rf ad, : 
Coimbet.re-641 p26. 

K.R an g  a sU amy, 

337 	S/C Kuppusuamy Naldu 
Retired,. Driver, IAI  
Speci, S.Np,P 9464, 
D.N..24; Main Road, 
Pndanur-23, Tarnil edu. 

K,Ahamed Sheri"f, 
S/e A.Kader Batch, Re'irt'd., 
D'iver '' &pcoiai, 
S.N,P 4341, Main Rad 
Pdanur-23, Iami.1 Nsdu1 

Nanappa NAii1, 
S/-Venkettasuarny Naidu, 
Retired Driver '- Be- , 
.N.. p 3438, BAjahai KcvJ 

5treet, P.danur-23, 
Tamil Naiu. 

K.P1aniapar, 
sf. Kuruppanns Goun4er, 

34r., Retired. fltD'I', 
S.N. P.- 4333, 
1/ilangattur, K*•dechenalitir. 
Erud — 10. 

M.Palaniappan, 
341'I Marappa G.inde., 

.- Retired, I Fireman 161, 
P 4312, 	-. 

Vellaikattur, 
Kadachanai1u P.O., 

- Thiruehengodu Taluk. 

19,Chelleppan, 

A2 	
S/'C Ilarappa Gounder, 
Retired., Shunter, 
S. N..9454, 'Piampa1a'am, 

- 	Pallipalayam, Er.d-6. 

.Paiei1appan, 	-. 

343 S/. Athathappa L.uder, 
Retired., Buterb-' 
S,N,.,P. 7465, N..304 . 
llelankat.or, 	-- 
Kadachanailui, Ero1e-10 

1.N".333 to 339 are 
z!pp11cCntS in 0,F4.57/'3. 

& 

..••. J%PPLICNTSS 

a.. .Contd. "— 

S 



Sfo.. Pa1niappa Counder, 
Retired..Drive 
S,No. fl 7160, -44 
L.G.G.S.Colnny, 
Kr llempalàyam, £rlde-2. 

R.Kumarasemy, 
S/o Remasarny Gounder, 
Retired., Shunter Loo, 
S.No.P 6315, 
Govindaticalayar, 
4lampalayam P.fl. 
V18. , Erode. 

G.Sernuel Durai Saiy, 

346 51r Gnanadura, 
Retired., Driver !f%T 
Spi. S.No. r 3107, 32 
Up84- air 4th Crcs Roec, 
Paranasivapurarn, Llqudi.-i €i. 

V.Sengodan, 
S/nIe1apia Couner, 

- 	. 	RetIred. Shunter/i uco, 
SNo. P .3511j, Vilariketur, 
D.'s,54. Pulapalayem F'.O., 
Kadachenur (Village). 

CNechiniuthu, 
340. S/a Chel.laDpc (our'ie', 

Retired., Shunter, 
S.Wo•P 4384 2  Pnclapaav'n Pns1 
i'adachanellur, Palipaleyun, 
Erode-6. 

T.5.Alitnoideen, 
34 	S/oT.J.Shiruddin 

4 
 R,ctred., Driver ,  

Spi. S.No. p 3260, 
47. T.J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway Cslony, 
Erode-2. 

/.N.Rsmankutty Nair, 
35 	S/o V.Nrayanan Nair, 

.&qtired.,Driver tf t  
2310, Puehoalaya, 

xv.. 	'ô,.758, College Qac2, 
PaLghèPin 678 COl. 

o ( 	J.N.ri€n.ad.evan, 
I'! *( ;5izf0  ViRI)Jarayarta lyor, 

Retir1. Guard 	' Spi., 
S'.No. jQ4'7 2, Nui1/7800  
Viy,S'ingle Stree-..,.: 

'c t Qld Kpathy P.fls, •  
thy, Pa1I- et 

67 tI3.  

Sl.No0 340 to 349.are 
applicants in 

. APPt-IC.ANTS 
Contd/- 



.-, 1 

., 46.. 

C.ChethU,S/o Appe' 
Retird.e,'Driver lET, 

352. s0. 	5287, 
Kurungad Hquse, 
1aruthe. Toad, Pighet. 

P. Krishrmn, 
.5/c A.Arumughan, Retired., 

353 Drivor 	S.Nrj. p 9449 
Chngath Husê, Kvi1pad 
r 	..i..i. 	rLLylliL5- 	i 

P.ukuErn N21r, 

354. 	S/o P.iank2re Me.ro, 
Retired., 	Psst. 	GIs', 
S.No.15394, 	Pclakkott Housi, 
Thenur Via. 	Poili, 
PaLghA-67.8 616. 

r.Govindar., 
35 	S/c P.Serkara Nation, 

Retired., 	Guard 	E, 
SN2024, Sr1ve1an, 
H.Nr.f1./33, 	Indire;çr. 
Kallep'illy, 	Palcjhet-5. 

R.Nary3ran, 
356. 	S/ 	V.Raman, Retired., 

Driver 	t:I, 	S,Na. 	P 	5847,, 
Ch.end'ike 	Niia'yam, 
Korathodi, 
K,eduk'atL.urn, 
P1ght-678 005. 

N.Velukutty, 

357 	
slb Narayanesuarny, 
Retired., Driver 	', 

S.N,PTJ 	10113,. 
mba1aparambu, 

Near f'ladrassa, 
Kai1pd, 	Palghat-17. 

T.Velayudhan, 

358 	
S/n •Theethy, 	Retired., 

0 	GuardtCt, 	S.Nu. 	16223 9  
Devi Sedan, 	Pottakulam, 
Kavilpad P.O., 	Pa1chat 

V.Viswanahan, 

359. 5/c Kuhhna.i, 	Retired., 
Lace Shuntei. 
S.Mo. 	P 5184, 
Vellankad, 	Kvi1pd, 
Pa1ght-17. 

1I,Vesu, 	S/c Ve1yudhen, 

360 	Retired., Driver 
fAl 

S.Ne. 	p 3164, 	Chandrasoudhe.m, 
.Tannissery, 	Pa1çhat. P1PPLICANTS,, 

C.ntd/- 



I. 47 •I 

U,11lh even, 
sf.1 Ve1iyüdhan, 
Retired., Drher tel 

5,N.. P 946, Rehendra 
Sadanam, rielepuram, 
1evekkct, Pin 679 002 9  
Peighat. 

T1 U .Ie1eyudhan, 
5/o P.Ueeran, Reirccl., 
Guard 'B'. S.No.6B55, 
Thur<a1 House, P.O. 
Peru nj.ttu kur issi, 
Paighat. 

J.Sivararan Neir 1  
S/o K,Kesavan Neir, 
Retired., Guird 1 A 1  
S.No.582, 72/A, 
Instrurnentatin 1cn shij 
P.O Kanjkode Uest, 
Palqhat. 

5,Ueerarghavan, 	- 
S/.'P,Sinirrr, Riic4 , 

Guard 'F', 54N14522, 
H N.. H-2, Heusirig Unit, 
Karemadel Road, 
Mettupa 
Pin-641 301, Tamil "adu. 

.)Narayanan Neir, 

36 	

wfl
s/. Thavitta I,'er, 
Retired., Diesel Asst. 
S,No.P 9444, 
Ilu)lakkara Hnuse, 
Puduppaniyaram P.JJa, 
Palghet-671 733. 

K.K.Suj'amania Iyer, 
5/. K,S.Kuihna Iyer, 
Retired., Guard lel, 
S.Nh.1149, N..3/1261  
L.N.Purm ?/i11age,  
Palghat. 

- 	P. Balakrishnan, 
6/e  I.Ukkanda Uarier, 
RRtired,, ai1 Guard, 
5Nn.14O67, Herives, 

F. 	e1kkad-579 009, f Qf f 

, T.. Ku 	an. 
!(36e./s T..4ppukuttan, 

Retirib d,!t Driver  
S 	

P/.9436,- 
a/gel House, Melepurarn, 

t-2. a .. P.PLICANTS. 
.. .ontá. 1— 



F. 
w. 

a. 	4 •.•• 

!.Paramesiva Menon, 
S/m M,N.Raman Menbn, 
Retired., 	Dri,ar 	'P.' 	Spi., 
S.Nc, 	f 	4684, 
Shfvesilam f'ladathil 	Hu'jsc, 
'?e'nnakkare 	P.O., 
Ne.rani, 	Pa1ght-4. 

P,Thenkaraj, 

3" I a 
S.P.nran, 	Retired., 

Driver 	V 	Spi.., 
S.N.. 	P 2760 2 	26 	N, 
Behird Rem Theatre, 
P. 0.Suamangelam, 
Salem 	636 005, 

A,Remekrishnan, 
S/o t.ppu, 	Rtire., 

37 Guard'P' 	Sp1, 
S. No . 6806, 
Remanchenath HrDuse, 

• 19/360, test Vakkera, 
Paighat - 	67e 001. 

C.Cope1aKrehnan Na.r, 

37•2 
' 

5/. '\J.I1edhever 	Nair, 
Retired, Driver 	tT 	Spi. 
SNQ. 	P 6440, 
Cherukaro Krishr.6 Nis, 
P.J.Rannadi, 	Pelghat, 
Pin - 	6? 	7 1, 

SbSsurirajen, 
33 S/c T.K.Sundarerejalu, 

Retired., Driver 	TAt 
• Special, 	S.Nr. 	p 2327, 

203/JinayakarkoiI 3treet, 
Nadarmedu, Err,de-638 002. 

K. r andur 3flg an, 
374, S/n 1'l•Kasthurl 	Naidu, 

Retired.,- Driver 	'P' 	Spi. 
S,No.P 29021 	17/4, 
mmamandjam Road, 

• Srirangarn-620 006. 

. \J.G.Veeresamy, 
375. S/s C'oVinriaBamy Pillei V., 

Re4-ired, 	Dwiver 	t1I 

S.N.. 	P 1841 9 	48/2. 
Subbaiah Street, 
Sang1iardapur am, 
Tjruchj-520 001. 

V • S it han, 
3 6. S/0 Vaiadt'ri, 	Retirea., 

Driver W. S.Nc.P 1775, 
D.Nr24, Jeevenda Stráet, 
Poondurci R.ed, Erd&-2. 

S1.•Nc,35O to 72 are 
poiicants in lJJ.59/ 3. 

APPLICPrTS 



: 
S/c R.Angemuth, 
Retr'., Driver tAl l 
S,No. PTJ 10027,. 
\iallelerStreet, 
1unicipel Colony Read, 
Erode-4. 

..rrokisarny, . 

378. S/n J.Aru1anancam, 
:Retired., Guard 
'S..N. 5253, 12, 
Karnarajar Street, 
Nader -Nedu, 
Vinayakar Koil, Er.de-2 

N,Fengesamy, 
379 . S,lo C 0 Munie, F1etir.. 

Driver 'A', pl. 
S.No. PTJ 13449, 21, 
Golden Street 
Thengavil 6lias Mun.ir:y PoFid, 
Dhar3purt-636 702. 

K.I1unusary Nei.du, 
380. 	5/, C.Krishnasarny Naidu, 

Retired., Driver tCt 
PFG. tBt ; .N.. r 61i, 
O 5, Kallyarina Gounder Thtttam, 
erundL'ri .Rad,  

'P.Deniel Jyara, 
361'. 	S/s Paul Pillay, Retired.,, 

Oriv'r 	S.Nnj 6441, 
'No.400 B Relluaj Coluny, 
E:ode. 	' 

. .P1enickam, 
382. 	S/c M.A3anuthu Naicker, 	'. 

Retired., Driver 'T4 Spl. 
S..No. P 2901 9 22/25, 
Chinfld Narianiman Koil Street, 
Karungal Eeiayam, Eride-. 

R.Pongiannan, 

	

	 • 	 • Sj.,33 to 383 are 
G.under, . applicants in 0.M.60f93. 

,+ Rlftdlx~ Shunte.j, 
, 	 ,cp\454, 0.Ns..3/691 

f/ A 	9ajç ,aa-r, Caveiy  
Uj 
( 	. 	 e-683\JO7, 	• 

( 
*'( ri3hn$rny, 
'•34 	5tK.tjisnny, Peiied., 

• 	 Drj'er' "EV. S.tia.P.15i, 	 • - 

\ . 	 e'ralarnØ$.vas, 4/390, 	. 	 • • 

irathi Wager, 	 . 

Játi'.r mrnapa1ayem, Sniem. 	 .. APPLICANTS. 
't-.. 	. 	

• 	 4..Contd,f- 
• 

r 



,, 50 ,, 

G.KenniPfl, 
s/, G ecinarejelU NAIdU, 

	

385. 	Retired., DrivL3r '' 
Sp14, S.Ne. F 3042, 
N6.420 K, IRilucy Clny, 
Erodo-2. 

R,Rengasarny, 

	

3E6 	S/ Rmaserny, Retired, 
£rver tCt, 
S..N.. PTJ 10238 9  
Ke1ing9r3yar P:.lyr, 
rdur 0heieni Post, 
vie Erode-638 301. 

K.G.vindan, 

	

387. 	S/c' Kandha Gouncer, R.?L; 
Driver TBI,  S.Nc. 
N9,102 C Type Reily olc'r', 
£rode-, 

- 	G,Narayanse.m'/, 

	

3Um 	
b/s GcintiErajalyNa- i'J, 

	

. 	Retired., &huntirg Driver, 
S.N.PTJ 19bG3,.3R1. 
Nader Medt, Pr.onckrai 
Erade-2. 

38. 

390. 

31. 

3,2, 

33 

S 

K. \Jaredr'arejcfl, 
S/s Kiruppan, Retired., 
Guard 	.Ni,2122, 
ThirumuriJgafl Street, 
astri Neger, 

V. %r j U nan, 
s Uenkatachalcm, Retired., 

Guard '' S,N,.12438, 
38, 11arnesiVaY2m Stree', 
Ksllernpelayam, Erode-2. 

1,unisuamy, 5/o 1iuthu, 
Retired., Driver Special, 
S.No. P 93891  ri/527  
E,J,R.Periyar Nagar, 
Eride. 

N.F1uthusamy, 
S/p $alla7pe Gounder, 
Re'ired, :5.ver TB', 
S,No,8085, 1/113 
Gddppalli, Cauverv R.S. 
Erode, 

P.Visunthfl, 
S/s S,Pale,ivelU, iRetired., 
Guard 'A', Spl. 
5,No.7620, 324 'B', 
Old Riluay Cilony, 
Railuy Coisny Post, 
Erode-2., 

... APLICANTS. . 



.. 51 •. 
R.Venkatasuamy, 

394 	S/c, R,Remakrjehna Naldu, 
Retre'i., Driver 'A 
Spl.6,No, P 282 
126, 0 Reiluay C.ony, 
Erc,de-2. 

M.thihnappan, 
S/n fluthusaniy Gounder, 
Retired., Shun -er, 
S.Ns. P 69659  
Odappalil, .1 Uerd 37, 
Cauvery R.S., Ei'r.7. 

K.Chennimalai, 
s/s KuppnnanR  Retj.rac.. 396. 	Shunter 	,N., P. 3494, 
Nethaji tteet, 
Ki1empa1ayarn, Erod:-

K4S.Abdul Satha', 

397 	S/n A.Khader Sharief'f, 
Retired., Driver 
S.No. 	2207, 74, 
Ambedker Streat, 
SRstri Nagar, Eode-2. 

1i.Chinne Govthdan, 

391 	S/stluthusamy, Retired, 
Guard tAt  Spa., 
S.Nc,.672, 6 469  
Hcusiñq UnIt, Sampath Naa 
Erode-il. 

: 	H.Kane, S/c R.A.Hamrnantha Gounder, 
39 	Retired., Driver A 1 , 

S.No. B 13181  26 B, 
Khadei riahideen Sahjb Street, 
Ercde-2, 

N.Raniasarny, S/u Ni1-d Goridcr, 
400 Retired., hunter, 

S.No. ! 4230, No.1/56, 
Puduppalayarr, Kattur, 

:1 	 1ampa1.ayam P08t. 

R.K.Subramaniam, 
W. 	S/.R,Kannjah Naidu1  

Ret5rd,, Driver '1' Spi. 
P 5509, 

V1ãyaI kar a 5tre t

PITS 

 

, Efj 
',', ( 

Gounder. 
etired.j Driver, 'P I , 

'17,. N.273 
Kè'r Roa, Sukkan Thotaci, 

. 	.E-fo de APPLICAJTS. 



,. 	52 	,. 

P.Palanieppan, 
403. s/o Pongia Gounder, 

Retired,, Shunter, 
S.No.4019, 	85, 	Govindarnpalayam, 
Alempelsyam P.O., Erode, 

• K.Nal].athambi, 5l.No,384 to 404 ar 
S/i lJ.Kumarasamy, Retired,, applicants in fl.F.61/93 

404, Guard 	S.No.15721, 
1/2 East Street, 
Ercde-e, 

• P.S.Krishnan, 

 
S/a Subramania Iyer, 
Retired,, 	Guarâ'C', 

'5,No.11fl3, 	1.1500, 
• Chethapurem P.O.,' 

Ka.pathy, 	Pa1ha4..-678 

P.aghavan, 	S/s C.tppr, 
 Driver Retired., 

• .No4105, A1ango 	ou 
0lvakkc,t, 	Palcjhat-612. 002. 

qydney 	t)t 	f1e'1, 
 L's H.V.D.'MeU.,' 

Retired., Driver 	tot, 
P1 10361, 

Cat'svin- Rabirsnn Hiad, 
Palghat-678 014, 

V. Arurnu gh an, 
S/s Ayyapoan, Ret.ircl. 

4UO• 

• 
18' Driver 	S.N..2136, 

Prasanth1, Sree Sathya Sal 
• Naar, 	Kallekulanqara P.O., 

Pa1qhat-678 009, 

R.Palaniappan, 
40, S/a Rangasuarny, Retired Guard 

tn 	C. 
1 	I 	f 	1, 	- 

Shajnj Nivas House i1s.361664/1 
1ang.d6, 	Olavekkot, 
°alghet-678 002. 

416, 
P.Krishnankutty, 
S/c Cheriathu, Retired., 

• 

Guard 	'C', 	S.Nc.6093, 
Pacinjakkere House, 
P.O. 	Pa1ur, 'via.Lakk.di 

- 679 302. 

• K.V.Ramansthan, 
41, S/u K.V.Visuanatha Iyer, • 

Retired., 	Guard 	ttm  
S,Nr.135C2, 2/1371  
New Kelpathy P.08, 

VKB1P8thvP Paighat-6?8 003. 
I ... 	APPLICANT S 

• ...Coritd./- 
I 



'a 54 •' 
K.Belakrishnan Neir, 

420, 	S/c, T.Govindan Nair, Driv or ?5 	S.i'j0,p 7469, 
Thekkurncherod P.O., 
Vadakkum Mangalem, 
via. flttappalam, Paighat Djt, 

P.K.Ramachandi.an  Sb Kannar, 
421 	Retired., Guard tA' 

S.No. 7192, A1agod House. 
Olavakkot, Palghat_.67c 0 

K.Baiai, S/n Kanr,er, 
422. 	Retired,, Guard 'A 

S.1,.6121, Sri Nareyenjj 
Nilayern, Alegod, 
Olavakkot P.O., Palgha- — 

678 002. 

C.Krishnan, 5/c Chupr c , 
423 	Retired Asst, Guard. 

S.No.6333, Kalathi1Hij:,o 
Alang3dé, Olavakkot P.O., 
Palghat-.678 002. 

R.Krjshna, .Nc3.676?, 
424. Fast. Guard., Famc1an, 

Krishna NIvas, Planqod, 
Olavakkot P.O., elhaf. 

C.J.Coelho, S/c F.Coe01  

425 	Ret irsJ 0  Guard 
S.Nr.14493, Chinnmniai StieRt, 
Noorab8d, Fodanur_641 02, 
Coimbetore Djst. 

K.Dhanashu, 
S/0 K.Ev1.K.Gangajya, Retired 

426. Driver 'A' S.No.P 68049  
147/a Anthonipuram P.O. 
Suramangelem....635 005 
Salem. 

K.Nayan S/c Kandu, 	 Sl.N.405 to 427 are 

	

427. •Retired,  Guard(B), 	 applicants in 0.h.62/93, 
S.No.1218, Kozhan.gottjl HOLSO, 
At,iirked, P.0.tandhjsov8  Saden, 
Perur, Pelht. 

,R.Laxrna,an, S/c ErCcRnq.saiiy 
A_pr v i N81&, Retired., Shunter 

	

7 	iese1, S,N.95i4 
,- 	N0;S,Keer3ikara Street 

	

( 	Ercd
V. 

e1\ 

' 	J 
) - 

.1/ 
.•i_ 

-- 	 'I 

. APPLICANTS 

.Coritd./— 



[1.Krishnan, 
flevandy, Retired,, 

Orjver1 ' Spi.., 
S.No, r 1871,. 
'Sal Nives' The kkepE.rembu 
Puduppaiiyanan P.O., 
Paighet-678 733. 

T.P.Belakriehnan tJeir, 
5/. C.Sekharen Neir, 
Retired,, Guard 'Ps' 
S.No.1052.5, "louthet. 
fenkurlssi P.O., viae.  
ar'karai, Peighat-.67C67. 

K.11. Kunchu, 

414 	S/s f'Ianicken, Retired., 
' Driver 'B', 

S,Ns. • 4461, 
Kailingal House, 
Paruth15u1lj P.O_. 
Pslghat-678 573. 

P.Reghaverkutt y , 
4150 	S/r, V.Pedrnaiahh'n Nelt, 

I 	Retired., Driver 	SpJ.. 
5.No. p 6977, 
SaraylPudussery P.O., 
Palghet-678 007, 

V .K.P.rie;rishri, 
416.. 5/a  K,Sankaren Nair, 

Retired., )river 'A', 
.N..P 7791, Arupuzhe 

Cheruvathur House, Peril 
Pelghet-678 612. 

K.P,Krishnan, 
417 	Sankaran Nair, Retired., 

Guard SB', S.No.67:66, 
Venkatesuare Ii) am 
P.D.Parnpadi, Via Tiruvi1ecala, 
Trichur District-.690 597. 

K.Vasu, S/o Kunjunny, 
4181 	Rtired,, tué.fhur,ter 'B', 

5N., P 5301, Venkalathodi, 
Ilelepurém, Olevkkot P.O., 
Pelghat-673 002. 

419. 	R.Kcppen, S/c Rariia, 

H
Retired. Driver 'P', 
S.No.P 5248, 
Kekkarankunnath House, 
Kakkanni P.O., N5.5.Engg, 
College, ralghat-678 008. -APPLICANTS. 

,Ccntd. I- 



4290  S/o Nenjeppa Gounder, 
Retired. Shunter, 
Loco, S.No, F 5250, 
Eest ThotLipalayem, 
Door No.431, Kadachanur LJillegr3 
Pallipalayam—. 

V.PerurnalI, 

430 	:.S/o Venkatacamy NAIdU, 
Retired, Goods Driver,  

V 12 D.No.91 C o . 

Leighbe.zer, Surmaiigeiim 
flain Road, S'a1en—i. 

V.Kumarasamy, S/o Jelpp 

431 	Gounder, Retired, S:unt9r3, 
S,No. P 4433, No.1i 
Alampalayem Post, Erode6. 

.,Velappan,S/p SAfl.CCU3 

432. 	,Gou.nder, Retired,. Sho .ria/ 
Locc, S.N. P4292,.7/—(J, 
Puliemarathu House, 
Gsvir.dahpaiayem, 
1apa1ayarn P.C., Erod3. 

P.Kolandai Gunder, 

433, 	S/c Palni fctindr, Retirc., 
Firemen S, 3.No.P 5E62, 

Wdáudu, trodo-2. 

.Sengoda Gounder, 

43, 	S/c Merimuthu Gounder, 
Retired., Firemen A, 
S.No.P 5041, •Alempaayam, 
Pudupelayeni, Per iakdu, 
,Paliipeieyam, Erode-6. 

. 	S.Verdharaje [ludalier, 
435• 	5/o Sunder Mudaliar, 

Retired., Assistant/Diesel, 
S,,No. PTJ 10158 9 104/f3 
Railucy Colony, £rode-2, 

K.Senqoda Gounder, 
43•'••• : cKruppna Gounder, 

Rcet i?e d , Dr lye r 1C , 

,-' 	P, 4778, No.1 	1 TyQZ S  ' ( CR ai1'u'ey\Co1ony, Ezqie-2. 
.flu1'sdemy, 5/a  Remasarry flalduil  

(437$ 	etied/1P, sst. Guard, 
\ '\ 	No'., 1/556, 35, Rajjits tet, 

Ef.ode-2. .. APPLICANTS 
. . . .Ccmtd./— 



( 

.. 56 .. 

P.N.Balakrishnan Wnir, 

4384 	
S/d Reman Pilla, Retired., 
Guard, .No.6966, 
Mangaleth douse, 
Nedungottor, Shoranur, 
Pin.-579 121. 

K. War ay anan, 
Sb K.Unnaman, Retired., 
DrivertAt, S.No.'4925, 
Karamenna H3J5e, 
Vadanarnkurus8i, P.O., 
Vadenam Kurussi, via.. 
Shoranur..1. 

M.Chinn.an, 5/0 Raniari., 
Retired.,Asst. Uurd, 
S.No.7040,' Meichith6d1 HoLe, 
Nedungotur, Sherenur—i.. 

T.Velukutty, S/c T.Nryanar 
Retired.., DrivertB', 
S.N.,P 5776, Thuvvak.ketttl 
House, Nédungottctr 
Shoranur-11  Paighet. C1ti1ct. 

K.V..Gopinethan, S/c Kumer.an, 	$l.No.428 to 442 are 
1 Retired., isst. Guard, 	 applicants in 0d.63/93 
S.Nn.15447, Kallozhi Vattat.hidj 
House, Peruthipra, Shortsr - 

679 121. 

R..Bajeraman, 
S/o K.Rsjamanner Naidu, 
Retjted,, Driver 'Ps Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V. Achuthan, 
444, 1  S/a Venketaraman, Retired, 

Driver tt1, S.No.8221, 
Railway Cnlony, Erode. 

C.T.Hejett, S/c A.N.l-4euett, 
Retired,, Driver 'A' SpecIal, 
S.Wo. p 29420  278—H—Tpe, 
Railway Colony, Ernde- 

636 002. 

l'l.Chellappen, 
S/o Muthusamv Gounder, 
Retired, Driver'B' 
S.No.P 5774, 31, 
Thiruchengaodu Rcd, 

J. Pellipalayam, Erode, ••, APPLICANTS. 
.Contd.,./— 



S. 57 •• 

D.D.Rozarje, 

447. 	
5/oP.DRozario, 
Retired., Driv'r 'A' 
SpeOia1,S,N.P 3029, 
30 A, Sastri Nager, 
Erode. 

K.1arimuthu, 

44R 	
Vo Karuppanna Gounder, 
Rtired, Driver ?.,, 
S,No. p 5333, .N,36, 
Kcsipe],yarn, 
P.nnadurai Str€t, Eroci4. 

K Palaniappan, 
• S/o Karuppannen, fletircd.., 

Asiste.nt Guard, S,No.?5, 
9 Sadayan Palyarn.Road 

- SasthrI Nagar, Erode. 

V,Ramesamy, 

450 	S/o Velappe Gur1dr, 
Retired., Loco Shuntr, . 
S.No.4919 9  Pallipalayelit, 
Alampalaym,P.0., Erie, 

P. KandaEamy, 

451 	5/3 Paraniasi'ja Gounder, 
Retireu., •Shunt3r, 
S,No.P 9405, N..422, 
laripal.yani, .Pàllipaieyem, 

Erode, 	. 

. 	C.Palaniappan, 
452. 	S/a Chinnathanibi, Retired., 

Shunter, S.No.4379 9  
East Thollipalayarn, 
S.P.B.1il1 Colony, 
Erode. 

I1.Dakshinemoorthy, 
S/a (lariickam, Retid., 
Driver 'B', S.lo. p 9511, 
Kumaramanglem 
Thuthiputtu Pjn.-635 811. 
Ambur (N.A.A.DIst).. 

N.Balakrishnafl, 
454• 	SqjLarasimhen, Retired., 

S.No,12E1, 
M? iH)F let, 

Pver'je,. 

Ui 
O 	G.laprehJ 

Retired.,. 
\ 	Spec 	 S.No114673, 
:4 18 Lejnjtreet, 
-aWr 	Railwa,' Co3.ory P.O. 

... ApPLIcANTS • 

.Contd.j— 
I 



- 	 .-:-- 	- .- :i- 	•H - -' 	 -.- 	---- - 
H 	

--. 

' 
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P.S.Sanjeeva Rao, 

456 	P.N,Sarvothme Re, 
RetiredT, Guard 1 4

1  SpeciE1, 
S,No,125229  B,300  
Housing Unit, Periyar Nagar, 
Erode-638 001, 

.S.bdul-Jebbar, 
Since deceased by Legal Reprsentetive, 
Smt.Heerajan, 67 9  
Kovelem Street, Teachers CrI.ny. 
ERODE - 11, 

R,Nerasjriihar 

458. 

	

	N.Rengasemy Nz'idu, 
Retired., Driver 
S,N, P6978, Shestri Naqar, 
Kemaraj Street, Erode. 

R.Thangavelu, 
S/o P.Rengasarny, Rctjii1 39  
Guard 	S,No,1,9iE.. 
498, Fgrahara Strect.;  
Erode-638 001. 

K, Paleniaopen, 
460. S/c Kandappa Gounder, 

Retired., Driver 
S.No. PTJ 10070, Or,No.10/fla, 
KR-PD Road, Kerunkern Mecli;, 
Pellipa]eyem, Eroue-.638 G. 

.Jarnes, /o  
46., Retired., Driver 'I' Spl.. 

S,Nc, P 28199  8/13, Joe' 
Rangath Palayem Post, 
Erode-638 009, 

A,Karuppannan, 
462. S/n lppEji Gounder, Retired., 

Shunter, S.No. P 5121, 
Odappélli,Pallipelay,am, 
.Erode-5, 

N,Sengodan, S/c NalIa Gounder, 	- 51,Nos.443 to 463 are 
463, Retired., Shunter, S.No. P 5295, 	applicants in Q.F.64/93 

East Tholliye Palcyarn, 
Kadachanallur Post, 
Erode-6. 

V 
... APPLICANTS 

.Contd./— 

I 



S. 

K.K.Krishfla Iyer, 

	

464k. 	S/j K.Kri•ahna Iyet', 
Retired., Guard/A Spi, 
SNo.1374S, Chernbei Village 
P.O., 'K.tteyi, Palakkad, 
pin 678 572. 

rl.Veenban, 

	

465. 	S/c 1I.Nakelan, Re€ired., 
Lco Shunter,. S.Ni.P 5329, 
IlullethodY House, 
Kariancjd,P.O 	ott.'y 
.P8lekkad Djstriit. 

C,Gangadharafl Nair, 

	

466., 	S/c K.Kunhen Nambiar, 
Retired., Fssistanii Guri, 
SNo.1864, Lakshmi \ii'JaS 

P .O.Puthiperiyr8m, 
Peighat, Pin—€7' '133. 

G,Paresurernafl 

	

467. 	S/c P.Gopal Pillai, 
Rétied., Driver 'B', 
S,No,P 3U6?, 	aesuithi 
Reyappan Street, P.3. 
ThahameflQRlB111, 1•elghat- 

678 102. 

HLI 

C • Net cyanen, 
S/c A,Chcncu, Retired., 

468. 	Driver 'A, S.N.P 7479, 
'Lèela Nivss', P.O. 
Puduppriyar8m, 
Palghat-678 733. 

.K,Rgh even, 
S/c 1.Krishnan, 

469 	Retired., Driver 'P 
SpJ6 S.No. P 24009 
riuilarithodi House, 
Karirngode, P.O. 
(Kotteyi, Palghat674 572). 

P. K.Sivasaflkarafl, 
47r. 	S/o P.C.Krishnan, Retired., 

Guard, S.No.14108, 
u.thu kulangara, 

, 	

House, P.O., 
IVI 
en'rui'676 642. 

/ c c 

( 	S.Cidan 
S/d SA'ba 

* 
]d Kru 

\ 	Tih~D 
Pinr63 c... APPLICANTS 

a 

ram, 
thy Pillal, 

iGuard S.No.141l7, 
fReed, La1pet. P.C., 
st., Tami3. Ned, 
05. 



U 

T.R.Unnikrishnen Nambia', 
472. S/a Reman Nembier, Retired., 

Cuerd 1 8'm .Ns.9791, 
Abhilsh, Revipuram , 
Kochi-1, 

K.V.Saràswethi Ammo, 

473 

	

	U/c Late K.Balakrishna Menon, 
Retired., Driver, 
S,No,P 3512, Kallazhi Houa, 
Pudussery, Cheruthuruth'7 .. 

$ No,464 to 474 	are 
A,Kunhikrishnen  irpliC8flt5 in 0..65/93. 

4744, S/o P.K.Sankaran  
Retired., A' Grads ued, 
S,Na..96I5, Krishn3 \ii'ar P.O. 
Paruthiptilli, Paighat I 

A.Marimuthu, 
S/s M.Prigamuthu Nz3ickr, 
Retired, 	Spi., 
5.No,. p 3574 109, 
Dhenalakshmi I11ai., 
Kumaran Street, 
Kavungal Pelayem, Eodo—. 

M,Natcsan, 
S/o Muthusamy Launder, 
Retired,, DiiVEr Pi r SpI.. 
S,N.. p 43691  P1Le 1612, 
I,C.Poltce Quarters, 
Dhaiindhiri Ngf, 
Pondicherry. 

477, G.KJbdu1 Sathat, 
5/o G.Khader Badsha Sahib, 
Retired Guard 'P' Spi. 
S.N.. 11786, 17 Syed 
Jalal Khan Street, Fort, 
Salem, Pin 636 001. 

R.Ramasemy, 
S/.ChinnakesaVafl, Retired.., 
Driver IfAt S,No. J/M 1297, 
176, Mandeps Veethi, 
Erode—I, 

M.Ibrahim Khn, 
S/c E. Mohamed Khan 
Retired., Driver 'A , 
S.N.. P 3028 9  L 24, 
Shamshad Manzii, Perear Naçar, 
Ersde-1. 	 ,,, APPL!lcANTS 



C 

4fl0, 	L,I'1erudappan 
/o L:kshmanin, Retired. 

Diee1 hunter SNo.V.e5, 
93, Thiru J.K.Street, 
Kollampalayam, Erode-2 

481, t.Dav±d, /D.Gabriel, 
Retired., Driver 1D11  grade, 
S.No. P 229 0  223, 
Sesthri Nagar, Sedaen 
Palayam Road, Erode.-2. 

C.Subrananian, 
Sb A Ctiinrrepperi, 
Retired., Guard 
Spi., S.No, 12327, Plot 31. 
16th Avepue, Banü Naga', 
Ambathur, 11edra-600 1'1:3. 

C.Arokiasarny, 
S/c P.Chirmappan, Patird. )  
Driv3r 'A' 5,Nc. P 25, 
D.No.77, New Street, 
Eroe-1. 

K.Paleniappa!T, 
S/s Kaappa C-junder, 
Retired., Driver 'A', 
S.Nr. P '7 682, 
Alava Gounder Kdu)  
Menienr, Salem—lO. 

C.Rengasamy, s/. R,Chinriasamy Na1, 
Retired., Driver tAt  Spi. 
S.N. p 2831, 32, 
Ghotsethottem, Udumalpet, 
Pin-642 125, 

S.Abdul Kareem, 
S/o Sheik Jamaludeen, 
Retired., Driver 	Spi. 
S 1No p 2815, 30 8urrah 
SahileStreet, Mount Road, 
Iladras-2. 

vindarejalu, 
NarayenasemY Naidu, 

Driver 'A' Spl.. 
"461, 51 Nrirth  

farn, Kumbkoram, 

l.No.475 to 487 are 
applicants in 0.1.66/93. 

Sh r i 
S treat, 

r)i c k am, 
.Anthonysarny, 

Driver IBt, 

3105 9  D,No.5, 
Nagar;  Pillayar Koil 
Erode. ... APPLICNTS 

r- 4-,4 ., 



. 62 •, 

489 	Kannnl, 
tiJ'r je KSingodan, 
Retired.,, Driver TA' Spi. 
S.No, P 6826, 
Ilaligai Natesan Stores, 
Nader Iledu, Poonthurai Road, 
Erode. 

490. A.tyalakshmi, 
W,'o Late P.Angamuthu, 
Retired. Drjvef tFt 
S,No.P 204, Nc.??. 
Pilliyar Koil Street, 
Sangliandapuram, 
Tiruchireppalli. 

~G.Ahilendam, 
ui0 Late T.Gov1ndoi, Rtirc4 ., 

Driver 'A l Spi., ejjIo,P 4€E5 9 
No.74, Vandikaterthottarn, 
Kol) ernpalayam, Erooe-7.. 

R.Jaya, Win Late V. 

Ramalin'arn, Retired., 
Driver 'M' Spi., 
5.Nd. P 37891 ED 2Ec 
'H' Type, Railway Colony, 
Erode. 

dhanalakshmi, 
U/n Lte S,K.S4.v.ap1EkE1T, 
Retired,, Driver 'A', 
Spi. S.No,P 2895, 
ED 352 8, Railway Colony p.C., 
Erode. 

494, Parvathi Sekthivel, 
W/o Late M. Sakthivel, Retired., 
Diesel Assistant.2 
S,No. J/M 6481 422 H 
Railway Colony, Erode, 

Nallarnmal, 
W/o Late C,Tholesiappafl, 
Retired,, Driver tCI 

S.No, p 6579, 29, 
Kumaran Street, 
K611ampa1ayarn Erode, 

K.Lakshrni, 
wf, Late K.Raja, Retired, 
Diver tC't, S,No. V 22 9 
212 F Railway Colony, 

j Eiode 	 .... APPLICANTS. 



,. 63 ,. 

497, Sarnpoornam, 
1/o Late Prumughem, 
i1etired,, Driver 1A', 

40, J/M 818, 
ED 194 0, Railway Colony, 
Erode, 

498. S.Geeja Bal 
J/o Late M.anesan, 
Driver 'A'Spl., 
S.No. P 2394, D!.N.16, 
iLenjn Street churh Ned'. 
Reilway Colony P., 
£ rode1  

499 0  Pappa, 
:t/. Late K.Kt'jshnen, 
Retired., Driver 
S.No, p 7945, 

..J1ooppaner:Street, 
;Old 6ramangalE1n, 
Sqlern-636 005. 

500. P.1i.Arokiaemy, 
S/c R.Muthu, Retii'od,, 
Driver 1 .4' Spi., 
SNo, P 1718 9  No.752, 
5th Main, 8th Cross, 
M.C.Layouf, Vijayanasr, 
Bengalnre-40. 

501, N.Mareppa D:asary, 
S/o Nar'en Dasery 
Fietired., Driver 
S:Nü,P 

 
9083, V3/48, 

Peri.a Vcagampatti, 
VIe., Danishpet R..S., 
0rna..ur T.X.,, Salem District, 

1ç 1'iCi88 to 499 are 
appL.4 cnt in 0J.67/93. 

502, Pushpavelli, 
U/o Late V.R.Ve1ucemv;Retired., 
Diesel ssistent, 
S,No. J/M 1242, D.No,641  
tlavooce Street, 
Kollampalayam, Erode.•2. 

M.Kannian, 
/ S/o.-K.5.f1adhe1aiinuhu, 

/1 	Ret'reil., Driver tBt, 
5.No.V 50,D.N0.1tj c- /3 

tEx_service men Colony. 
Susiapuram, T:ruppur. 

504. K.P.Antony, 
S/a .V..Pau.., Refired., 
Gfatd 	Spi., S.No. 15212, 
1/9o..SEED - Colony, 
New Fairlends, 

v Salem-636 016. ... 	FPLICANTS 
td. .Con I- 
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505. A.Krishnaswamy Naidu, 
5/9 N.Arunaatha Neidu, 
Re 1-.±red., ipl. Grade Guard, 
S.No.14310, Kandampathy Pt't, 
Salem-636 005. 

506, P.K1Sul.chana, 
W/a K.ti.Paremsw&ran, 
Retired., Driver 'C', 
S,No,P 4800, ED 397 or  
Railway Colony P.O., 
Erode-2, 

507 	PJi.Raman, 
5/. A.Paththcrane Iye', 
Retired., Guard '0', 
S.Nc.15243, Dhsnalakshmi. 
Upstairs, NeBr Temple 
Subramenia Naar, Seleri-S 

508.1 K.S.Georg, 
.5/0 K,Simpson, RetirprJ. 
Ps.csenger Guard, 
S.No.13413. Plot No.42 
douse N..157 A, 
-Th.ru,akav&rdanur, 
Salem-.636 005. 

509. R,Venkste9urarn, 
S/o N.RRm8rlrtherI1, Re!irud., 
Guard 'A', 5.No. 1.5853. 
5/137, Arcdhkr. 
Jagir'Pmmapalayam P.O., 
Salem—S. 

518. CJongia Gourider, 
5/o Chinr,appa Gownder, 
Retired., Lecc Shunter, 
S.tu P 4374, Perle Ilottur, 
JagirAmmapalayam P.O., 
Selem-2. 

K.5.Somasundaram, 
5/o K.K.Subha Rathineni Iyer, 
Retired Luard 'A' Spi, 
S.N...6711, No,75, 
Vinsyakar Koil 3rd 5reet, 
Moolapalayem, Erode-2. 

Julie,W/o Late S.Baggyearny, 
Retired. Driver AT  p' 
5.Ia.P 3261, 3/1 South tikKedm)  
Coimbatore, 

K.Kandasamy S/c KaiL!ppar;ner, 
Ret ireâ., Pssl.stsnt Guard, 
S.No.161C3, Odalkiriethuputhur, 
Ramadevam P.O., Ramadevan Village, 
via,Kandanpelaysrn, Narnakkal Taluk, 
Salem District. ...., APPLICANTS 



S,Koselaj Chandra, 
W 	U/n T,S,Su3rninethan (ito), 

Retired., Guard 	Spi., 
S,No,7619, ED 353 P, 
Railway Colony P.O., 
Erode-2. 

P.Plamelu, 
/o Late M.Palantappan, 

Retired., Driver 'A' 
Spi. S.Nn,P 2893, B 1 
Jeeve Ncgir, RenQampea''arr 
Erode-D. 

C.V.Narayanan, 
5/0 C.'J.Krishnan, Retired., 
Guard A' S.No.3283, 
Mythri, South 38zar, 
Payyanrur. 

Smt. R.K.Parvathi, 
W/o Late K.S.Ran9asat 
Retired., Guard 'A S1 
S,No. EA 1124, Elayo tret, 
Subramanici Ner, 5aleni 

No.600 
ppi ICE.fltS 

to 517 are 
irt O.M.68/93 

51. !.Regupathy, 
S/c S.Sfejiravel, Retired., 
Driver P. Spi,, C14 
Kannan Negar, V.1J.C.NaQr 
Post, Thnjaviir-613 007. 

519, R.11ahebookhan, 
S/c A,Rahimankhan, Recire'i., 
Driver IAI Spi., 
S.No,P 3053, No.82, 
Renqañagar, Suramangalain, 
Salen-5. 

f1.Chinnu, 5/0 P1,tlechery, 
Retired., Driver 'A', 
S.No. P 2815, D...No.26, 
6th Dherma Nagar, 
Suremengalain, Salem-5. 

A,Abdui Wehab, 
/o S.1.Abdul Azeez, 

Retir.ed., Driver 	Spi., 
S.Nb.P3691, No.1011  

Kennedy Negar, 
Highway. Nagar Road, 
Sursrnngal, Salrn, 

Pin-636 005. 

K.Yusuf íAii, 
S/o Khder1ohidefl, Retired., 
Driver 'At, S.No.P 2115, 
32 Nehru Street, Old 
urarnangalam, Selern-66 'JflS. .APPLICA1TS 



01 

f1.Rernasamy, 
5/o munusamy 	eted., 
Shunter(Loco), S..Ns.PTJ 10196, 
.D.No.122, Feryar Steet- Old 
Suramenqalam, Salem-5. 

K,Peleni, S/n Kolandai, 
Retired, L.co Shunter, 
S.No.P 5256, 5/89 
P.nna Nagar, Jagi.r Ammapa1aym1  
P.O., Salem-636 302. 

K.Govindasany, 
S/n Kanclasarny Nicker, 
Retired., Loco Shunter, 
'B', S.No.P 9477, 
D,N9.21, Dhermanccr 
3rd Street s, Saloni-. 

K.Ramakriahnan, S/c PKuppai, 
Retired., Driver 'At  
SN 0 P 2164, A/85, 
Lekshumi 111am, Jagir 
mniapo1ayam P.O., aleT-2. 

1i,Annamali, S/n 
527. Retired., Driver 

No. P 512, 
Pariyar Street Old 
Surernange1arri 4alem-5, 

Perlannan S., 

528 Sb Sr:ersryan, 
' First. Fireman, S.No.P 745, 

15 11 Mar±1amn:an £tri 
Solam Pallem, Sa1em-5 

P,Subrmani, 
s/o Peleni Sounder, 	ci Retire., 

529. LoShunter 'B', 
StJo. P 7455, riilar Street, 
Solampallarn, Salm-5. 

M.Arumugarn, 5/• iarappe Goinder, 

530 	Retired., Shunter 'B', 
$,No. P 8078, A/65 Keel Stroet, 
riyagounder Patti, 

Suremanqalam P.O., Salan-5. 

1.Che11akannu, 
531. S/o Nunusamy, Retired., 

Loon Shunter 'B', 
S.No.P 7946, B 39;  back c1' 
the Ran' Theatre, 
Suramngaiam, 
Salem-S. ... APPLICANFTS 

.., .Contd,/- 

t 
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P.Jegenethen, 

532, 	S/c R.D.Ponniye, Retired 
Driver IA', S.No.55511  

D.No.50, riuniappan Stret, 
Kichipal.eyam P.O., 
Salem- 5. 

A.Perumal, 
533 	5/0 B,Hanumari Retired. 

Loco Shunter 81, 
S,N1. P 8079, 131 A, 
R 3iiwy Colony, 
Salem-5. 

R.Amrnesi, 
534. 	• S/c K.Raman, Retit. 4 ., 

Driver 'A' Splo  
S.No. .PTJ 10057, D.No.81, 
A Masque Street, 
OldSuramanqalatn, Salar 
Pjn-636 005. 

V.Kandaswarny, 
S/c Vellaiye (oundei' 
Retiied., Asstt. [ueri;  
5.1o.7246, Thirtjmagal Scr'et, 
D.No.13'3, Bcdirlaick3n Ptt, 
Salem-S. 

Ye soda, 
WI. Lae T.Sripiver, 
Retired. Driver 'A' Spi. 
5.No. P 1846, 10 Nehru 5teet. 
Old Suranangirn, Seim.-i. 

3anaki Thailammal, 	 iNr.5i8 to 537 are 
td/o Late A Arjunsn, Retired., 	applicants in 0.. 
Driver B'S,No,P 3080, 	 No.69/93. 
4/248 A, Bharathi Nagar, 
Jagir Ammapelayam P.O., 
Salern-2, 

P.V.Pachernuthu, 
S/o P.Uelusamy1, Rctired., 
Guard 'A' Spl., S.N.,1223, 
386, Sakthy Vinayagar Koil 
Street, Psonthural Road, 

£rjde-2. 

lhooiy, 
Sb R .S.Cilho.ly, Retired, 

S,No, 	O3 P 29, 36, 
Paraiattrn, Alaeprom, 
Salem-16. 

R.Vënkatesan, 
SI. A.M.Rngsary, Retiredd, 
DrivertA' Spi,, S.f'o. P 3052, 
Pl.tN.8/2, lind Cross Street, 
?rithiiipakkam, Ambstho3r, 
.Iladras-53. 	 ... APPLICANTS 
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( 

R,Thirurnaiaj, 

	

541 	Re2resented by Lokanayaki 
SS Guardian, 
S/c R.RengasalTly !'Jaidu 
Retired., Driver tAt p1. 
S.Ns P 2864, 2 A North 
Vellalai Street, 
Pandemeñgalam, Woriver, 
Truchy-620 003. 

11.Anthony, 
542 S/ L.1iethai3imutPu, 

Retired., Driver P' 
Spi. 5.No.3030 9  Nu 510, 
Netaji Roads  Iviarapej.aff, 
Ercde-2. 

	

1 - 	Savarinayeqain X, 

	

543 	Prok1ern Recited., 
Assistant Guard, 
S.N,. 7122 19  West 
ferianathapurarn, 
Dindjgel-6. 

L.o,Ei3S to 543 are applicants 
jii U.FiNu.7C)/93. 

V,Achutheri Nair, 
5/,... P.Narayenan faiZ', 

RetIred Guard IAI Special, 
S.No.7628. 5/1584 tAnugrsih', 
Asokapurern, Cal7-,ut-673 C1. 

T,KunMrmpn. 
S/s Natyenan Nambier, 
Retired., Guard 'B.. 
S.Ns6302,'Kuttiyil House, 
P.0.Meladj-673 522. 

- .. . P.Viswariethan, 
S/a K.Balakrishnan Nair, 
Retired., Guard 'A' Spl. 
S,No.15164, HNo.1/4599 9  
"Asuathi" East Nadakavu., 
Cal lcut-6, 

T.P,Padmenabhan Nair, 
547. 	S/c T.V.Appu Nair, Retired.., 

I Guard 	S.No.1937, 
Usha i1a6dir, P.O.1'Fankavu, 
Calicut-673 007. 

K.Krishnankutty Nair, 
54 	S/o Unnichathan Nair, 

Retired,, Guard 'E" 
1 	S.N..1502, Vadekkeyii Hou, 

P.O. 	I.E.KunremanQa1rn, 
Cal icut. 

iV 
S ... APPLICANTS 

.Corttd./- 

1 



S 	V.Rechevpn Nair, 
5/c Gvindan Nair, 

549. 	Retired., Brakesmen, 
S.Nc.3024, Rghv8 Nivas, 
Chiraniangelam, P. O.Nedive, 
Pereppenangadi, Maleber. 

U.K. Bhe skar an, 
5/a U.K.Velu, Recired., 

55. 	Guard 'A' Spi,, S.No.'162", 
Urpakendy Hoise, P.C.T3flu 

—6(6 3[i2. 

K.C.G"vindah Nair, 
551 	S/e:C.Raman Nair, Retrd.. 

Driver 'B', S.N1 8. 118, 
Edeveth House, 
P.O,The1klthur, 
Cal lout — 673 317. 

K. rhendukutt y, 
S/ri K.Chekku Reircd,,. 552. 	Asst.Cuet, 
Koylmekandy Hcusc, 
Ps0.E1athu, Ce)1Lu1.. 

r.suhrrrriien, 
S/ri P.iuden, Retirei., 
Guard 'A' S.N. GP €8B, 
Meni:ken E;uuc., 
Near Water Terik, 
P.O.Puthiyai, 'aict-• 

673 C04. 

K.K,Pareesweran Na1, 
554. 	5/c P. K. Ejuaren Ncr, 

Retiree., Brekesmen, 
S.Na.146C, Kulange:, 
P.0.Lakkldi, Pclgh:. 

A.Athuthan, 
555 	Sir N,Koudan Nair. 

' ..- 	 red., Guard 
144, Srevelsan, 

Peghet 
- 	 67$ 613. 

;.:.. 
ese rn31, 

Si.No.544 to 555 areS 
applicants in OJ.71/93. 

Lp.e C.Scl.rncn, Rcie1., 
¼.. 	• rd.re.rn a No.P t819. 
< 	D II NS S.3.SK.C.RSaJ, 

rmthi Nail. Fce, 
ck~-638 009. APPLICANTS. 

.Contd,/— 

I 
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K.'theppan, 
S/c Kelieppa GoUnder, 

557. 	Retired, Shunter 1B', 
S.No.P 9453, P.No.110 
Pr pr u  Meles near, 
peipass Road, 
Poondürei Road, 
E:oe-.2. 

M.Zulekhabi, 

558 	
U/u Late 5.K4Syd Annc, 

• Retired. Uriver 'B', 
S,No.PiJ 10125, L.268, 
Periyér Nagar, H.inr 
Erode-636 001, 

S.Prunectialem, 
550. 	S/c P .Sube P.11ei, 

Retired., Guard 
Spi. S.No,8995, .N/7, 
New Street Lane, 
Tr.chirepally, 	 ou. 

N.P.VaIivolu, 
560. Sio'-'Peqnuserr. Reti:., 

Driver 'B', SN,V/7 
Nrtchipaleyem, L.Puthur(?s0) 
Erede-638 002, 

C.7asupethy, 

561, 	5/0 T..Ghinneaemy Desikei, 
Retired., Guard 1(41, 

S.No.12152, 73, Koseriads Stre3t, 
Tiruvennernelei P.i., 
Tirtjvennene1ei, NJi.District, 
Pin-606 601. 

1.H .Abdulrahimen, 

562 	iahammed Hussein, 

I' 	
Retired., Driver ,P,, 
S,No,P 2294, Menrarku1srn, 
Near Indian 0vers2s Bank, 
Tiruchirappally-620 020. 

K.Natchiniuthu, 
563 	S/c Keruppan, Retired., 

ssistant Guard, 
S,No.7118, Perlasarny House, 
Palemepuram, Five Reod, 
Karur, Tiruchy Dist. 

M.V.Paulrej , 
S/o M.Vedher1eyejem, 
Guard 'B', (Retired), 
S.No.13856, Fsrul lihirn, 
11'?, Ceuvery Neçer, 
Kulitelei, Tiruchy-53104. RPPLICPfTS 'S . 

.Contd./- 
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K.M.Devanathar, 
5/o P.I'leenakshisundararn, 
Retired,, Guard 'A 1  Spi., 
S.No.10438, No.222, 
Lenin Street, Railway Cclony 
P.O., Erodo-2. 

,John 
S/a A.Laminathe Pii:tai, 
Retired., Guard Spl., 
S.No.14326_. No.25, 
5th Cress, Pararnasipir 
Lalgudi, THchy Distt..t 

pin-621 613' . 

V.Sr inivasan, 
5/c R.Venkatpreme Iye, 
Retired Guare tPs t 5pi 
S.No.9456, No,18, 
Dr.Anbedkar Road, 
Bhuvaneswsri Naqr, 
C. imbatorc' 

'J.flaririiuthu, 
568. 	S/o Uenkattcna1arn 

Retired., Dciver 'E', 
S,Nr,.P 40, Kalilkadu, 
Omelur Pest, Salem District. 

E.Periesamy, S/o Ellapperi 
569 	Retired,. Asst. Guard. 

S,No.7545, Avineshi, 
Coimbatore DistrIct, 

K.Ragotherna Ra.., 
570, 	S/a K.Kupu Rae, Retired., 

Guard 1 PI', S.Na.10694, 
P1st Nci,80 9  Flat No.33, 
Kalyan Naqer, Sarijivafleddy 

/ Nager P.O., Hyderebad-.500 038. 

K.U.Mohaii, 

	

571. 	S/o P.K.Varatharejalu, 
Retired,, Driver TP't  SpL• 
S,No.PTJ 10372, 19/8 0  

.-riamrrenkóil Street, 
fl.-i.n-636 005. 

f N,Thangciej, 

	

572.c 	c.r ni.dam, Retired, 
( 	D1.iesolAitent, 

-65./A [.er1ámmnko1l 	Let, 
'$raem-636 005, 

_1 .  
.1 :R..JiLJ.r-iem1J,, 

573/1L'P.MUrUQ8fl, etiud., 
Grf 1C', S.No.16321, 46, 
Pnne. Street, Old SuramariQelam, 
Salem-5i 

Sl.No.556 to 570 are 
applicants in 0.I.72/3. 

... APLJCFNTS. 
• 



K.H,Rahime, 
U/. Late C.N8gasundera, 
Retlted Diesel Fissistant 
S.No,J/['l 497, 30, Nehrutrcet, 
Old Sjramanalam, Saleni-5. 

K"-ishnarnmel, 
W/o Late Korthan, 
Retired,, issiStaflt quard, 
5No.605, D.No,5, f1ee 4 h 
Streef, Old Sur2nnQlI, 
Salem-5. 

Catearene, 
57 	W/o Late D.K.PcteT:, 

Retired., Driver ip.t 

Speôial, S.NoP 1796, 
130 k Fnthoniapurem, 
SuramanQalatn, Salcm. 

N,r'.palasamy, 
s/. tJareynesemy RE'ju2 

577 	Retired., Guard. 
SNc,13OflE4, H:G 338 F 
HnjsIn6 Unit, Antla N .

aqEr, 
Trichy-620 013. 

N. Kuppn 
5/c Nerayatia Naiker, 

JtOf 	Retired., Firemen, 
S.No.P 942, 2/162, 
Sivathpuram 
salem, in.636 307. 

tvindemma1 	 51.No,571 to 579 are 

579 	
W/o Late K.rn 	applicants in 0.ft.73/93 

S,No.- PTJ 17449 9  
mmapelayam, Salem. 

Ptarayee hmmal, 

580 	
WI0  Late R,Thangamuthu, 
Retired., Driver t8t Grade, 
S.No. p 9437, 60 2, 33t 2  
S.K.C.Riad, Erode-638 C09. 

Kous1ia, 

581 	
W/n Late C,Ponnusamy, 
Retired, Guard 	, 
Spi. S,No,15313, 30, 
LIC Nêgar, 11.iepcl8y9m P.G 
Erode -2 

. ,PPLIC.NTS. 
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K.N.Devanathar, 
S/o P.Iieenakshisunderam, 565. 	Retired., Guard tAt  Spi,, 
S.No.10438, No.2221  
Lenin Stree, Railway Cclony 
P.O., Erode-2. 

.John 

56 	Sb 	.Laminathe Pillel, 
Retired., Guard ¶pl., 
S.No.14326, No.25, 
5th Cross, Pararnasi\ep;1r, 
Lalgudi, THchy Djst3.1.,t. 

pin-.621 6'Y. 

V.Srinivaseri,  
S/o R.Venkatrama Iyoi. 
Retired Guarc tAt  Spi 

.No,9456, No,18, 
Dr,Ambedkar Road, 
Bhuvaneswari Naqr, 
C.imbatorc'. 

V.Flarirnuthu, 
568., 	S/o Uenkttcne1am T., 

Retired, Driver rEt, 
Nr. 	4G9, Kajilkedu, 

Omslur Pest, Salem District. 

E.Periesamy, '-/o El1ppan. 
55 • 	Retired,. Asst. Guird. 

S.No.?545, Avinashi, 
Cojmbatore District. 

K.Ra9othama Ra, 
570. 

	

	/O K.Kupu Rac, Retired., 
Guard 'A', S.No.10694, 
Plot Nc.8G, Flat No .939  
Kalyfl Nager, Sanjivafieddy 

5 Neger P.O., Hyderabed-.500 038. 

K.tJ.P1ohan, 
571. s/o P.K.Varatharejalu, 

'A' 	Spi.. Retired., Driver 
S.No.PT1 10372 2 	1.9/8, 
11ariemmankil Street, 
Salem, 	Pin-636 005. 

/ TJ.ngaraj, 
570 	a 	pickern, 	Retie, 

S 	 / 
A 

,DIisøl1> 	ssistant, 
65/ft 	mrnenkoil SLet, 

S . . 

51.No4 556 to 570 are 
applicants in 

R1orjdmn 

573 Gue k"! 
-A-flfte' StØ 

p 

T'1urugeser!, etiLOd., 
iS.No.16321, 46, 
et q  Old Suramarigelem, 	

... PLCANTS. 
r0 * 



• 	(4_ •• 

K.H.Rahima, 
Uj't Late C.Negasundara, 

	

574. 	Retired Diesel Assistant 
S.No.J/M 497 9  30, Nehru trFet, 
Old &jramanelam, Salem-5. 

K'-ishnemmel, - 

575e 11 
W:/m  Late Korthafl, 
Retired-,, .ssistant ruard, 
S.No.605, •D,No,5 1  fl8jee 4.11,  

Street, Old SuranncalMi, 
Salem-s. 

Gateerene, 

	

576, 	w/o Late D.K.Pote', 
Retired., Driver 'P.', 
Spetial, S,N.P 1796, 
130 A F.nthoniapuram., 
Sureman9al8m, Salcm, 

N.i.palascmY, 
S/st!arsyr.asamY REjU1 

	

577 	Retired,, Guard. 
S.No.130flE, HG338 
Hnisin6 Unit, Anna.ag', 
Trichy-620 015. 

N,Kuppn, 
5/c Narayaiia Naiker, 

	

578.5. 	Retired.., Fireman, 
S.No.P 9429, :.2/162, 
Siv.athpuram P.O., 
Salem, iin.636 307. 

6Svindemma1 	 Sl.No,571 to 579 are 

	

5791 	W/o Late K.rumugarn, 	applicants in O..73/93 

	

S 	Retir.ed. 	II Firerrrn, 
S.No. PTJ 17449, 
Ammapalayam, Salem. 

:rrarayee Fnimal, 

sea- 	
W/o •Late R.Th.angamuthu, 
Retired., Driver tBt Grade, 
S.No, P 9437, 60 2, 33F, 
S.K.C.R'aci, Erode-638 009., 

KouslIe, 

	

581, 	
W./n Late 0,-Ponnusemy, 
Retired,, Guard , 
Spi. S.Nc.153139  30, 
LIC Nêgar, 1.siepcl 	rn ay 
Erode-2. 

 

,,,fPPLICNTS. 

I 



£.Raman, Sb E.Sami 
Retirod,.,Diver lCi. 

.52. 	S 1 No. p. 4242, Edethottet-hil 
House, PeO.Kedeludi Nagaram;  
11alepurem 'Distict, 
Pin-676 312, Kera1. 

K.Reman,- S/s Ch3nu, 
53• 	Retired., •Fjrst Fireman, 

S.No, P 7147, /akeeri 
'1e'ethal House, P.0-, 
Paleth, (vie)Kakkcdi, 
Pin - 673 6,11. 

[vlra.B..Sarojjni, ti-/oL8t 	i(.6 1adiichclam 
23 Middle -Street, 	. 	. . 	 ' 
Cid Nidamengsie, 	 Zil.No.580 to 584 are 
NidemanQalam po. 	 applicants in O..74/93. 

L.Vasudevai Nair, 
S/a N.Gopelan Nair, RPt!rcft, 
4ard I4', S b .N fl ,7rJ19, 
"-Soheleyam, C,'c 54CIat 

Maaster, Vaniyamhalai 
Malbpuram Djstrit, 
Pin - .679 339. 

M.Kutty Malu, 
'Sb Lrte Pi.R.&enkaren, 

586, 	Retired., Drivec, 
S.IsJo.5707, fladathil House, 
Erern'!1ldm 'Jya., P.O. 
Frakinar, Kozhikode, 
Pin 	028 (Stpff'N':73 

M.Schuthan Nair, 
.5&4. 	.5/. M,Krishnan Nair, 

Retired., Guard tFi t, 	. 
Kariyatkuni House,' 
Narakode, P.O.Keezhariyuor, 
Kozhikode - 673 324. 

-•.• 	K.N..ankunni Menon, 
5fl, 	S/b VMadhava Menon, 

Retired., Driver 
S.Np'. 6966, Rohini'3ihar, 

P.Chettipádi, .Pin-676 310, 
Nalapuram 

:- 	 District, 
,. 	.•. -'--N., 

- -P.Ku'tIappan, 
',4 /. 0 	rnan, Retired., 
( 	"E.iremafln 'Pt 1 , S.Nn.P 5177, 
•• 	 kkdLaath House, ¼. 	- 	•.• 10, P1Q.J4,r.yallur, 

Sl,I4o.585 to 588 are 
* applicants in O..75/93. 

;••, PPLICNTS. 

9 



l.p.591 & 592 are applicants 
in C'1.77/93. 

) 

4,. 74 to 

AsMeJanu s  

5904. 	
W/o Late.11.Thenan, 
Retired., Loco 'Shuntei, 
5.N.P 81439  
tdhikarinianame1 House 

.r.O.hriyallur — 673 34, 

C.K.Velayudhan, 

59•
etired., Shunt.ar/CHTS, 

'uzhithot.tu Parembi, 
East of Cemethari Road, 
Cchiri - 10.. 

to.513 & .590 are applicants 
inO.t6/93. 

P.M.Kumaran, 

	

5Z• 	Retired., Driver, 
Southern Railway, 
Puzhakkel House s  
Mudeppalore, (Via) 

	

- 	1lathure, Plghet Disfrict. 

M.Moses, 
R.tirer 'G'  

	

g• 	Mthai College, 
Memmeth Vayel, 
Pattath3tlam, 'J1],OH. 

V,Pr'junan, 
Ratire,, Driver 'B'/QLN. 
Karmaleyct', 
Pattatheriarn, Quilon. 

P,Mercita 
W/o Late hri Dominic Sebastian, 
Retired., Driver  

Pethan Paramba, 
Near Transprrt Office, 
Quilon 

- MoKoGeneseng  
.5/I M.N.Krishnemoorthy, 
29, Ramanujam Street, 
Kplj.'jkuzhi, Tricy2C9  
Retired Guard/Special Grs*, 
Southern Railway. 

11 .5 .Th anger eqs sam, 

	

5g7 	/0 flichel, 2 k/4—, 
First Street, 
nrai t1ager, 11alligaipurerfl 

	

I 	Trichy-1.., Retired Drivri 
Grade, 5outhrn Railway. 

F.I.'Jincent, 
S/a 1.J.FmbrRSe, 
27, Ponnt.hottam, 
Kemp's Town, Trichy, 
Retired Guardi'Speciel h Grade, 
Sauthern Railway. 

5-1.No.593 to 595 are 
applicants in 0.Fi.78/.3. 

RPPLICANT$. 
...Cotd,/— 

I 



I 	
S. .75 •S 

: - V.Subramanian 

	

5904 	S/a E."enkatraman, 
21, Thondamen Colony,. 
Met3r Factory Road, 
K.K.Near Post, 
Trichy-21. Retired 
Passenger Guard, 
G.Railway. 

.jntony, 

	

00, 	5/0 Sovrimuthu PIllai, 
41, M115.ypurani, 
Main Reed, rii.chy-1. 
Retired., Shunter ?BI C:ce, 
Southern Railway. 

R Gopal an, , 

601 	D.Ra1eçh3hdrar. 
125, Mqriemmri Koil &reet, 
Pcnmalipatty, foJ.cian Rnc', 
Trichy-4. Retired. 
Passenger Guard, cuthrri 
Railway. 

F.K.Srini.'san, 

	

662 	Q/o T.Krishnsrn>', 
131 1  East Chittra Street, 
rirangem P.IJ., Trichy, 

.j Retirco Gd/.1ecil 
Grede,Southern Railway* 

R,lagrsamy, 

	

63 	Rengssamv Naidu, 
328/B, Railway Coioiy, 
Trichy-20, Retired Lico 
Shunter 	Grade, 
Southern Rail-way 
(Trichy. Division). 

M.Issac Chelliah, 
S/o S.flanuel (late), 
Reti'ed 	Giede Guard, 
Southern Railway, 19, 
Keela K.sa Street, 
Beernanagar, Trichy-1. 

S.r1.Kasim, 
S/a Sheik tiasthan, 

.9./B/17-E, Innamthar 
Tennur Post, 

Retired Drive:-, 
,-' 	 Southern Railway. 

1. 
,.uniSam, S/o Naqa 1Ll31 
16, Grral.BazaarSt:E8t, 

r...Tennu)rPOst, Trichy-17, 
Retid/Driver/B G...etie,. 

- qu-thn Reilway. 
ZF / 

.1 

...APPLICM'JTS 
S • .Contd./- 



E.Abdui Rezak, 
S/u fviohmed  Esurf, 
55, Iloolekollel Street, 
Tenrvjr Pact, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway, 

I. Innesimuthu, 
S/a Inresimuthu, 
Kalkothen'ir Villge, 
Purothvkudj Post-621 3Y1 
I1nga KLchi, Trichy 25.t:-ic 
Retired Driver! B f,reca, 
Southern Rai1iay. 

S.Ruben Gregory, 
6O. 	S/u D,T.AaSundararr, Pi1, 

5/A, Convnt ftiad 
Contonement, Triohv-i 
Retired Guard/Spec3*1 Grce 4  
Southern Railways 

f1,Kareem Ba!g, 

61-fl. 	S/'o V..Nunveer Biq, 
Np.13, Per,si3ne' Stlopt, 
K4epet, Trichy-11  
Retired Guard/a Grade, 
southern Railway. 

c.Antonisarny, 
S/a S.Doraisarnj Pilli, 
7._3:, 1st Street-, 

Jsém*pfj!kfaj  
THchy-1. etired Driver, 
B Grade, Southern Railway. 

T.R.Ethirajan, 
612. 	5/, Thiruvengedathan, 

53, North Ch1threStreet, 
Srirengam, Trichy-, 
Retired Passenger Guard, 
Southern Railwe. 

k.A.Raghavasirnhan, 
S/o C.Arinthachariar, 
1 9  South Devi Street, 
Ranganagar, Srirangam, 
Trichy-6, Retired Guard! 
A Grade, Southern Rellway. 

- - 
	S,Ilurugesan, 

614. 	5/0 K,Subrarnanian, 
Plot No,5, Thaimaneva' Street, 
Tyyappa Nager, Trichy-21. 
Retired Passenger Guard, 
Sjthern Railway. 0* APPLICANTS. 

a• .Contd./- 

t 
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R.Viswanethan, 
s/u N.R.Redhakrishnan, 

615. 	Sa3tha Street, 
BalejiNivas, Ayyeppe Nsuar, 
Triciy-21., Retired Guard! 
Speciai Grade, Southern 
Railway. 

Gerald Edward Rodriques, 
61 

 
5/o Geicid t:dward, -- 
24/A Ardhi Bhegwcri StreoL, 
Tendrel Nager, 
K.K.Na6av Post j  
Trichy-.21. 

R,Rengesamy, 

61'T. 	Ramasarny Kevander, 
621  Railway C'1ony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter B Grade,. 
Southern Raiiuey. 

PRaman, 5/0 Pitohai, 
118, Pri Melo.jparai, 
Trichy-1. Retired., 
[ireman/A Grade, 
Southern Railway. 

£.SethuramHr, 
61'. 	s/o Gopalsarny t\Iaiciu, 

Crawfnci Rilwy CMiny,  
Trichy-20, Retired 
Driver/h Grade, Souf.herr 
Railway. 

S .Thangaraj, 
S/a. N.Sebestian, 
5/24, Thirunagar, 
P.tmalai, Trichy-.4. 
Retired. Shunter/3 Gracie, 
Southern Railway. 

D,Devadoss Alfred f  
5/0 P.P.Devasirvatham Pil1a, 
137, riuthuraja Street, 
Mudaliar Chatram, Trichy-i. 
Retired Guard/Passenger,. 
Southern Railway. 

'V 	M! Ajis ,PintsniSemy, 
(/22 '-SL/' Sanjeevi Neldu, 

:i 	Thenarant Cul ny, 
or'imypurem, Trichy--1. 

Retirèd;Driver, Southern.  
., Railway. 

5 i 
' 	 V'-1\ ) 

N 	 - 

.,. APPLICANTS 
,. ,Ccjfltd./- 
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S. Krishnen, 
S/o T.E1Sarangapafli Naidu, 

623 	61 7r.or.vethi mmn KUIJ. Street1  
Srirangem, Trichy6, 
Reti'ed Guerd/# Special Grade, 
Southern Railway. 

T , 	. Nag an at hen, 

24. 	
136, North Chithirai. 
St:eet; Sriangam, 
T'ichy-6 Retired, 
Guard/Pt Special Grade j  
Southern Railway. 

H. NarayanaSamy, 

625 	
187., Chitrai Street, 
Sr 4.rangam, Trichy-6 
Retired uuard/R Gride, 
Southern Raj1iay. 

K,N.1Subramaniefl, 

62S. 	
North Chithiral Sree 
Srirangam, Trichy-
Retired Gu"d/P Gtade. 
Southern Railua'. 

L,M.Rangenahn, 

627. 	&/o T.Lachurnanafl 
71, Kandi Street, 
Srirarigan, Trich\'-
Retired Guard/B Grade, 
5r)utrp Railway. 

S.R.Yamunachari, 
T.Fengas4amy Thathac,.i':, 

3, Uést Uttra Sti'eet, 
-Siirangam, Trichy-61  
'Retired Guard/A grade, 
SuthQrfl Railway. 

S. Ueer appan, 
10. 	S/o G,Soundarara Pillel, 

143, Main Road, 
Sangiliandapurani, 
Trichy-1. Retired Driver/ 
A Special, Southern Raiiwy. 

A.M.Jaseph, S/c A.Atbrose, 
1 

1 	Wn.18, Pa.tákara S'€reet, 
'Palakkarai, Tri'chy-l. 
Retired Guard/A 
Southern Railway. 

S,A.l½daikalasamy, 
S/o:S.Pru1 Pillai, 
269  Sekkai Street,' 
Paiakkarai, Trichy-1. 
Retired' Guard/B, 
Southern Railway. APPLICANTS. 

.CoritrI.I- 



I 

K.R 

632 	No.48, Piayekajj, Street, 
Palekkerai, TriQhy 
Retired Special t1e* 
Southern Railway, 

C.ntnycemy, 

	

633.0 	5/. P.S.Chinnj8h lJdayer, 
15 Sugados3 1land Street, 
eak Road, Tr1chy2, 

D.SyeI Jaffer, 
'Sf. Sycd Ahemadip. 

	

634. 	6, North Swankara 5treFt, 
Near Bbi, Rojj4  
Trichy-8, Retired t}rier/ 
A,, Southern Railway, 

V.Periyaseniy, 
S/c G.Vaithia1ing 
32, Kazapettai. Lir, 
Bfzaer5treet, 
Trichy-1, Ret1r8J Gur: 
, Southern Rail'ay, 

C 

V.1agirisuamv, 

	

63, 	S/o N.S..VeereEue,.11.1  Najd'i1  
8, Doctor Isaac Lane, 
Sangiliandepurem, 
Trichy-1, ietirsc Gcds 
Guard, Southern Reiley. 

	

1. 	S.Abdui Subhan, 

	

637, 	5/a  Shi5.k Bahj . 
381  Sethyamoorthy Street, 
Senthañneerpuram, 
Trichy-4. Retired Guard 
A Grade, Southern Railw9y. 

H.Amrnér Sasha, 
S/c t1d.Hss81, 23.4%, 
Varatharnasemet Street, 
Sangiliandapuram, 
Trichy.1, Retired Dr.tver/ 
., Southern Railway, 

D ,Dhanapal, 
5/0 R.Durairaju Chettiar, 
15, Ka3epettaj (lain Road, 

etired Guarr/14, 
iliway. 

Cal0 fly, 
so Road, 
Gate, 
Retired Orlver/ 
Railway. 

635 

.. .APPLLICNTS 
Iintd,/- 



II 

;&-- 

A.Ramu, 

641 	s/0 Appavu Kerukechi, 

	

° 	69, New Street, 
rlkakeai, Contonement, 
Trichy-1. Retired Driver,! 
B, Southern Railway 

R.Kaliemnsrthy, 

642 	S/a K.Ramasamy, 1, 

	

1. 	Kanriagi Street, 
Suraméiourarn, 
Triohy-.20., Retired 
Shunt ma Driver, 
Southern Railway. 

11.Dsraisamy, 
643. 	5/3 V.Faruthrnuthu. 

2-C, linna Na3er, 
Subramniapuram, 
Trichy_20. Ret,red 
Driver/L-,outh€rn  

R.Mazharul Haq, 
644. 	S/u S.!%hcul Razck 2, 

Syeda !1ohaneci RotIe: StT.ec 
Bemena-jar, Tichy-1,, 
Retired Guard-a, Southern 
RailwEy. 

A.Pnthnny Lou!8, 
S/b C,Prckjc.sj PS13 
91, Keels Pedayechi Street, 
Near Ed8  street, 
Palakkerai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P.Venkatesan, 
s/u CPerume1 Naidi.:, 
65, Highways Colony, 
Subramaniapurim, Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

Keenakshisundaram,. 
S/o NKuniarasamy Pub!, 
5i, Annamalai Street 
Erode, Retired Guard-A, 
Southern Railuay,  

P.rputham, S/s A,Pete.', 
47-61  'flnen IilEttfl 
Azal Nagar-, 
Suraméngalarn Post 
Salem-3, etired r1ver/ 

, Southern Railway ,.•.• APPLICANTS 
.,Cot.d,f-, 



.. oJ •. 

K. Periesamy, 

649. 	5/oE.Kolandan1 23, voc Street, 
Kollarnpalayam, •• 
Eride-638 002. 
Perlyar District, 
Retired Gusrd/, 
Southern Railway. 

U, Pelenisamy, 
S/u NVelu Pakriadi, 

650 	10/92-C, NanjundpLrem hj;c 
Podariui', C.oimbatcre CiStr:i.t ;  
Retired 6uad/ 	I, 
Southern Railway. 

R.Venkatachalarn, 
651 S/uK.Ramasamy dcyar. 

117-Al, (Jid •PaQnur, 
RarnjeeNagar Post, 
Trichy._9 Retirec 3hiir.tur

, 
 

riiJer, 5outherr,  

S .Sosimery, 
652 Sb G.SevErLnuthu, 
' 	5/218, luthuku1am \'iJ.lsns, 

N.Kttupatti Post, 
Via. Rmiee. Nage, 
Tichy-9, ReiroJ L1Ib/ 
P, Southern Railway, 

AJ.Ramenath.an, 
Pachaipps fludal5 Strcat 

Kumbaksriam, Tlianjavur L)ibtriut 
Retired Cuar1/, Southern 
Railway. 

K,bdul -'Leh, 
S/o Khader S.hau Routher 
32, Perlyar Street, 
ubramniapuram, 

Trichy-20, Retired hunter/ 
B. Seuthern Railway. 

elan, 
5/6 R.*rinivesan, 
64-C, Railway Quarters, 
Kurhbakonarn-612 001,, 

NJ 	
Southern c 	'- , 

nuf j.C'L\ f/ti S.at1i,\ 
Sb .nna )2mhu, 
KalkIpthariçoII 

\'cz( 14 i1rtqktVj)jJost,  
¼ U1nb.trichi, 

\'-Tricy.A&pt4ict, Retired 
Snuthern 

''S  •PPLICANTS. 



,, $2.. 

4Jac3nnathsn, 	 S 

#' A.rkiyam, urn, 
SavariaikOil Street, 
WoraiyF Post, 
Trichy-3 Retired 

ireman/A, Southern RailWaY, 

S.1bdUl K8reem S5hh, 
s/w.Sheik Ahmed., 73 
CentaI  Bazar, Tennur Pt s  

Trichy-17 Retj9d., 
Speoi.il D*iC/ 
Snutnern Railw. 

5/0 G.Raamann8r tadu, 
25, General Sazzar  
Tenruir Pest, Trici-i 7  
Retired Guard/ 3pui, 
Southern Rail'ey. 

R.Vairaperummai, 
S/o Ramasamy Pi]lai., 
28, Kr5shriaPUr'RIP, 
iddle street, Tn.' 

T.h.afljaVUL Road, Tichy5, 
Retirel Drivei/C, 
Scuthern Railway. 

ri.ivasubrameflja1, 

	

661.. 	S/o cj .nck 
House N..20/C-1, 
knna tgar., 
Subraméniapuram, 
Trichy-.20, Retired Shunter! 
B, Southern Railway. 

',Parnanathan, 

	

662. 	S,o K.Parthasaretht, 
21/3, PoonnaiY Cclbny, 
Devaraya Nager, 	 S  
Trichy-21, Retired flail 	 • 
Guard/A.Spl. Southern. • 	 S  
Railway. 

S.fld.Mahboob li Khn, 
%10/o A Sher Ali Khan, 
16/5, Fourth StreE€, 
Renganagart Trichy-21 
Retired pssenqe' 	jr 	 S  
Southern Railway. 	 S  

S,DekshiflamOorthy, 
K.&omasUfldatEI1 i3lai ' 

17, E..8. 01111y, KhajcTalai 	
5 

Trichy-23, Retired Guardfl4 	S 

Southern eilWey. 	- 	
,.. APPLICANTS 

5', 



I - V.Krishnamurthy, 
S./m C.Venugopal Reju, 
14, Kumaran Street, 
Ilelakalkandarkottal, 
Trichy—li Retired 
Guard/A, touthern Railway. 

R.Arnalanatheri, 
S/o Rayeppa Asariyai, 
70, Kriehnarnoorthy Nger, 
meter ractory Road, 
Trchy-21., Retired )riv2i,! 
A, Southern rj1Wgv, 

T.K.Rajagopalan, 
S/o T.V.Krishnasan'y 1yeriq, 
2, rirst Street, KlIuIaH, 
Illupur Road, Trlchy-20 
Retired Passenger Cuar, 
Southern Railway. 

K.Karurnbairarn, 

66 	
5/6 S.Kurnbaiingarn 21118.1, 
46—B, R.arnakrishna Nagar,  
Kaliukuzhi, Trichy-20, 
Retired Dri,er, 5cutherr 
Railuaj. 

SJ.!\jIJ.596 to 668 are 
9PJ] iC2 flS gn 0J.79/93,  

G.Kuppusniy 
669 . S/c Gevin'da Asarv, 

6 	 St'P€t s  
melakalkandharkottai Post., 
Trich'y—ll., Reired Dri.ije/ 

A, Southern Railway. 

T.i!Arunachaler, 
S'-/6 T ,Venkatahalam Pillal, 

67fl. 	56—F, mudalier tree€ 
Wri.yur tost, richy—., 
etired Gurdf, 

Southern Rejlwa'i, 

R.Kristinasamy, 

671 • 	/° A,Ramesemy yyangar.,. 
3, Srinivaa Pi:l,ai Street,  
Near Satyanerye Temlc, 
Ltestr1aiibalem, 	dras - 600 033 

Guard, 
•., 1SbuthrtiRailuav, 

J, (• . 

(. 	. T,Resarn' Naic1"er, 
4i72, 	S/oThjumalai \aicke-, 

N.5first Street, 
VadugaDatti \Jilage, 
Kath1anur, TriDr.y 	st 1. icc., 
ReLLrei'F!reman SGLJthOFil 

,Rai1way. ..•. APPLICANTS. 
Contd./— 



.. p4 S. 

K.M.bdl flajeeth, 
673' 	/o K.Thangemecra Moh.duen , 

8.249, 8.HSE,L. Township, 
fleniet.-.632 406, North /cot 
D.istrit, Retired Shunter, 
Southern Railway, 

'N. Krishnasaffiy, 
5/. Nerayenasarny P5Jlai, 

674. 	
27/3;' Sakthi Vináyaoar S1t, 
Crawford, Trichy-12. 
Retired Dr5ver/A, Sjth.j.rj 
Railway. 

G.Amirthalingam, 
S/a fl.Ganapathy, 

675, 

	

	
Perlyar Streot, 
Kelakalkanderkcttaj 
Trichy._11,

1. Rti.rd Driver/A, 
Southern Railway, 

5.Andreu, S/c •SSm:: 1  

	

Guru '11cm1  3rd 	ret, 675
EE,D016tiy Mahaejpra v 
Vil.upur3j 5,tt-  Pr;ot 
Dsrjct., fCtjtJ (lLEr 

Driver, 5outhr, Rai1wy, 

677, 	5/. .Thar- ave1u Psari, 
25, S'jnderam Plilal Thottan, 
Edainàipt4 . L'Lhur, 
Trich-12,. Retired Shur1tef, 
4cuth6r) R.ilway, 

!I.Guvinaraju, 

67 S/u ilutrukrishna Naidu, 
Nethersaelliv8s3I, 
5amyaaI hoppu, House No.37, 
TriLhy81  Retired Shunter, 
Southern Railway, 

Ajabdul Ral8man 
679. - S/c G.Abdu... Kareem, 

6/89  Jalla Pakkiri Street, 
Iadursj Road, Trichy_8, 
Retired Dr 4 vbr/SPecip1 Grads, 
Southern Ra1way, 

K.Ra agooa', 

6C 	S/a .Krisrnasarry NaiJ ;  
' 

	

	91, SiiiCo olonv 
Edarna1ajpat-,j Puthur, 

Sundarn Pj18 Thotter, 
Trichy-12, Petited-
Southern Railway, 

....• APPLICANTS. 
S 4Contd./- 



., 65 .. 
• G,4<uppuserny Naicker, 

61. 
.5/0 11.Genqethara Neicker, 
69, 	Illanqao Street, 
Pinmalaipatty, 	Trirhy-4..,' 
Retired Shunter/B 
Southern Rilway. 

C.Pndi, 	5/6  Chinnaiyn, 
612. N.Kuttappattu, 

Ramjee Na98.r Post, 
Arnbedkar Na9ar, Trichy-, 
Retired Shunter, 	! 
Southe:n Railway. 

A.f1.&kili, 	/O E.'Kili;  
683 124, Crawford Colony, 

Crawford, Triehy-12., 
Retired Shunter, 
Southern Railisy, 

S.ibdul Karèem1  

64. Sb 	Shaik Ibrahirt, 
504, Singarathropu, 
Trichy-I, 	Retirec Ftunt.cr 
£Jriver,'B, 	Sot!thefl Railway, 

J.Issc, 	5/. RJseph PiiJy', 
6E. 36, Raghavechary Street, 

Sembiath Post, 	Perarthur, 
Madras-600 011, 	Recited 
Driver/Sp1. Scutierm Reiiw&y. 

R.Gopalakrishnan, 
.S/o S.athakrishn, 	2 
Sethurme 'Pill8! colony, 

• Trichy-20,*Retirej Shunter, 
Southern Railway. 

N. Jayaram au 
607. 	S/c N.K.L.Naresa Fyyar, 

9!-O, Narasimma Ahsry Cclnri, 
Nanjikottai Road. Thanjavur - 
613 001,, Retired Pas. Lerd, 
Southern Railway, 

Fçjoseph, S/o Waqu 
- -Chettlr, I-a, •Vecan3yagim 
Ciêt.y\5treét., \Jth Line, 
Naoaptine-611 DCI, 
Reti J' Driver/k Sp,.. 
Scuther Railway, 

S S D,cA, 
S/u '.Sadeye it'dE1in:, 

Vandlyar Colony, 
- Thilli Ndt.jar, t/elar R307  

Thanjavur, Retired urd/A, 
,,-Southern Railway. .. APPLICNTS. 

..Contd,/- 



Velayutham, 
5/0 R.A.nnamelai, 

6906 	12/VI 2364, Pookkara 
Vasthe NewStreet, 
Thenja'iur - 613 001, 
Retired Driver/A 
Southern Railuey, 

R.(lurugaiyen, 
S/o Remasarny Konar, 

691k 	ieniñ Neger, 
Udayamarthnndapuram Pc3L., 
- 614 706, htru!i'ro, 
Tahik, Retired Guard/i.. 
Southern Railway. 

R, Goplakrishnsn, 
5/s K.Ramanu~

'braham 
acn Neidu, 

692.. Plot No.19, 	Piid.LthE'r 
Nagar., Via Sivaji Ncar,  
Thanjavu - 1., 
Driver/A, Southern P1Lu, 

P 4 S'r in Iv as an, 
6c3. 	/0 Pscheiyappa iudaiiy, 

1121 8/4, iluridll.yar trt, 
Mudaliycr Chethirern, 
Triuhy-1, Retired Guard/A, 
Southern Railway, 

6. Keiyenesundar8tn, 
694. 	SJo N.Cc'jindgr,anj flh11., 

Mooppanar Street, 
mmañpetei, Vedicpu:en: 
Pin.— 613 205, Thenjavur 
District, Retired Guard/A, 
Southern Railway. 

695, 

6!Q. 

6970  

K.Senriiyasi, 
S/c, Kesave Padayechi, 
18, Kamper Street, 
Sentheneerpu.rai,. Trthhy—
Retired Driver/C, 
Southern Railway. 

K.Sankerarierayanan, 
S/o •V.Lrgenathan, 
C,99 /A North East Extehsion, 
7th Cross, Thillai Nager, 
Trichy—IB, Retired Guard/Spl, 
Scuthern Railway, 

S.Periyasemy, S/c Sengili, 
Docr No.59/9, !1udaliyr 
Chetrarn, Muneeiaran <oi1 
Street, Tiichy-1.., RetirGd 
Drivcr, Southern Railuay. .4. APPLICANTS 

.Contd, I- 

( 
S. 



K, Nendagopal,. 
Sb L.Krishi.esamy, 699. 	4.33  Brindavan Street, 
Indira Nagar, LIC Colony, 
Trichy-211F , Driv6r/Pr,Spl, 
Retired, Southern Railway. 

T.R.Balesubrameni.an, 
S/o Rethinem, 16, 699W 	North.Street, 
Tiruvaiyaru 613 204 
Retired Orver/P. 
Southern Reilay. 

.11asthan, 
7000 • S/c R. Babu Sahib, 

Retired Passenger Dr!ve, 
Southern Railway, 
Meenkaie Street, Terr-;jr, 
Trichy-17. 

P,Gowrjsundaram, 
S/c S.Periasamy,. 106-4. 
Manickapucam NaciuStreet, 
Ilelapuaur, Tichy-1.. 
Retired Guard/A, 
Southorn Railway. 

TRamaOhépdran,'. 

702 	S/ci .Thngaveiü, 5,. 
Bherath'jDasn Street4 
KilprurnpakI:<efr, - 
'Jiilupuram - 605 602, • 
Retired Driver/B, 
Southern Railway. 

fleéi, 
7030 	

:Packri Theér, 
2/257,lelukoffice R03d, 
Thiruthureioondi 614 7137  
Retired Driver/A, 

- 	outhe'nRailwy. 

Y.ArumugarTl, S/oliaiyapurj, 
Palani andavar Roil Street, 

704. - :Ikoethr, Trichy Dist'jct, 

Sc. 

1'c 	Nazjr 	meJ,- 	-. 
c/oAbci1 	for aahlb, 

y5. ?-A, inct ice, 
tTm he..hu-r) 'T/ichy-17, 

Retire.  fliver/Spl,, 
''-Southrc4Railuay. 

0•• APPLICANTS 
.Contd,/.- 
I 



V.Velu, 

	

6. 	
Uaiyapuri, 

rrethiyur, IniyenurrRoadø 
House No1,33, Trichy-9, 
Retired Shunter, 
Southern'Railway. 

.l1arimuthu, 

707 	M.Singara Paiayachi, 
CoJ.óny,  

kellukuzhi, Trichy-20, 
Retired Shunter, 
Southern RaIlway, 

P,Plamundy, 

708 	s/0 Palaniyandi, 42., 

	

* 	Nudukkupatti, 
tudukoftai Rped, 
Trichy-20, Ratired Shijritir, 
Scuthern Railuy. 

T.Innesimuthu, 
5/e S.Thr,mas, 13 

709. 	Wes 
Dindigul, Retired Eh'ntr;  
Southsr-n Railway. 

711' 

712, 

:?..5eiariniuth, 
S/orUlappan, 9/5, 
N.I1.CnIny 6th tross, 
Trichy-20, Retired .hurtci, 
5buthérnReiluay, 

P Iluthusamy, 
:5/0 eThnarikaverder 31, 
AiB.S.Co1ny, PLJriukcittei 
482d, Trichy-20, Retired 
Shunter,.:Southern Railway. 

-S.Paleniyendl, 
S/o Sataiyan, 31/3, 
P.aiahiyandavar •Koil Street, 
Iflnamkalathur, Trichy District 
Retired Shunter, Southern 

Railway. 

K.l,rumugham, 
5/c Kuthian alias 	ieyF.ndi. 
4/93, Palaniyandaver Ko11 
-Street, 'Innamkolathur, 
Trichy, Retired Shr!nt'n, 

,Southern Railway. 

S.Kandasani' 
'S/oSUbbaraja Gav8nrier, 
:Kadichfl81iUr Post, 
421 Est ThottIpe1ayat, 
Erode-6, Retiréd Shuntin 
rivers  Southern Railway. :;. APPLICANTS 

..'.. Contd./- 



715, 'JeTii'ra5&n 
S/a Veh<etecfitlem, 
1360  R.M1S.Colony, 
Nnjeekotthi Rod 
Trichy - 6, Retired Drivir/; 
f.Speciel, Southern Ri1wry, 

716. XaGRouse, 5/0 SimUel Rouso, 
35, 	Kenedi Street, 
Subremenispurern, 
Trichy - 	O,Retired Shunterj 
Southern RIlwry. 

717, R.V.Ponneiyen, 
S/U R.11edjjeltj, 	14—E, 
Seint bntony's (hijrch i.r'r 0  
Neqepettiriem 	31 	001 
Retired Driver/s, 
Southern Rei1wy. 

71 B. u oe 	emen.L .Lkdm, Pd.I 
%',No5i 	669 to 718 e'e 
epplteents in 0,-., 	8093 5/0 1qarPyPnPsPmy 	PII.IP1, 

18, 	Nethejl Street, 
KemrPjepurFm, 
Rejekilpekkern Pt, 
Medres - 600 073 
Rotired,.briver, 
Sotithern REflwy, 

By Ftvccete Shr 	K.Subb 	R;rj, tn 	 595 to 403/91, 
57/90,416/909 	320/92 9 	290/92 and 377/92, 

By IdvocrteShri R.Bhrsk'rEn IhfJ..Nos, 44/93 to 76/93, 

By 	uvacrte Shri 	 Piliall in 0Ji.No. 	77/93 & 78/931  

By Idvocete Shri V.iyn i.r, 	1 j.-,No8, 	79/93 	& 	80/93 

VersuB 

1. Cheirmen, ReEpondCnt - I 	in 0,I.Nos. 
R'i1w19 y8oerd, 	 • 395 to 403/919  79/93 k 80/93 
Rpil Oheven, 
NeW Delhi. Rri.+t - 2 	in UJ.NQS, 	57/90, 

416/0,320/92,298/929 317/92 qhd 
44 tt 76/93. 

2, 	The Uniob of Indie 
represented by thuì 
Secreiiy, 
Minis y'of' Rilweys, 
Reli Pho  
New Delhi. 

2 

Res6ndent - 1 in 	 57/90, 
415/90,320/92,298/92,377/92 end 
44 to 76/93 
end.Respondent - 4 in 0J.No. 
395 to 403/91. 

Respondents, 

Contd, I- 
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3. 
..gb.. 

Union of India 
through the 6enerl 
('8r)eqer,5outhern Reilwys, 
Pp±'k :on, f1dras • — 3 

The Chief Personnel Officer, 
southern Railway, 
Park Town, Iladras - 3 

Divisional Railw'y 
nager,SOLtherfl Ra.ilwj, 

(lys ore. 

Respondent - 1 in O..Nos 
77/93 end 78/93 
Respondent - 2 in O.l.Nos. 
395 to 403/91,79/93 .& 80/93. 
Respondent —3 jnOj-.Nos, 
57/0)41 6/9O,32O/9,298/92, 
377/92 and 44/93 to 76/93. 

Respondent - 2 in OJ.Nos. 
77/93 and 78/93 

Pesr,cn'ient - 3 in O..Nos. 
311'f  t. /03/91.. 
Rno'.dent - 4 in 0..Nos, 

7/9,41 6/90,320/92 9 298/92 
td 377/92 

Reap,,d,nt - 3 in O.-..No.77/93 

- 3 in Oj.No. 78/93 

 

 

Senior Divisional 
rnel Officer 

fl Railway, 
Paighat 

The Divisional Personr,&l 
Officer,Southern Ra.l;ay, 
Iladural Division, 
Iladursi, 

The, Divisional 
Supeinteidet, 

Southern Railway, 
DivisionJ Offl.cè,Palgh't. 

The Divisionl Rai).iay 
i'anager, 

Southern Reilwy , 
Bpngpiore. 

'pondert 	4 in O.F.tJos. 
449 to 76/93 

Rsondent - 5 in O.fl..Nos. 
320/2,298/92 and 377/92. 

,,•••. Respondents. 

(By Advocete Shri K.R.D.Kerant. ?or Shri P.N.Venugopple 
Gowda, Railway dvocate for rspordents in all the 
applications). 

V 	
:5 

... Contd/.-. 

el 
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Shri Justice V.S. Malimath, thairnn: 

These cases have been p].aed before the Full Bench as per 

the directions made by the thairman by his order dated 23.10 • 1992 

in.  exercise of the powers conferred by Section 5(4] (d) - of the 

Jdministratjve Tribunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and .clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t., benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the  Pincj-

pal Bench and the Abuedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff.' 

The applicants retired frcin service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant then pension and other retirnent benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

_za]owar1ces not exceeding 45% of their pay can be taken into acc- 
/- _'s 

'- 	ount "for cauputing retirexent benefits to those who have retired 

I 	' 	before 1.4.1979 and not exceeding 55% of the running allowance. 

> for.... t'host retiring after 1 • 4.1979 • To appreciate the rival con- 

7 
tenioh it is necessary to advert to the relevant provisions 

goveming the applicants conditioi of service in regard to pension 

and other retirennt benefits. 



-92- 

3 • 	In pursuance of the recawtridations of the Third Pay Coirmi- 

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1 .1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay. Scale Rules') made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is erioih to state that there was 	considerable 

increase in the substantive pay of all, the members of the running 

If 	staff. So far as the grant and quantum of pension is concerned 

the sane is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average eirolurnent for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1.1.1973 are extracted as follows: 

112544. (C .S .R. 4861 - iolrints and Average flioluments: The 
term "Buoluments", used in these Rules, means the emoluments 
which the Officer was receiving ininediately before his retirement 
and includes:- 

Pay other than that drawn in tenure post; 

Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in, respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal, considerations shall 
not be treated as personal allowance unless otherwise 'directed 
by the President. 
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[C] fees or coninission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"fliurrents" means the average earnings for the last six months 
of service; 

(d) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office teirporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

Eel deputation [duty) allowances, 

[f] duty allowances [special pay); and 

[g)[i) For the purpose of calculation of a 
Actual amount of running allowances drawn by th 
during the month limited to a maximum of 75% of 
ments reckoned in terms of [a] to [f] above. 

emoluments: 
Railway servant 
the other emolu- 

[ii) For the purpose of gratuity and/or death-cum-retireinent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same pericxi. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Eioluments" means: 

the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the temporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

_5____486-A]:  Same as otherwise provided in Rule 2544-B 
In respect of Officers retiring from service 

6n1 o; aft-ett1 1st Noveither, 1959, the term "emoluments" means 
t1 ernolumnth'\which the officer was receiving immediately before 

( hisrtiremnfi..th-  includes:- 
,- 
aut'ntive pay in respect of a oermanent post, other 

tb,r tenure post, held in a substantive capacity; 
'S... 

sonal allowance which is granted in lieu of loss 
- of substantive pay in respect of a permanent post, 
other than a tenure post; 

[C] special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 
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(d]ll]For the purpose of calculation of average emoluments: 
With effect from 1St September, 1962, save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

i • 	the difference between the total emoluments referred to 
in items [a],  [b] and [C) above and the pay actually drawn 
in higher officiating or temporary appointments; 

ii. Special pay other than that referred to in clause [c] above. 

iii • pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b] above; 

the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment(s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointnent[s 1, does not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoluments for [ordinary] gratuity and/or 
death-cum-retirernent gratuity. The difference between the average 
emoluments in respect of items (a] to [d][1]  above calculated 
upon the last one year of service and, the last substantive emolu-
ments as per items (a) to (ci above. 

[e] [1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a naximum of 75% of other emoluments reckoned in terms 
of [a] to [cJ and [d][1] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirertent gratuity:- The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to (c) and [d][2] 
above drawn during the same period. 

Note[l]: If imnediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retireinent gratuity should be taken at what they would 
have been had he not been absent fran duty. 

Provided that the amount of gratuity is not increased on 
accant of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is' given only if it is 
certified that he.would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [21:. In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a permanent post any time during ihe last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent post held in 
substantive capacity. 

'I 
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2544-B [C.S.R. 486-B] .11]: If an officer holding a permanent 
post in substantive capacity:- 

[a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a. tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so of fIciating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service afterhaving officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A) as if he 
held in substantive capacity a permanent post on a tine scale 
identical with that of the higher post. 

[.2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 

' I 

	

	 foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septerrer 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay"  as defined in Rule 2003[21],  which the Railway servant 
was 	receiving imrrediately bef ore quitting service. Provided 
that the beief it of higher officiating pay for [ordinary] gra-
tuity/Eath-curn-retirerrent gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 

.•• l.essthan 22 days. "Average emoluments" shall mean the averac 
.... 1:Qf,the1K)luIi2nts as defined above calculated upon the last three 

'.. 

	

	1n\ 	case of running staff emoluments for [ordinary] /Gra- 
t'iity 1athcuin-retirement gratuity will also include the monthly 
averagn o Iunning allowance drawn during the 365 days of running 
.dutate 1y preceding the date of quitting service limited 

U 	to 75°. 'f1jthe emoluments as defined above • For the purpose of 
- 	Ic1ti& of average emoluments the actual anount of the running 

', 	áIaa drawn during the month limited to a maxirrm of 7 5 % 
öther emoluments as defined above shall also be taken into 

account. 

Note[1]: If a Railway servant, irmiediately before his retirement 
or death,' etc., has been absent from duty or on leave with allo- 



wances [inluding leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the .  emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that, benefit 
of higIr officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will cOunt for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g]  that one of the canporEnts that 

cqnstitutes average emoluments is the actual anount of running 

allowance drawn by the Railways servant during the month, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/[a) to [f] of. the said rules. The expression 'emoluments' 

used in the rules incltdes pay and some other allowances. When 

the revision of pay' scale rules were promulgated and brought 

into force with effect fran 1 .1 .1973 in the light of the recoirmen-

dations of the Third Pay Corrtiiission ,no steps vere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay aM the actual amount of running 
previous 	 - 

allowance drawn during the /month lirtui.ted to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC '111/73/RA 

directed as follows: 

"The question of revision .of rules for the regulation of 
various allowance consequent upon the introduction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules,, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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Treatment of Running Allowance for various 	xses in case 

The existthg quantum of Running allowance based on the pre-
vailing perntages laid down for various pirposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
1ailway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as, alxve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear fran this order that pending decision to revIse the 

rules regulating grant of pension the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. ThUS the limit of 75% 

prescribed by Rule 2544[g][i]  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which . came into force on 1 .1 .1973 has 

understood as pay authorised by the statutory rules that 
..•j•I I, ''.•'. 

on the date of the order, 21.1.1974. The order 
I- 

( dated 

 

21. 	1 974 did not, therefore, in any manner affet the statu- 

.• 	tôr:presciDion regulating computation of emoluments and average 

- 	idluments. 9ntained in Rule 2544 for the purpose of grant of 

reiimarit b2nef its. Any decision to modify the same wDuld have 

effect only when the relevant statutory rules are amen3ed in 

accordance with law. But what the Railway Board did was to 

attempt to modify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 to5 of which 

read as follows: 



"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been wider consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the pirposes of passes and P'ms shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Caiipensatory [City] Allowance, House Rent Allowance and 
rent for Railway  quarers shall be pay plus 30% of pay. 

These orders take effect from, 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's lett.er  No. PC 111/73/RA dated 
21.1.1974 for the period fran 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The alove has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of errolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharrna and other aggrieved persons chall-

enged the Railway Board' order dated 22.3 • 1976 in the High Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Behch of the 

I 



Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22 • 3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31.3.1976 all retirement berf its in accordance 

with the Railway Board's letter dated 21 • 1 .1 974 U 11 such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

5. We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979.  This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

26rM.c. Srinivasan and 23 others filed an application 
/<(f 	••\<" 
' ( 	on 4 	before the Ernakulara Bench of the Tribunal in O.A. 

K.39/8for a direction to grant them pension by adding runn-

'- ing aflwice upto a maximum of 75% of their pay for computation 
'-'----S.- 

116f pension in accordance with the judgment of the Principal 

Bench in T No.410/85. During the pendency of the said application 

the statutory rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amerxiinent said rule g[i] and g[ii)  of Rule 2544 were 

amended firstly with effect from 1 .1 .1973 reducing the limit 

of running allowance for the purpose of calculating the average 

erroluments fran 75% to 45%. On the same day, a further arnerxlirent 

was made with effect from 1 .4.1979 increasing the maximum from 

45% to 55%. Whereas the first airendimant was given retrospective 

effect from 1 .1 .1973 the second amendnient was given retrospective 

effect f ran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Anerx3nent to Indian Railway Establishment Ccxe- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1 502 and 2544 of Indian Railway 
Establishment Code, Volure I & II [First reprint and Fifth reprint 
respectively) be amended as in the Pvance Correction Slips 
1.428, 429 & 430 R.I. and 405 R.II enclosed as Anriexures 
'B', 'C' and V. 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindj version is attached. 

DA:As ab3ve 

No.E[P&A}II-86/BS-1 5 

Sd/-[K.Venkatesan) 
Director, Establishment [P&A) 

Railway Board. 

New Delhi, dated 17.12.1987" 

"ANNEXtJRE 'D' 

ADVANCE ODRRECTION SLIP NO.405 R.II 

RULE 2544 

w 
Sub-rule g[i] and g{ii} may be substituted by the following: 

I 



-101- 

g[iJ 	"For the purpose of calculation of average eirolurrents:- 
actual amount of running allowance drawn by the railway 
servant during the month limited to a maxinun of 45% 
of pay, in the revised scales of pay". 

g [ii I 	"For the purpose of gratuity and/or death-curn-retirernent 
gratuity: the monthly average of running allowances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761. 

EXPLANITI01: The Rule 254 of Indian Railway Establishment Code, 
Volune II [5th reprint] has been modified through administrative 
instructions issued with the President's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recanrnended by the Third Central 
Pay (lraission. The purpose of this anendrrent is to give statu-
tory force to the administrative instructions with effect from. 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will •not 
adversely effect any employee to whom these rules apply. 

Sd/- [1< .VE[,TKATESAN} 
Director, Establishnient[P&A] 

Railway Board." 

"Subject: Amnendnent to Indian Railway Ftablishment Code-Vol.I&II. 

In exercise of the powers conferred by Proviso to \rticle 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
tahlishnnt Code, Volurre I & II [First reprint and Fifth reprint 

respectively) be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', Oct 

arid,'D' respectively. 

will be effective from 1.4.1979. 
r 

: 3 . Tscsues with the concurrence of the Finance Directorate 
of,  the Miriitry of Railways. 

) 
4 . 	vrsion is attached 

Sd/-[K. VKkTESAN] 
Director, Establishnent [P&RJ 

D-A-:A8 above 	 Railway Board. 

No.E[P&A]II-86/RS/15 	 New Delhi, dated 17.12.87" 

e 
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"ANNEXURE 

ADVANCE a)RRn'rION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i I and  g[ii] may be substituted by the following: 

g[i] 	'For the purpose of calculation of average emoluments:- 
55% of hasic average pay, in the revised scales of 
pay, drawn during the period;" 

g [ii] 	"For the purpose of gratuity and/or deathcumretjremnent 
gratuity: .55% of hasic average pay, in the revised 
scales of pay, drawn during the period.: 

AtJrHORITY:{Ninistry of Railway's letter No.E[P&7]II-80/-
RS-10 dated 17.7.1981) 

EXPLANATION: 

The Rule 2544 of Indian Railway Establishment Code, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the GDverniient 's diision 
on the recoendat ions of 'Running Allaance Committee [1980)1 . 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any emnployee, to whan these rules apply. 

Sd!- [ K.VE1KATESAN] 
Director, Establishment FP&A) 

Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of the OA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments trade to rules on 5.12.1988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Constitution of India. The Ernakularn Bench consisting of 

1 
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Vice Chairnan S.P. Mukerji and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the arrend-

ment to the rules were given retrospective effect and issued 

a conseqintial direction to the resondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the axrendrtent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the arrendrnent which gave retrospective effect, preserving 

the prospective effect to the anendrnent with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a rraximrn of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakulani Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order rrade on 25.7.1 990. 

Shri C.L. liallick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to compute 

benefits in terms of the order of the Railway 

.1974. That application was opposed by the res-

viz., Union of India represented through the 

Bcard anci the General Manager, Northern Railway. 

that these respondents did not bring to the 

ncipal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakularn Bench and that 

a decision has been rendered on 20.4.1 990 striking down the am2nd-

merit to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulani Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1 991. 

The applicants were obviously uiware of the decision. That nay 

be the reason for their..not bringing the decision of the na':ulan 

Bench to the notice of the Principal Bench. But the conduct 

of the resp -idents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the  

Ernakulain Bench when the O.A. 1\10.1572/88 and other connected 

cases were heard ard disposed of on 23.10.1991. All these apli-

\cations were disnissed repelling the challenge to the amenclent 

o the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total amount of pension and 

rtirament benefits they would have received before the amendment 

wae not reduced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

siriilarly situated persons before the Ahmedabad Bench were dis-

mised on 28.2.1992. It is surprising that the Union of India 

which was one of the rspondents before the Ahrriedabad Bench did 

to the notice of the said Bench the decision of the 

Bench in O.A. K-269/88 to which it was a party. 
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40  
It is for the first tirr after all these cases were referred 

to thB Full Bench, transferred and clubbed together that the 

Union of India and other, contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulan-t Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforrred us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernakulam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this betch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorounceimnt of the Supreme Court 

where they had challenged the decision of the Ernakularn Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND SONS 

V. AM\L?\L MPNIRkI PATEL AND CIrHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen- 

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar metters 

ée pmding there. It is in these circumstances that the Sureine 
'•.s 

iC&it bbserved that the course adopted by the High Court was 

!J i not corret and that if the  High Court thought that the point 
I I- 	 - 

Z 	raised by-he/ apoellants was the same as was pending in the Sup- 
- 	) 

reme COUt't it ought to have stayed the hearing of the writ peti- 

tions until the Supreme Court disposed of the other niatters. 



-106- 

These observations, it is obvious,, were 	made having regard 

to the context and the circumstances of the case. What binds 

the TriIina1 under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal  is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the Hich Court:s where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstares of each case. In the present batch of cases 

we are concarned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court frci-n 24.7.1 990 

and the operation of the order of the Ernakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the benf it of the decision of the Ernakulam Bench in regard 

to cQWutation  of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
trie 

dispose of these cases ,in the light of the decision of/ Ernakulam 

Bench which has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

f the applicants. On behalf of the respondentsç however, it 

is maintained that the Principal Bench and the Ahmedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantagel of their own lapse in not placing the decision 

of the ErnakulainBench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 Sc 1933 UNION OF INDIA 

AND ANOTHER v. RAGHuJBIR SINGH AND OTHERS wherein it is observed: 

"We are of tne opinion that a pronouncement of law by a 
Division Bench of this court is binding on a Division Bench 
of the same or a smaller nuiither of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by tne Full Court or a 
Constitution bench of the Court.' 

if only the respondents had fairly placed tne decision of the 

Ernakuian Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutor.y provisions, the same having already been 

struck down by . the Ernakulani Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of tne failure on their part of performing their duty of placing 

the decision of the Ernakulain Bench when similar cases came 

tderàtion before the Principal Bench and Ahnedabad 

If\h\respondents had acieu fairly and diligeiitly, 

conf1ict of Apd ons would have beei avoided 

now examine the contention . of the respondents 

of the Principal Bench and the Ahmedabad Bench 

that 
have the effect of declaring/the impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is. not an order in personem. The Ernakulam Bench 

has held that under the proviso to Article 309 of the Constitu-

tiori the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

tnein as on the dates on which they retired,by amending the rules 

suusequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti- 

tution the 	legal 	effect is 	that the impugned amendments were 

voiu ab initio vide DEEP CHAND v. STATE OF IJTTAR PRADESI-I reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by erticle 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of toe decision of the Ernakulam Bench is that .the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rein is:- 

"in adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority." 

In 1-ialsuury's Law of England, 4th Edition, Vol.16 the meaning 

of "Judgment in Rem" is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in rem". A judgment in rein 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti- 
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res in the way of condemnation, forfeiture, declara- 
tion of status or title, or order for sale or transfer's. 
(Emphasise supplied) 

As the decision of the Ernakulam Bencn declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahinedabad Bench disposed of the applications before the in the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downthe statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Anniedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wnen 

statutory provision is declared as void or struck down, the 

same can 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

otner way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUIR SIi4G11 AND 

statute is declared invalid in India it cannot 
' ( 	(bc riis'dted unless constitutional sanction is obtained 

tneret1oi y a constitutional amendment or an appropriately 
of the statute is enacted which accords 

oi4i tutional prescription?. 

14 IVG is not disputed that the Ernakulam Bench of the 

friutha1 ws competent to declare the impugned statutory provi-

sion void as offending Article 14 of the Constitution. The 

. ,,statutory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons- 

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahmedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the f:ield viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Ahmedabad Bench 

do not have tile effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming tnat there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriani and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729], Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court (R. 
v. De Gray. (1900) 1 Q.B.521)J, and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given.. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in wnich they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court., or mentioned in the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with, the old, it is 
given per incurialil and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that,, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field asa binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmeda bad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This  being 

the decisions of the Principal Bencn and 
,'  
/ /' ('fhe'Ahmeda'fa .Bench have to be ignored and the Ernakulam Bench 
J(  
1 de4on aloe\'should be regarded as holding t!'ie field as a 

prec.edetihbgard to the validity of tne impugned rule in 
I) II 

'Y so,far,.tjIives retrospective effect. 

16. 	As the Full Bench is not bound by either of the deci- 

sions, we shall now examine, as to which of the decisions lays 

/ 	down the law correctly. The Ernakulam Bench has rightly proceed- 

ed 	the basis that the President has under tne proviso to 



ll2- 

Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulani 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

ann therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested rights can be taken away by a sutse-

quent amendment to the rules by giving retrospective effect 

to tne same. Wnat they have said is that the vested rights 

of the appLicants before them have not: in any manner Deen cur-

tailed by the impugned amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of the members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the memDers of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances which tney were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which came into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 552 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench whose decision has 

been followed by the Ahmedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension One would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension wnich he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

allowance subject to a maximum of 45% or 55% 

We are concerned with persons who retired 

7/ 	bet 	1-11'97 and 4-12-1988 thereby earning a right to compu- 

I~z tatiori .of pnn in accordance with the statutory rules then 
11Lj 

in force. 	b7the' time tney retired, revision of pay had come 

is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This r(ght wnicn 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin- 

cipal 	Bench followed by the Ahmedabad Bench 	that 	the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

holding that the decisions of the Principal Bench and the Ahmeda-

Dad Bench with great respect are wrong and that the decision 

of the ErnakulaLI Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they nave been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

the Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions; 

1) The respondents shall recompute the pension and 

other retiral benefits of the applicants or their 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by iotification dated 

5-12-1988. 
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The arrears due to the applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica- 

t

t ion. 

payment of pension and retirement benefits 

ag,, per the aforesaid directions shall stand regu- 
Z 	

) r-1ted/adjusted in accordance with the orders 

,) girections as may be issued by the Supreme Court 
\' 	 IIOO 

in SLP No.10373/90 against the decision of the 
NG 

Ernakulam Bench of the Tribunal in Application 

No.K-269/68. 
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